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[PART  IV]

[xSj-ljdkjh O;fDr;ksa vkSj xSj-ljdkjh laLFkkvksa ds foKkkiu vkSj lwpuk,a]
[Advertisements and Notices issued by Private Individuals and Private Bodies]

lR;eso t;rs

1—350 GI/2023 (4273)

NOTICE

NO LEGAL RESPONSIBILITY IS ACCEPTED FOR

THE PUBLICATION OF ADVERTISEMENTS/PUBLIC NOTICES

IN THIS PART OF THE GAZETTE OF INDIA. PERSONS

NOTIFYING THE ADVERTISEMENTS/PUBLIC NOTICES

WILL REMAIN SOLELY, RESPONSIBLE FOR THE LEGAL

CONSEQUENCES AND ALSO FOR ANY OTHER

MISREPRESENTATION ETC.

BY ORDER

Controller of Publication

xxxGIDHxxx

xxxGIDExxx

CHANGE OF NAME

I hitherto known as SARITA DEVI D/o SUDERSHAN

LAL JAIN W/o PRADEEP PODDAR, R/o 16/20A, Second

Floor, Alipur Road, Civil Lines, North Delhi, Delhi-110054,

have changed my name and shall hereafter be known as

SARITA PODDAR.

It is certified that I have complied with other legal

requirements in this connection.

SARITA DEVI

[Signature (in existing old name)]

I, DEEPAN RAJA S/o RAJA, R/o C-2107 Srikaram

Shubhadhi, Chenganmal Road, Near Jaganath Vidyalaya

School, Thaiyur Omr, Kelambakkam, Kancheepuram, Tamil

Nadu- 603103, have changed the name of my minor son

D.S. SHARAV MITHRAN, aged about 4 years and he shall

hereafter be known as SHARAV MITHRAN D.

It is certified that I have complied with other legal

requirements in this connection.

DEEPAN RAJA

[Signature of Guardian]

————

I hitherto known as ONKAR son of LAL SINGH, residing

at Village Madhopur, Tehsil Phagwara, Distt. Kapurthala-

144402, Punjab, India, have changed my name and shall

hereafter be known as ONKAR SINGH.

It is certified that I have complied with other legal

requirements in this connection.

ONKAR

[Signature (in existing old name)]

सी.जी.-डी.एल.-सा.-25112023-250263
CG-DL-W-25112023-250263
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I hitherto known as SUBRTA KUMAR ADHIKARY son

of Late NEMAI CHANDRA ADHIKARY, employed as Staff

Car Driver in the Ministry of Finance, Department of

Expenditure, New Delhi, permanent address Village and Post-

Birshibpur, The. Uluberia, Distt. Howrah-711316 (West

Bengal) and presently residing at Qr. No. 640, Block-J, Sector-

2, DIZ Area, Mandir Marg, New Delhi-110001, have changed

my name and shall hereafter be known as SUBRATA KUMAR

ADHIKARY.

It is certified that I have complied with other legal

requirements in this connection.

SUBRTA KUMAR ADHIKARY

[Signature (in existing old name)]

————

I hitherto known as GAGANDEEP RAM son of BALVIR

RAM, residing at VPO. Dhuleta, Tehsil Phillaur,

Distt. Jalandhar, Punjab-144418, India, have changed my

name and shall hereafter be known as RAM GAGANDEEP.

It is certified that I have complied with other legal

requirements in this connection.

GAGANDEEP RAM

[Signature (in existing old name)]

————

I hitherto known as SANDEEP S/o HARDEEP SINGH,

residing at VPO. Dandoh, Distt. Hoshiarpur, Punjab-144209,

India, have changed my name and shall hereafter be known

as SANDEEP DADWAL.

It is certified that I have complied with other legal

requirements in this connection.

SANDEEP

[Signature (in existing old name)]

————

I hitherto known as SHAKUNTLA W/o RAMNIVAS

MAHALA, R/o Ramgarh shekhawati, Ramgarh (Rural), Sikar,

Rajasthan-331024, have changed my name and shall hereafter

be known as SHAKUNTLA MAHALA.

It is certified that I have complied with other legal

requirements in this connection.

SHAKUNTLA

[Signature (in existing old name)]

————

I hitherto known as NEHA RATHORE, W/o YASH

RAWAT, R/o 49, Greater Ratan Gold Colony, Agar Road,

Ujjain, Madhya Pradesh- 456001, have changed my name

and shall hereafter be known as NEHA RAWAT.

It is certified that I have complied with other legal

requirements in this connection.

 NEHA RATHORE

[Signature (in existing old name)]

————

I hitherto known as VIJAY KUMAR S/o SATISH

KAKKAR, residing at Mission Road, Near Gandotra

Hospital,ward No-7, Mohalla Garden colony, Pathankot,

Punjab-145001, have changed my name and shall hereafter

be known as VIJAY KAKKAR.

It is certified that I have complied with other legal

requirements in this connection.

VIJAY KUMAR

[Signature (in existing old name)]

————

I hitherto known as DALJIT SINGH SAINI S/o JOGA

SINGH, R/o Village-Waryamwala, Tehsil & District-Ferozepur,

Punjab-152003, have changed my name and shall hereafter

be known as DALJEET SINGH.

It is certified that I have complied with other legal

requirements in this connection.

 DALJIT SINGH SAINI

[Signature (in existing old name)]

————

 I hitherto known as SARBJEET SINGH SEKHON

S/o CHAMKAUR SINGH, R/o Street No. 3/A, Bhan Singh

Colony Faridkot, Punjab, have changed my name and shall

hereafter be known as SARBJEET SINGH.

It is certified that I have complied with other legal

requirements in this connection.

SARBJEET SINGH SEKHON

[Signature (in existing old name)]

————

I hitherto known as MALAPPA alias MALAPPA M

S/o MANAPPA AMBIGER, residing at House No Ward No,

malmutyarDODDI, kakkera, Kekkera, Yadgir Karnataka-

585215, have changed my name and shall hereafter be known

as VISHNUVARDHANA M.

It is certified that I have complied with other legal

requirements in this connection.

MALAPPA alias MALAPPA

[Signature (in existing old name)]

————

I hitherto known as RITU W/o SUNIL KUMAR, residing

at House No-195, Block-0, Nilokheri, Barsalu (37), Karnal

Haryana-132117, have changed my name and shall hereafter

be known as RITU MEHLA.

 It is certified that I have complied with other legal

requirements in this connection.

RITU

[Signature (in existing old name)]

————

I hitherto known as KAPUR LAL S/o THAKAR RAM,

R/o Village Johal, Po Bara Pind, Tehsil Phillaur, Distt.

Jalandhar-144418, Punjab, have changed my name and shall

hereafter be known as KAPOOR LAL.

It is certified that I have complied with other legal

requirements in this connection.

 KAPUR LAL

[Signature (in existing old name)]
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I hitherto known CHARANGEET KAUR W/o KULTAR

SINGH, R/o Village Fatehwali, Badowal Kalan, Tehsil Batala,

Distt Gurdaspur, Punjab, have changed my name and shall

hereafter be known as PARAMJIT KAUR.

It is certified that I have complied with other legal

requirements in this connection.

CHARANGEET KAUR

[Signature (in existing old name)]

————

I hitherto known as RAMAN KUMAR S/o MADAN

LAL, R/o 4/7 Deol Nagar, Nakodar Road, Jalandhar-I,

Jalandhar, Punjab- 144001, have changed my name and

shall hereafter be known as RAMAN ARORA.

It is certified that I have complied with other legal

requirements in this connection.

RAMAN KUMAR

[Signature (in existing old name)]

————

I hitherto known as PANKAJ KUMAR GHAI S/o SURAJ

PARKASH GHAI, residing at Saingarh, Near DR Som Dutt,

Prem Nagar, Pathankot, Pathankot, Punjab- 145001, have

changed my name and shall hereafter be known as PANKAJ

GHAI.

It is certified that I have complied with other legal

requirements in this connection.

PANKAJ KUMAR GHAI

[Signature (in existing old name)]

————

I hitherto known as ASHOK KUMAR KATIYA

S/o MADAN SINGH CHANDEL, R/o Ward No. 15, in front

of Mother Teresa Public School, Malviyaganj, Itarsi,

Hoshangabad, Madhya Pradesh- 461111, have changed my

name and shall hereafter be known as ASHOK KUMAR

CHANDEL.

It is certified that I have complied with other legal

requirements in this connection.

ASHOK KUMAR KATIYA

[Signature (in existing old name)]

————

I hitherto known as SUDHA CHAUHAN W/o CHETAN

SHARMA, R/o House No. 2390, B.20, M. Corp, Near Arti

Chowk, P.A.U Road, Ludhiana, Punjab- 141001, have

changed my name and shall hereafter be known as SUDHA

SHARMA.

It is certified that I have complied with other legal

requirements in this connection.

SUDHA CHAUHAN

[Signature (in existing old name)]

I hitherto known as MANMOHAN SAROOP S/o VED

PARKASH, residing at H.No. 3, Near Chachhi Hospital,

Garden Colony, Amritsar- l, Amritsar G.P.O. Punjab- 143001,

have changed my name and shall hereafter be known as

MANMOHAN SARUP AGGARWAL.

It is certified that I have complied with other legal

requirements in this connection.

MANMOHAN SAROOP

[Signature (in existing old name)]

————

I hitherto known as TARANVIR KAUR D/o JAGMAIL

SINGH W/o SUKHDEEP SINGH, residing at Village-

Ishanpur, PO-Rohno Kalan, Tehsil, Khanna, Ludhiana,

Punjab-141414, have changed my name and shall hereafter

be known as TARANJEET KAUR.

It is certified that I have complied with other legal

requirements in this connection.

TARANVIR KAUR

[Signature (in existing old name)]

————

I hitherto known as HARISH CHAND JAIN alias HARISH

CHAND alias HARISH CHANDER JAIN S/o Shri HUKAM

CHAND, R/o 5383, Jain Puri, Rewari, Harayana- 123401,

have changed my name and shall hereafter be known as

HARISH CHANDER.

It is certified that I have complied with other legal

requirements in this connection.

HARISH CHAND JAIN alias HARISH CHAND

alias HARISH CHANDER JAIN

[Signature (in existing old name)]

————

I hitherto known as PARVEEN RANA S/o NASIB SINGH

RANA, R/o Flat No-B-201, Block B 2, Suncity Appartment,

Post Office Baddi, Tehsil Baddi, Judi Kalan (210), Solan,

Himachal Pradesh-173205, have changed my name and shall

hereafter be known as PARVEEN KUMAR RANA.

It is certified that I have complied with other legal

requirements in this connection.

PARVEEN RANA

[Signature (in existing old name)]

————

I hitherto known as SIMRAN KAUR alias

HARJINDERPAL KAUR BHULLAR W/o INDERJIT SINGH,
R/o Village-Saideke, PO-Jand Sahib, Distt-Faridkot,

Punjab-151212, have changed my name and shall hereafter

be known as SIMRAN KAUR.

It is certified that I have complied with other legal

requirements in this connection.

SIMRAN KAUR

alias HARJINDERPAL KAUR BHULLAR

[Signature (in existing old name)]
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I hitherto known as VINEETA SHISHIR KUMAR alias

VINITA SHISHIR KUMAR alias VINITA W/o SHISHIR

KUMAR, R/o 201/3, Orange County, Ahinsa Khand-1, Near

Aditya Mall, Indirapuram, Shipra Sun City, Ghaziabad, Uttar

Pradesh- 201014, have changed my name and shall hereafter

be known as VINITA KUMAR.

It is certified that I have complied with other legal

requirements in this connection.

VINEETA SHISHIR KUMAR

alias VINITA SHISHIR KUMAR alias VINITA

[Signature (in existing old name)]

————

I hitherto known as RAKHI MUNDHRA, W/o NIRMAL

KOTHARI, R/o Jairampur, Sant Ravidas Nagar, Aurai Uttar

Pradesh-221301, have changed my name and shall hereafter

be known as RAKHI KOTHARI.

It is certified that I have complied with other legal

requirements in this connection.

RAKHI MUNDHRA

[Signature (in existing old name)]

————

I, VAIBHAV SUMAN S/o SURESH PRASAD SUMAN,

R/o 1103, Tower b, Sunteck City Avenue 1, Ram Mandir

Station Road, Opposite Sunteck City Avenue 2, Oshiwara,

Mumbai, Suburban, Maharashtra- 400104, have changed

the name of my minor son SHANAY aged about 2 Years

and he shall hereafter be known as SHANAY PANDEY.

It is certified that I have complied with other legal

requirements in this connection.

VAIBHAV SUMAN

[Signature of Guardian]

————

I hitherto known as ARVA HUSSAINI BANKODA,

W/o HUSSAINI BANKODA, R/o Sarkar Tower 2, 12th Floor,

E-Wing, Flat No. 1203, Seth Moti Shah Lane, Mazgoan,

Mumbai, Maharashtra- 400010, have changed my name and

shall hereafter be known as ARVA AHSAN DUDHWALA.

It is certified that I have complied with other legal

requirements in this connection.

ARVA HUSSAINI BANKODA

[Signature (in existing old name)]

————

I hitherto known as RAMESHWAR LAL SHARMA

S/o KASTUR CHAND, R/o Pahoona, Chittorgarh, Rajasthan-

312206, have changed my name and shall hereafter be known

as RAMESH CHANDRA SUKHWAL.

It is certified that I have complied with other legal

requirements in this connection.

RAMESHWAR LAL SHARMA

[Signature (in existing old name)]

I hitherto known as RUPWINDER KAUR W/o HARDEEP

SINGH, R/o Pheruman Raod, Collage Back Side, V.P.O. Rayya,

Tehsil Baba Bakala, Amritsar, Punjab-143112, have changed

my name and shall hereafter be known as PUSHPINDER

KAUR.

It is certified that I have complied with other legal

requirements in this connection.

RUPWINDER KAUR

[Signature (in existing old name)]

————

I hitherto known as ANJU BALA W/o MADAN KUMAR

R/o 34A. 3rd Floor, Block-13, Near Girls School Number-3,

Tilak Nagar, West Delhi-110018, have changed my name

and shall hereafter be known as ANJU VERMA.

It is certified that I have complied with other legal

requirements in this connection.

ANJU BALA

[Signature (in existing old name)]

————

I hitherto known as MOHAMMED OSMAN son of

MOHAMMED ISMAIL, residing at 15-21-56, Balaji Nagar,

Beside Shila Towers, Kukat Pally, Hyderabad, Andhra

Pradesh 500072, have changed my name and shall hereafter

be known as MOHAMMED AJAS.

It is certified that I have complied with other legal

requirements in this connection.

MOHAMMED OSMAN

[Signature (in existing old name)]

————

I hitherto known as RANJIT KAUR W/o JAGTAR SINGH,

R/o Near Water Works, Village Mehmud Khera, Bhaika

Khera, Tehsil Malout, Distt Sri Muktsar Sahib, Punjab

152115, have changed my name and shall hereafter be known

as RANJEET KAUR.

It is certified that I have complied with other legal

requirements in this connection.

 RANJIT KAUR

[Signature (in existing old name)]

————

I hitherto known as AMANDEEP SINGH SANDHU

S/o LACHHMAN SINGH, R/o Near Bus Stand, Village Motle

Wala, Tehsil Bariwala, Distt Sri Muktsar Sahib, Punjab

152025, have changed my name and shall hereafter be known

as AMANDEEP SINGH.

It is certified that I have complied with other legal

requirements in this connection.

AMANDEEP SINGH SANDHU

[Signature (in existing old name)]
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I hitherto known as RIYA D/o JAGDISH LAL,

R/o P/o Adampur, Kadiana, Distt. Jalandhar, Punjab-144102,

have changed my name and shall hereafter be known as

JANAGAL RIYA.

It is certified that I have complied with other legal

requirements in this connection.

RIYA

[Signature (in existing old name)]

————

I hitherto known as ARVINDER KUMAR S/o MADAN

CHAND KHANNA, R/o H.No. 14, Shiva Ji Park, Jalandhar,

Punjab - 144001, have changed my name and shall hereafter

be known as ARVIND KUMAR KHANNA.

It is certified that I have complied with other legal

requirements in this connection.

ARVINDER KUMAR

[Signature (in existing old name)]

————

I hitherto known as GEETIKA alias JYOTI BALA

W/o PAWAN KUMAR, R/o 5605, Street No. 3, Tajpur

Road, Near Bhai Himmat Singh Gurudwara, Bhola Colony,

Basti Jodhewal, Ludhiana, Punjab-141007, have changed

my name and shall hereafter be known as JYOTI BALA.

It is certified that I have complied with other legal

requirements in this connection.

GEETIKA alias JYOTI BALA

[Signature (in existing old name)]

————

I, KONDALA GANESH S/o LAKSHMANA MURTHY,

R/o H.No. 8/1-92 A1, Bhavani Nagar, Near Fisheries Office,

Dwarakanagar Extension Colony, Srikakulam, A.P.-532001

would like to change name of my minor daughter

KONDALA MOKSHITHA GANESH aged about 9 years

and she shall hereafter be known as KONDALA

MOKSHAJA GANESH.

It is certified that I have complied with other legal

requirements in this connection.

KONDALA GANESH

[Signature of Guardian]

————

I hitherto known as RAMA JIT KAUR W/o KARAMJIT

SINGH, R/o Tehsil Gurdaspur, Zafffarwal, Gurdaspur,

Punjab-143519, have changed my name and shall hereafter

be known as RAMANJIT KAUR.

It is certified that I have complied with other legal

requirements in this connection.

RAMA JIT KAUR

[Signature (in existing old name)]

I hitherto known as RANJANA RANA W/o PARVEEN

KUMAR RANA, R/o Flat No-B-201, Block B 2, Sun City

Appartment, Post Office Baddi, Tehsil-Baddi, Judi Kalan

(210), Solan, Himachal Pradesh-173205, have changed my

name and shall hereafter be known as RANJANA KUMARI.

It is certified that I have complied with other legal

requirements in this connection.

RANJANA RANA

[Signature (in existing old name)]

————

I hitherto known as ICHHPONANI GUNCHA alias

GUNCHA. A. ICHHAPONANI W/o MAHENDRA PANJABI,

R/o 34, Gokul Dham Colony, Kamha Mangalik Ke Piche,

Shamgarh, Mandsaur, Madhya Pradesh-458883, have

changed my name and shall hereafter be known as GUNCHA

PANJABI.

It is certified that I have complied with other legal

requirements in this connection.

ICHHPONANI GUNCHA alias

GUNCHA.A. ICHHAPONANI

[Signature (in existing old name)]

————

I hitherto known as AKANKSHA SINGH

W/o DEVENDRA ARMO, R/o 134, Talwatola, Rang Mach

Ke Samne, VTC, Pendra, Sub District: Pendra Road Gorella,

Bilaspur, Chhattisgarh- 495119, have changed my name and

shall hereafter be known as AKANSHA ARMO.

It is certified that I have complied with other legal

requirements in this connection.

AKANKSHA SINGH

[Signature (in existing old name)]

————

I hitherto known as PAWAN KUMAR S/o SOM DATT

TYAGI, R/o WZ- 62, Keshopur, Vikaspuri, Tilak Nagar,

West Delhi, Delhi-110018, have changed my name and shall

hereafter be known as PAWAN TYAGI.

It is certified that I have complied with other legal

requirements in this connection.

PAWAN KUMAR

[Signature (in existing old name)]

————

I, ASHUTOSH KUMAR S/o SHIV SHANKAR PRASAD,

R/o U-63, First Floor, Front Side, Flat No. 104, Block-U,

Near Shukra Market, Subhash Park, Uttam Nagar, Delhi-

110059, have changed the name of my minor son SAMEER

KUMAR aged about 5 years and he shall hereafter be

known as REYANSH KUMAR.

It is certified that I have complied with other legal

requirements in this connection.

ASHUTOSH KUMAR

[Signature of Guardian]
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I hitherto known as DIPTISH CHANDRA DE son of

Late KSHITISH CHANDRA DEY, employed as MTS in the

Government of India Stationery Office, Ministry of Housing

& Urban Affairs, 3, Church Lane, Kolkata-700001, residing

at 16, Bagmari Lane, Block-12, Flat-8, C.I.T. Building, Kolkata-

700054, have changed my name and shall hereafter be known

as DIPTISH CHANDRA DEY.

It is certified that I have complied with other legal

requirements in this connection.

DIPTISH CHANDRA DE

[Signature (in existing old name)]

————

I hitherto known as K. B RAI S/o PADAM BAHADUR

RAI, R/o 4, Purohit Wala, Ghanghora, Dehradun,

Uttarakhand-248141, have changed my name and shall

hereafter be known as KUL BAHADUR RAI.

It is certified that I have complied with other legal

requirements in this connection.

K. B RAI

[Signature (in existing old name)]

————

I hitherto known as TARUN son of VED PARKASH,

R/o H.No. 2659, Ward No. 42, Habib Ganj, Ludhiana-141008,

Punjab, India, have changed my name and shall hereafter

be known as TARUN KUMAR.

It is certified that I have complied with other legal

requirements in this connection.

TARUN

[Signature (in existing old name)]

————

I hitherto known as MEJAR SINGH son of NAGINDER

SINGH, residing at Vill. Bhabiana, Tehsil Phagwara,

Distt. Kapurthala-144407, Punjab, India, have changed my

name and shall hereafter be known as MAJOR SINGH.

It is certified that I have complied with other legal

requirements in this connection.

MEJAR SINGH

[Signature (in existing old name)]

————

I, ABHINAV KAUL son of UDAY NATH KAUL, residing

at No. 1054, Sobha Moonstone, Dasarahalli, Hebbal

Agricultural Farm Post, Bangalore North, Bangalore,

Karnataka-560024, have changed the name of my minor son

VIBHANSHU KAUL, aged 14 years, and he shall hereafter

be known as VEERAT OM KAUL.

It is certified that I have complied with other legal

requirements in this connection.

ABHINAV KAUL

[Signature of Guardian]

————

I hitherto known as JAGSIR SINGH S/o BAWA SINGH,

residing at Village Sangla, PO. Amiwala, Teshil Dharamkot,

Distt. Moga-142042, Punjab, India, have changed my name

and shall hereafter be known as JAGSEER SINGH.

It is certified that I have complied with other legal

requirements in this connection.

JAGSIR SINGH

[Signature (in existing old name)]

————

I hitherto known as SHIV KUMAR RAM alias

SHIVKUMAR MAHTO alias SHEO KUMAR MAHTO alias

SHEO KUMAR MEHTA S/o HULASH MAHTO, R/o Ward

No. 7, Vill. Sirhe, Post-Nawada, PS-Meral, Sirhe, Garhwa,

Jharkhand-822114, have changed my name and shall hereafter

be known as SHEO KUMAR RAM.

It is certified that I have complied with other legal

requirements in this connection.

SHIV KUMAR RAM alias SHIVKUMAR MAHTO alias

SHEO KUMAR MAHTO alias SHEO KUMAR MEHTA

[Signature (in existing old name)]

————

I hitherto known as GUDDEN KAUSHAL S/o KALI

CHARAN KAUSHAL, R/o D-12, Panch Ratan Apartment,

Delhi Gate, Near Pushpanjali Hospital, Kala Ka Tal, Agra,

Uttar Pradesh-282002, have changed my name and shall

hereafter be known as PRAKASHESH KAUSHAL.

It is certified that I have complied with other legal

requirements in this connection.

GUDDEN KAUSHAL

[Signature (in existing old name)]

————

I hitherto known as NARESH TYAGI S/o RAGHUNATH

SINGH, R/o House No. 559/10, Gali No. 13, Near Little

Flowers Public School, Vijay Park, Maujpur, North East

Delhi-110053, have changed my name and shall hereafter be

known as NARESH KUMAR.

It is certified that I have complied with other legal

requirements in this connection.

NARESH TYAGI

[Signature (in existing old name)]

————

I hitherto known as SANDU LAL S/o SHIV LAL, resident

of village-Bhatund Block-Bali District-Pali State-Rajasthan,

have changed my name and shall hereafter be known as

CHANDAN MEENA.

It is certified that I have complied with other legal

requirements in this connection.

SANDU LAL

[Signature (in existing old name)]

————

I hitherto known as YOGESHWAR PATIL

S/o SATYANARAYAN PATIL, residing at Gram Nimacha

Khurd, Post Charkheda, Tehsil-Timarni, District-Harda-

461228, have changed my name and shall hereafter be known

as RAJAT PATIL.

It is certified that I have complied with other legal

requirements in this connection.

YOGESHWAR PATIL

[Signature (in existing old name)]
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I hitherto known as KIRAN SHARMA alias NEELAM

D/o DUNI CHAND W/o SHIV KUMAR, residing at Ward

No.-5, Nand Chowk, Mukerian, Hoshiarpur, Punjab-144211,

have changed my name and shall hereafter be known as

NEELAM.

It is certified that I have complied with other legal

requirements in this connection.

KIRAN SHARMA alias NEELAM

[Signature (in existing old name)]

————

I hitherto known as SANJEEV KUMAR son of BHOLA

PRASAD, residing at Vrindavan Colony, Road No. 1B,

P.O. Phulwari Sharif, P.S. Phulwari Sharif, District Patna,

State Bihar, Pin-801505, have changed my name and shall

hereafter be known as SANJEEV SINGH.

It is certified that I have complied with other legal

requirements in this connection.

SANJEEV KUMAR

[Signature (in existing old name)]

————

I hitherto known as RANU GARG W/o MANOJ KUMAR,

R/o 705/27, Kotiyat, Krashna Nagar, Bulandshahr,

Uttar Pradesh- 203001, have changed my name and shall

hereafter be known as RENU TAYAL.

It is certified that I have complied with other legal

requirements in this connection.

RANU GARG

[Signature (in existing old name)]

————

I hitherto known as KRISHNA KUMAR son of

JYOTIRMAY PANDEY, residing at Vivekananda Colony,

P.O. Bhatta Bazar, P.S.-K. Hat, District-Purnia, State-Bihar,

Pin-854301, have changed my name and shall hereafter be

known as UJJWAL PRATAP PANDEY.

It is certified that I have complied with other legal

requirements in this connection.

 KRISHNA KUMAR

[Signature (in existing old name)]

————

I hitherto known as AJITPAL SINGH GILL

S/o MANJIT SINGH, R/o Patti Nangal, Kokri Kalan, Tehsil

& Distt. Moga, Punjab-142054, have changed my name and

shall hereafter be known as AJITPAL SINGH.

It is certified that I have complied with other legal

requirements in this connection.

AJITPAL SINGH GILL

[Signature (in existing old name)]

————

I hitherto known as GURBINDER SINGH DHILLON son

of SUKHDARSHAN SINGH, residing of VPO Bhuttiwala,

District Sri Muktsar Sahib-152025, Punjab, have changed

my name and shall hereafter be known as GURBINDER

SINGH.

It is certified that I have complied with other legal

requirements in this connection.

GURBINDER SINGH DHILLON

[Signature (in existing old name)]

————

I, MANTESH S/o BASAPPA RADDERA, R/o 71, Ward

No. 1, Hanumanhal, Kushtagi Koppal, Karnataka-583280,

have changed the name of my minor son MANTESH aged

about 17 years and he shall hereafter be known as PRAVEEN

MAHANTESH RADDER.

It is certified that I have complied with other legal

requirements in this connection.

MANTESH

[Signature of Guardian]

————

I hitherto known as SANJIVA W/o SOM NATH MAHEY,

R/o Flate No. A-610, 24 Carat Gold Apartment, Ravinder

Nagar, Jalandhar, Punjab-144003, have changed my name

and shall hereafter be known as SANJIVA MAHEY.

It is certified that I have complied with other legal

requirements in this connection.

SANJIVA

[Signature (in existing old name)]

————

I hitherto known as GURJYOT DEOL S/o MANJIT

SINGH DEOL, R/o 32, Defence Colony, Jalandhar,

Punjab-144001, have changed my name and shall hereafter

be known as GURJYOT SINGH DEOL.

It is certified that I have complied with other legal

requirements in this connection.

GURJYOT DEOL

[Signature (in existing old name)]

————

I hitherto known as ANUPRIYA TRIVEDI D/o AJAY

TRIVEDI, R/o 18/44, Kurswan, Kanpur, Kanpur Nagar, Uttar

Pradesh-208001, have changed my name and shall hereafter

be known as KANIKA TRIVEDI.

It is certified that I have complied with other legal

requirements in this connection.

ANUPRIYA TRIVEDI

[Signature (in existing old name)]

————

I hitherto known as NIRMAL Kr DUGAR

S/o PANNALAL JAIN, R/o Dhupguri Bazar, Ward No. 14,

Dhupguri, Jalpaiguri, West Bengal-735210, have changed

my name and shall hereafter be known as NIRMAL KUMAR

JAIN.

It is certified that I have complied with other legal

requirements in this connection.

NIRMAL Kr DUGAR

[Signature (in existing old name)]
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I hitherto known as GEETANJALI SINGH D/o PANDIT

UTHAN SINGH, R/o at Tamangi, PO-Tamangi, Baliguda,

Kandhamal, Odisha, Pin code-762021, have changed my

name and shall hereafter be known as GEETANJALI

UTHANSINGH.

It is certified that I have complied with other legal

requirements in this connection.

GEETANJALI SINGH

[Signature (in existing old name)]

————

I hitherto known as RAMAKRUSHN K LENKA

S/o KASINATH LENKA, R/o New Babanpur, Aska RLTRI,

Ganjam, Orissa, Asika, Odisha-761110, have changed my

name and shall hereafter be known as RAMAKRUSHNA

LENKA.

It is certified that I have complied with other legal

requirements in this connection.

RAMAKRUSHN K LENKA

[Signature (in existing old name)]

————

I hitherto known as MARGARETH TUOLOR

D/o DARCHAWNGKHUM, R/o Hamrveng, Churachandpur,

Manipur-795128, have changed my name and shall hereafter

be known as MARGARETH LALMUONPUI TUOLOR.

It is certified that I have complied with other legal

requirements in this connection.

MARGARETH TUOLOR

[Signature (in existing old name)]

————

I hitherto known as KANA GHOSH W/o ASIT BARAN

GHOSH, R/o Balidaha, Gurap, Hooghly, West Bengal-712303,

have changed my name and shall hereafter be known as

ASHISKANA GHOSH.

It is certified that I have complied with other legal

requirements in this connection.

KANA GHOSH

[Signature (in existing old name)]

————

I hitherto known as S K JINDAL alias SUDARSHAN

KUMAR JINDAL S/o JAGDISH PRASAD JINDAL,

R/o 704, Leela Palace, 7/85 Tilak Nagar, Kanpur, Kanpur

Nagar, Uttar Pradesh-208002, have changed my name and

shall hereafter be known as SUDARSHAN KUMAR

JINDAL.

It is certified that I have complied with other legal

requirements in this connection.

S K JINDAL alias SUDARSHAN KUMAR JINDAL

[Signature (in existing old name)]

I, SUBHASH CHAND S/o SRIRAM, R/o 222, Bakipur,

Bahera (49), sonipat, Haryana-131023, Present Address-

Khasra No. 850/2, Gali No-3, Upkar Colony, Sant Nagar,

Burari, Delhi-110084, have changed the name of my minor

son SARTHAK alias SAKSHAM CHAUHAN aged 8 Years

and he shall hereafter be known as SAKSHAM CHAUHAN.

It is certified that I have complied with other legal

requirements in this connection.

SUBHASH CHAND

[Signature of Guardian]

————

I hitherto known as RAM KISHAN S/o PYARE LAL,

R/o Ward No. 4, Anaj Mandi, Surajgarh(Rural), Jhunjhunun,

Rajasthan-333029, have changed my name and shall hereafter

be known as RAM KISHAN AGRAWAL.

It is certified that I have complied with other legal

requirements in this connection.

RAM KISHAN

[Signature (in existing old name)]

————

I hitherto known as ANKITA DUBEY D/o GYAN SHEEL

DUBEY, R/o Atam Prakash Mishra, Ciari Road, Near Range

Office, Bhatu Basti, Garacharma(ct), South Andaman,

Andaman and Nicobar Islands-744105, have changed my

name and shall hereafter be known as ANKITHA DUBEY.

It is certified that I have complied with other legal

requirements in this connection.

ANKITA DUBEY

[Signature (in existing old name)]

————

I hitherto known as MOHIT VIJAY DHANWAANI

S/o VIJAY DHANWANI, R/o D-4, Durga Marg, Bani Park,

Jaipur, Rajasthan-302016, have changed my name and shall

hereafter be known as MOHIT DHANWANI.

It is certified that I have complied with other legal

requirements in this connection.

MOHIT VIJAY DHANWAANI

[Signature (in existing old name)]

————

I hitherto known as AJAY KUMAR S/o PREM CHAND,

R/o H.No. 251, Churpur Road, Near TVM School, Green

Enclave, Jassian, Ludhiana, Punjab-141008, have changed

my name and shall hereafter be known as SANJEEV

KUMAR.

It is certified that I have complied with other legal

requirements in this connection.

AJAY KUMAR

[Signature (in existing old name)]
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I, VISHWA DEEP S/o SURINDER PAL VERMA, residing

at 197, Block A2A, Janakpuri, New Delhi-110058, have

changed the name of my minor daughter ADITRI aged

12 years and she shall hereafter be known as ADITRI

SINGH.

It is certified that I have complied with other legal

requirements in this connection.

VISHWA DEEP

[Signature of Guardian]

————

I hitherto known as KIMTI LAL SANDAL son of

MANSHA RAM, residing at Vill. Gopalpur alias Bidhipur,

Distt. Jalandhar-144011, Punjab, India, have changed my

name and shall hereafter be known as LALIT KUMAR

SANDAL.

It is certified that I have complied with other legal

requirements in this connection.

KIMTI LAL SANDAL

[Signature (in existing old name)]

————

I hitherto known as PARDEEP TYAGI son of

MAHENDER KUMAR TYAGI, residing at H.No. 245, Back

Side Durga Shakti Mandir, New Deol Nagar, Jalandhar-

144001, Punjab, India, have changed my name and shall

hereafter be known as PRADEEP KUMAR TYAGI.

It is certified that I have complied with other legal

requirements in this connection.

PARDEEP TYAGI

[Signature (in existing old name)]

————

I hitherto known as SEEMA RANI wife of SURINDER

PAL, resident of VPO Raipur Pharala, Distt., Jalandhar-

144402, Punjab, India, have changed my name and shall

hereafter be known as SEEMA.

It is certified that I have complied with other legal

requirements in this connection.

SEEMA RANI

[Signature (in existing old name)]

————

I hitherto known as KULJIT SINGH son of RAJINDER

SINGH, residing at H.No. 71/72, Paragpur, Royal Enclave,

Phase-3, Jalandhar-144005, Punjab, India, have changed my

name and shall hereafter be known as KULJIT SINGH

SODHI.

It is certified that I have complied with other legal

requirements in this connection.

KULJIT SINGH

[Signature (in existing old name)]

I hitherto known as AVTAR KAUR wife of SUCHA

RAM, residing at Vill. Ucha Pind, PO. Jagatpur Jattan, Tehsil

Phagwara, Distt. Kapurthala, Punjab-144402, India, have

changed my name and shall hereafter be known as KAUR

AVTAR.

It is certified that I have complied with other legal

requirements in this connection.

AVTAR KAUR

[Signature (in existing old name)]

————

I hitherto known as RITU D/o MANGAT RAM, residing

at Vill. Desalpur, P.O. Athola, Distt. Jalandhar,

Punjab-144002, India, have changed my name and shall

hereafter be known as RITU SAHOTA.

It is certified that I have complied with other legal

requirements in this connection.

RITU

[Signature (in existing old name)]

————

I, KULJIT SINGH son of RAJINDER SINGH, residing at

H.No. 71/72, Paragpur, Royal Enclave, Phase-3, Jalandhar-

144005, Punjab, India, have changed the name of my minor

son HARSHIT age 8 years and he shall hereafter be known

as HARSHIT HARRY SODHI.

It is certified that I have complied with other legal

requirements in this connection.

KULJIT SINGH

[Signature of Guardian]

————

I hitherto known as AANSHU S/o SALEEM KHAN,

residing at Mominabad, Hardoi, Hardoi(Gramin), Hardoi,

Uttar Pradesh-241001, have changed my name and shall

hereafter be known as SAMEER KHAN.

It is certified that I have complied with other legal

requirements in this connection.

AANSHU

[Signature (in existing old name)]

————

I hitherto known as SURJIT SINGH S/o MAKHTUL

SINGH, R/o Village-Bhatnura Khurd Bholath, District-

Kapurthala, Punjab-144622, have changed my name and

shall hereafter be known as SINGH SURJIT.

It is certified that I have complied with other legal

requirements in this connection.

SURJIT SINGH

[Signature (in existing old name)]
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I hitherto known as KAPOORA S/o TARSEM SINGH,

R/o VPO-Gumtali, Tehsil Phillaur, Distt. Jalandhar,

Punjab-144039, have changed my name and shall hereafter

be known as KAPOOR SINGH.

It is certified that I have complied with other legal

requirements in this connection.

KAPOORA

[Thumb Impression]

————

I hitherto known as PALLVI RAM daughter of SUCHA

RAM, residing at Vill. Ucha Pind, P.O. Sarai Jattan, Tehsil

Phagwara, Distt. Kapurthala, Punjab-144402, India, have

changed my name and shall hereafter be known as RAM

PALLVI.

It is certified that I have complied with other legal

requirements in this connection.

PALLVI RAM

[Signature (in existing old name)]

————

I hitherto known as MADHAVI D/o HARIOM SINGH,

residing at H.No.-57, Ganganagar Anshik, Rishikesh,

Dehradun, Uttarakhand-249201, have changed my name and

shall hereafter be known as MADHVI SINGH.

It is certified that I have complied with other legal

requirements in this connection.

MADHAVI

[Signature (in existing old name)]

————

I hitherto known as JYOTI D/o MAHESH KUMAR,

residing at D-512, Gali No.-3, 3-Pusta, Circular Road, sonia

Vihar, North East, Delhi-110094, have changed my name

and shall hereafter be known as MIKKI.

It is certified that I have complied with other legal

requirements in this connection.

JYOTI

[Signature (in existing old name)]

————

I hitherto known as RAJWINDER KAUR W/o SARDOOL

SINGH, R/o VPO Lalton, Kalan-Ludhiana 142022 Punjab,

India, have changed my name and shall hereafter be known

as RAJ RANI.

It is certified that I have complied with other legal

requirements in this connection.

RAJWINDER KAUR

[Signature (in existing old name)]

I hitherto known as LAKSHMIPATHI son of

Late SHIVASHANKAR, residing at No. 23rd Ward,

Mruthyunjaya Badavane Madhugiri Tonw, Tumakuru,

Madhugiri, Tumkur, Karnataka-572132, have changed my

name and shall hereafter be known as ABHIRAM.

It is certified that I have complied with other legal

requirements in this connection.

LAKSHMIPATHI

[Signature (in existing old name)]

————

I hitherto known as HAMSASHREE L W/o PROSENJIT

SEN SINHA, residing at No. 6 Sumanyu, 5th Cross Ist Main

Ist Block, Vasantha Vallabha Nagar, Bangalore South,

Bengaluru, Karnataka-560061, have changed my name and

shall hereafter be known as HANSA SHRI.

It is certified that I have complied with other legal

requirements in this connection.

HAMSASHREE L

[Signature (in existing old name)]

————

I hitherto known as PREETI THAKUR D/o L S ARYA,

residing at C-369, Vikas Puri, Tilak Nagar, West Delhi,

Delhi-110018, have changed my name and shall hereafter be

known as KALLKI THAKUR.

It is certified that I have complied with other legal

requirements in this connection.

PREETI THAKUR

[Signature (in existing old name)]

————

I hitherto known as NEELAM GROVER D/o MULKH

RAJ W/o VIJAY KUMAR, R/o House No.-14/25, Ward

No. 20, Near Dr. Sadhu Chand Chowk, Kucha Mahesh

Chand, Ferozepur City, Punjab-152002, have changed my

name and shall hereafter be known as POONAM.

It is certified that I have complied with other legal

requirements in this connection.

NEELAM GROVER

[Signature (in existing old name)]

————

I hitherto known as HARSHIT VERMA son of SANJAY

VERMA, employed as Officer (Class-1) in Indian Army

presently residing at P- 415/3, Bareilly Road (MAP), Rajput

Regimental Centre Fatehgarh, Uttar Pradesh and Permanent

residential address Ganj, Near Badri Bhawan, Kashipur,

Udham Singh Nagar, Uttarakhand, have changed my name

and shall hereafter be known as HARSHVARDHAN

VERMA.

It is certified that I have complied with other legal

requirements in this connection.

HARSHIT VERMA

[Signature (in existing old name)]
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I hitherto known as CHATTAR SINGH NEGI alias

CHATTAR NEGI S/o BHAGAT RAM NEGI, Employed as

Srtoa(G) (Bharat Sanchar Nigam Limited ), R/o Flat No-349,

Block No. 20, Sector -2, BSNL Colony, New Shimla, Himachal

Pradesh-171009, have changed my name and shall hereafter

be known as CHATTAR PRATAP NEGI.

It is certified that I have complied with other legal

requirements in this connection.

CHATTAR SINGH NEGI alias CHATTAR NEGI

[Signature (in existing old name)]

————

I hitherto known as JASHANDEEP SINGH BRAR

S/o GURRAJ SINGH, R/o Village Bute Wala, PO-Patel Nagar,

District-Ferozepur, Punjab-152004, have changed my name

and shall hereafter be known as JASHANDEEP SINGH.

It is certified that I have complied with other legal

requirements in this connection.

JASHANDEEP SINGH BRAR

[Signature (in existing old name)]

————

I hitherto known as VINODA REDDY S C S/o CHANGA

REDDY, residing at Sarvareddihalli, Kolar, Ramasagara,

Karnataka-563116, have changed my name and shall hereafter

be known as VINOD REDDY S C.

It is certified that I have complied with other legal

requirements in this connection.

VINODA REDDY S C

[Signature (in existing old name)]

————

I hitherto known as PUSHPA D/o MOOLCHAND

W/o SANJAY KUMAR, R/o I-128/6, Gali No.-6, Hari Nagar

Ext, Jait Pur, South Delhi, Delhi-110044, have changed my

name and shall hereafter be known as ANAMIKA.

It is certified that I have complied with other legal

requirements in this connection.

PUSHPA

[Signature (in existing old name)]

————

I hitherto known as MANDEEP KAUR BRAR

D/o AMARJEET SINGH, R/o House No.-295, Guru Teg

Bahadar Nagar, Jalalabad Road, Sri Muktsar Sahib,

Punjab-152026, have changed my name and shall hereafter

be known as MANDEEP KAUR.

It is certified that I have complied with other legal

requirements in this connection.

MANDEEP KAUR BRAR

[Signature (in existing old name)]

I hitherto known as NARANDAR SINGH BISHT

S/o SHER SINGH BISHT, R/o 594/291/6, Vivek Nagar, Katehri

Bagh, Nilmatha, Lucknow Cantonment, Dilkusha, Lucknow,

Bakshi Ka Talab, Uttar Pradesh-226002, have changed my

name and shall hereafter be known as NARENDAR SINGH

BISHT.

It is certified that I have complied with other legal

requirements in this connection.

NARANDAR SINGH BISHT

[Signature (in existing old name)]

————

I hitherto known as SONIA SANTOSH NAIK

D/o BOMBO GAUNCAR and W/o SANTOSH KRISHNA

GAVNEKAR, residing at 155, Coelho Wado PDF Britona

Bardez North Goa, Goa-403101, have changed my name and

shall hereafter be known as SONIA SANTOSH GAVNEKAR.

It is certified that I have complied with other legal

requirements in this connection.

SONIA SANTOSH NAIK

[Signature (in existing old name)]

————

I hitherto known as SHEETAL RAMACHANDRA

NAYAK D/o PANDURANG MANJUNATH NAYAK

W/o RAMACHANDRA NAYAK, residing at 110 C,

Madhura Esate, Keshwapur Hubli, Dharwad, Karnataka-

580023, have changed my name and shall hereafter be known

as SUNITA R NAYAK.

It is certified that I have complied with other legal

requirements in this connection.

SHEETAL RAMACHANDRA NAYAK

[Signature (in existing old name)]

————

I, ANSHUL KUMAR S/o AVNISH KUMAR, R/o 705-A/19,

Ward-3, Mehrauli, South Delhi, Delhi- 110030, have changed

the name of my minor daughter HAASHVI GUPTA, aged

about 2 years and she shall hereafter be known as ANVI

GUPTA.

It is certified that I have complied with other legal

requirements in this connection.

ANSHUL KUMAR

[Signature of Guardian]

————

I hitherto known as HEMANSHI TYAGI D/o ANIL

TYAGI, R/o House No.-53-B, Vakil Road, New Mandi,

Muzaffarnagar, Uttar Pradesh-251001, have changed my

name and shall hereafter be known as SAMIKSHA

BHARDWAJ.

It is certified that I have complied with other legal

requirements in this connection.

HEMANSHI TYAGI

[Signature (in existing old name)]
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I hitherto known as ASHIRYA SAMANTA

D/o CHINMOY SAMANTA, R/o Flat No. 205, Tower B,

Antriksh Golf View-1, Sector-78, Near 110 Metro Station

Noida, Gautam Buddha Nagar, Uttar Pradesh-201301, have

changed my name and shall hereafter be known as

AISHWARYA SAMANTA.

It is certified that I have complied with other legal

requirements in this connection.

ASHIRYA SAMANTA

[Signature (in existing old name)]

————

I hitherto known as MANISH KEDIA S/o SHIV CHARAN

KEDIA, R/o 1, Ward No. 13, Ramlila Medan, Gudha Gorji,

Jhunjhunun, Rajasthan-333022, have changed my name and

shall hereafter be known as LAXMI KANT KEDIA.

It is certified that I have complied with other legal

requirements in this connection.

MANISH KEDIA

[Signature (in existing old name)]

————

I hitherto known as SARBJIT KAUR W/o PALWINDER

SING, R/o H.No. ZC/3 1026, Narayan Nagar, Backside Bhullar

Palace, Batala, Distt. Gurdaspur, Punjab, Pin-143505, have

changed my name and shall hereafter be known as SARBJIT

KAUR TAAK.

It is certified that I have complied with other legal

requirements in this connection.

SARBJIT KAUR

[Signature (in existing old name)]

————

I hitherto known as PALWINDER SINGH S/o PURAN

SINGH, R/o H.No. ZC/3 1026, Narayan Nagar, Backside

Bhullar Palace, Batala, Distt. Gurdaspur, Punjab, Pin-143505,

have changed my name and shall hereafter be known as

PALWINDER SINGH TAAK.

It is certified that I have complied with other legal

requirements in this connection.

PALWINDER SINGH

[Signature (in existing old name)]

————

I hitherto known as GURMUKH SINGH S/o MOHINDER

SINGH, residing at Vill.Palahi, Tehsil-Phagwara, Kapurthala,

Punjab-144403, have changed my name and shall hereafter

be known as SINGH GURMUKH.

It is certified that I have complied with other legal

requirements in this connection.

GURMUKH SINGH

[Signature (in existing old name)]

I hitherto known as G KIRAN S/o H GIRI, residing at

#7/6, 3rd Cross, 6th Block, Rajajinagar, Bangalore,

Karnataka-560010, have changed my name and shall hereafter

be known as HARSHAVARDHAN G.

It is certified that I have complied with other legal

requirements in this connection.

G KIRAN

[Signature (in existing old name)]

————

I hitherto known as ROZY KAKAR W/o VINOD

KHANNA, residing at 143, Near CBSE Building, Preet Vihar,

Gagan Vihar, Delhi-110051, have changed my name and

shall hereafter be known as VANITA KHANNA.

It is certified that I have complied with other legal

requirements in this connection.

ROZY KAKAR

[Signature (in existing old name)]

————

I hitherto known as HARSH KUMAR S/o OM PRAKASH

SHARMA, residing at Block-A-3, Flat No.-24 Saakshara

Apartment Paschim Vihar, S.O. West Delhi, Delhi-110063,

have changed my name and shall hereafter be known as

HARSH SHARMA.

It is certified that I have complied with other legal

requirements in this connection.

HARSH KUMAR

[Signature (in existing old name)]

————

I hitherto known as MEENAKSHI JOSHI W/o PANKAJ

SINGH, residing at 607 2nd Floor, Niti Khand 3, Indirapuram,

Ghaziabad, Uttar Pradesh-201014, have changed my name

and shall hereafter be known as RITI SINGH.

It is certified that I have complied with other legal

requirements in this connection.

MEENAKSHI JOSHI

[Signature (in existing old name)]

————

I hitherto known as SUMIT S/o VED PRAKASH residing

at 3325, Urban Estae, Safidon by pass, Jind, Haryana-126102,

have changed my name and shall hereafter be known as

SUMIT SHARMA.

It is certified that I have complied with other legal

requirements in this connection.

SUMIT

[Signature (in existing old name)]
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I hitherto known as PRIYA RANI daughter of SHRI

RAMESH CHAND wife of SHRI RAJAT SINGH, employed

as Assistant Manager in the National Insurance Company

Limited, residing at 35, Ahmadgarh, Majra Khera Chaugava,

Jansath, Muzaffarnagar, Uttar Pradesh-251314, have changed

my name and shall hereafter be known as PRIYA SINGH.

It is certified that I have complied with other legal

requirements in this connection.

PRIYA RANI

[Signature (in existing old name)]

————

I hitherto known as RIPPANDEEP SINGH CHHABRA

S/o GURDARSHAN SINGH CHHABRA, R/o House No. 43,

Ward No. -11, Near Old Post Office Agwar Sidhuan DA,

Dharamkot, Moga, Punjab-142042, have changed my name

and shall hereafter be known as RIPANDEEP SINGH

CHHABRA.

It is certified that I have complied with other legal

requirements in this connection.

RIPPANDEEP SINGH CHHABRA

[Signature (in existing old name)]

————

I hitherto known as BANDEEP SINGH RANDHAWA

S/o KULWINDER SINGH, R/o Village Khawaza Wardog,

Tehsil Dera Baba Nanak, Distt. Gurdaspur, Punjab, have

changed my name and shall hereafter be known as SINGH

BANDEEP.

It is certified that I have complied with other legal

requirements in this connection.

BANDEEP SINGH RANDHAWA

[Signature (in existing old name)]

————

I hitherto known as MONIKA THAKUR W/o SUBHASH

SINGH, R/o Ward No. 15, Trishna Manhas Nagar, Tehsil

Mukerian, Distt Hoshiarpur, Punjab, have changed my name

and shall hereafter be known as MONIKA.

It is certified that I have complied with other legal

requirements in this connection.

MONIKA THAKUR

[Signature (in existing old name)]

————

I hitherto known as GURKARANDEEP KAUR D/o SUBA

SINGH W/o GURJANT SINGH AULAKH, residing at Village

Doburji, Tehsil Dharamkot, Moga, Punjab-142042, have

changed my name and shall hereafter be known as KAUR

GURKARANDEEP.

It is certified that I have complied with other legal

requirements in this connection.

GURKARANDEEP KAUR

[Signature (in existing old name)]

————

I hitherto known as SACHIN GOEL S/o SATISH KUMAR

R/o. H.No. 44, Lane No.3, New Diamond Colony, Tehsil

Batala, Distt Gurdaspur, Punjab, have changed my name

and shall hereafter be known as SACHIN KUMAR.

It is certified that I have complied with other legal

requirements in this connection.

SACHIN GOEL

[Signature (in existing old name)]

————

I hitherto known as SHASHI KUMAR S/o PREM RAJ

SHARMA, R/o Ahmadpur, Bajna Mathura, Ahamadpur,

Uttar Pradesh-281201, have changed my name and shall

hereafter be known as SUSHIL KUMAR.

It is certified that I have complied with other legal

requirements in this connection.

SHASHI KUMAR

[Signature (in existing old name)]

————

I hitherto known as FAIZAN SIDDIQUI son of

MEHMOOD ALI, residing at 3279, Gali Farhatullah Khan,

Kucha Pandit, Delhi-110006, have changed my name and

shall hereafter be known as ARSALAN KHAN.

It is certified that I have complied with other legal

requirements in this connection.

FAIZAN SIDDIQUI

[Signature (in existing old name)]

————

I hitherto known as MANJU BHARDWAJ W/o RAJESH

KUMAR BHARDWAJ, R/o House Number 439, Ward

Number 14, Street Number 01, Mohalla Kishan Pura, Moga,

District Moga, Punjab 142001, have changed my name and

shall hereafter be known as MANJU SHARMA.

It is certified that I have complied with other legal

requirements in this connection.

MANJU BHARDWAJ

[Signature (in existing old name)]

————

I hitherto known as PINKI D/o SUKHDEV SINGH and

W/o GURNAM SINGH, residing at Vill Shawajpur,

PO Ahiypur, Urmar, Hoshiarpur, Punjab - 144204, have

changed my name and shall hereafter be known as PINKI

KAUR.

It is certified that I have complied with other legal

requirements in this connection.

PINKI

[Signature (in existing old name)]

————

I hitherto known as SARLA SHARMA W/o SUBHASH

CHANDRA SHARMA, residing at Patara Khurd, Kamlapur,

Sitapur, Kamlapur, Uttar Pradesh - 261302, have changed

my name and shall hereafter be known as SUMAN

SHARMA.

It is certified that I have complied with other legal

requirements in this connection.

SARLA SHARMA

[Signature (in existing old name)]
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I hitherto known as JAGSIR SINGH DHALIWAL

S/o GURCHARAN SINGH, residing at VPO Lopon, Near

Sant Darwara Singh Gate, Kakku Patti, Tehsil Nihal Singh

Wala, Distt.Moga, Punjab-142037, have changed my name

and shall hereafter be known as JAGSIR SINGH.

It is certified that I have complied with other legal

requirements in this connection.

JAGSIR SINGH DHALIWAL

[Signature (in existing old name)]

————

I hitherto known as RAJESH KUMAR S/o MAHLA

RAM KHERA, residing at 15 A, 120 Ft Road, Ekta Vihar,

Jalandhar-1, Jalandhar, Punjab-144002, have changed my

name and shall hereafter be known as RAJESH KHERA.

It is certified that I have complied with other legal

requirements in this connection.

RAJESH KUMAR

[Signature (in existing old name)]

————

I hitherto known as RAM SARUP S/o BASANT LAL

KAPUR, R/o House No. 1869, Ground Floor, Sector-09,

Faridabad Sector-07, Faridabad, Haryana-121006, have

changed my name and shall hereafter be known as RAM

SWARUP KAPUR.

It is certified that I have complied with other legal

requirements in this connection.

RAM SARUP

[Signature (in existing old name)]

————

I hitherto known as KASHMIR KAUR W/o SUDESH

KUMAR, residing at H. No. 326, Ward No. 10 Arya Nagar,

Kartarpur, Jalandhar, Punjab - 144801, have changed my

name and shall hereafter be known as KASHMIRO.

It is certified that I have complied with other legal

requirements in this connection.

KASHMIR KAUR

[Signature (in existing old name)]

————

I hitherto known as KAJOR RAM alias KAJOOD RAM

alias KAZOR RAM S/o GOVIND RAM, residing at B-159,

Dakshinpuri, Delhi-110062, have changed my name and

shall hereafter be known as KAJOD RAM.

It is certified that I have complied with other legal

requirements in this connection.

KAJOR RAM alias KAJOOD RAM alias KAZOR RAM

[Signature (in existing old name)]

I hitherto known as SEEMA VERMA D/o PUNIT SINGH

and W/o SUBODH KUMAR VERMA, residing at

30/Vasant Dae Quaters, BARC colony, Anushaktinagar,

Mumbai Suburban, Maharashtra-400094, have changed my

name and shall hereafter be known as SEEMA SUBODH

VERMA.

It is certified that I have complied with other legal

requirements in this connection.

SEEMA VERMA

[Signature (in existing old name)]

————

I hitherto known as SHAKAUNTLA wife of SARMUKH

SINGH, residing at VPO. Naugajja, Distt. Jalandhar- 144301,

Punjab, India, have changed my name and shall hereafter

be known as SHAKUNTLA DEVI.

It is certified that I have complied with other legal

requirements in this connection.

SHAKAUNTLA

[Signature (in existing old name)]

————

I hitherto known as ARUN KUMAR S/o N.P.GOEL

R/o H. No. -224 B, Pocket-F, M.I.G. Flats, G.T.B. Enclave,

North East Delhi-110093, have changed my name and shall

hereafter be known as ARUN KUMAR GOEL.

It is certified that I have complied with other legal

requirements in this connection.

ARUN KUMAR

[Signature (in existing old name)]

————

I hitherto known as ANITA wife of SURINDER KUMAR

residing at Flat No. J-503, Jalandhar heights-1, Near Curo

Mall, Pholriwal, Jalandhar-144022, Punjab, India have

changed my name and shall hereafter be known as ANITA

KUMAR.

It is certified that I have complied with other legal

requirements in this connection.

ANITA

[Signature (in existing old name)]

————

I hitherto known as REKHA YADAV alias REKHA RANI

D/o KARAN SINGH YADAV, W/o DEEPAK KUMAR

KHAIRWAL, R/o Plot No. 36, First Floor, G-8, G Block,

Vatika Indian Next, Sector-82, Gurgaon, Haryana-122004,

have changed my name and shall hereafter be known as

REKHA RANI YADAV.

It is certified that I have complied with other legal

requirements in this connection.

REKHA YADAV alias REKHA RANI

[Signature (in existing old name)]
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I hitherto known as SHAWANDEEP SINGH HANDA

S/o SANTOKH SINGH, R/o Street No. 11-L, Dogar Basti

Faridkot, Punjab have changed my name and shall hereafter

be known as SHAWANDEEP SINGH.

It is certified that I have complied with other legal

requirements in this connection.

SHAWANDEEP SINGH HANDA

[Signature (in existing old name)]

————

I hitherto known as VINAYAK S/o RAM NARAYAN

TRIPATHI, residing at House No-70109, Tower N,

14th Avenue, Gaur City 2, Noida Extension, Ghaziabad,

Uttar Pradesh-201009, have changed my name and shall

hereafter be known as VINAYAK TRIPATHI.

It is certified that I have complied with other legal

requirements in this connection.

VINAYAK

[Signature (in existing old name)]

————

I hitherto known as POONAM KANWAR alias POONAM

WADHAWAN D/o SURENDER KUMAR WADHAWAN,

W/o VIAJY KUMAR RELIA, R/o D-71, Panchsheel Enclave,

Delhi- 110017, have changed my name and shall hereafter

be known as POONAM WADHAWAN RELIA.

It is certified that I have complied with other legal

requirements in this connection.

POONAM KANWAR alias POONAM WADHAWAN

[Signature (in existing old name)]

————

I hitherto known as PREETY RANI daughter of

GURMUKH SINGH wife of RAJ KAMAL, residing at

H. No. 4318, Street No. 8, Near Shiv Mandir, Durgapuri,

Haibowal Kalan, Ludhiana-141001, Punjab, India have

changed my name and shall hereafter be known as PREETI

RANI.

It is certified that I have complied with other legal

requirements in this connection.

PREETY RANI

[Signature (in existing old name)]

————

I hitherto known as ASHA W/o RAJENDER KUMAR,

R/o Village Rajpura Istmurar (64) Khori, Rewari,

Haryana-123101 have changed my name and shall hereafter

be known as USHA.

It is certified that I have complied with other legal

requirements in this connection.

ASHA

[Signature (in existing old name)]

I, JAGDISH SINGH S/o THANA SINGH R/o Village

Hariewala PO Bariwala District Faridkot, Punjab, have

changed the name of my minor son MANJINDER SINGH

aged 17 years, and he shall hereafter be known as

MANJINDER SINGH SEKHON.

It is certified that I have complied with other legal

requirements in this connection.

JAGDISH SINGH

[Signature of Guardian]

————

I hitherto known as KANTA RANI W/o JASWINDER

PAL, residing at B3/342, Nai Abadi, Nawanshahr, District

Shaheed Bhagat Singh Nagar, Punjab-144514, India, have

changed my name and shall hereafter be known as KANTA

DEVI.

It is certified that I have complied with other legal

requirements in this connection.

KANTA RANI

[Signature (in existing old name)]

————

I hitherto known as VENKATAIAH VAKITI alias

VENKAT REDDY VAKITI S/o MALLAIAH,

R/o H.No. 205, Hillcrest apt, N R Gousiya Hotel Masjid,

Hitex Exhibition Center Khanamet, Kondapur,

Serilingampally, R.R dist, Telangana, Pin-500084, have

changed my name and shall hereafter be known as VENKAT

REDDY VAKITI.

It is certified that I have complied with other legal

requirements in this connection.

VENKATAIAH VAKITI

alias VENKAT REDDY VAKITI

[Signature (in existing old name)]

————

I, PAGIDIPALLY HARISH S/o PAGIDIPALLY GOPAIAH,

residing at 1-121, Gollagudem, Thallada Mandalam, Tallada,

Khammam, Telangana-507167, have changed the name of

my minor son PAGIDIPALLY SYMONDS aged 01 year and

he shall thereafter be known as PAGIDIPALLY NIRBHAY.

It is certified that I have complied with other legal

requirements in this connection.

 PAGIDIPALLY HARISH

[Signature of Guardian]

————

I hitherto known as S SANJITH S/o M G SHANKAR,

residing at Vaastu Serenity Apartment, Flat No-316,

No. 52/1A-4 R V College, Post Myalsandra Village Kengeri

Hobli, Bangalore, Karnataka-560059, have changed my name

and shall hereafter be known as AVISHNU SHIVAN.

It is certified that I have complied with other legal

requirements in this connection.

S SANJITH

[Signature (in existing old name)]



4288 THE GAZETTE OF INDIA, NOVEMBER 25, 2023 (AGRAHAYANA 4, 1945)        [PART IV

t

I hitherto known as INDERPAL son of NACHATAR

RAM, residing at VPO Atti, Teh. Phillaur, Jalandhar, Punjab-

144418, have changed my name and shall hereafter be known

as INDER PAL.

It is certified that I have complied with other legal

requirements in this connection.

INDERPAL

[Signature (in existing old name)]

————

I hitherto known as HARPREET KAUR DHALIWAL

D/o TARANJIT SINGH, R/o Babal Patti, Vill-Ralla, Mansa,

Punjab-148109, have changed my name and shall hereafter

be known as HARPREET KAUR.

It is certified that I have complied with other legal

requirements in this connection.

HARPREET KAUR DHALIWAL

[Signature (in existing old name)]

————

I hitherto known as NAGASHEELA G daughter of

GANGADHAR, residing at #152, Kadugodi Channasandra

Main Road, FCI Goden, Channasandra, Kadugodi Plantation,

Bengaluru, Karnataka-560067, have changed my name and

shall hereafter be known as VENNELA G.

It is certified that I have complied with other legal

requirements in this connection.

NAGASHEELA G

[Signature (in existing old name)]

————

I hitherto known as PAMIDI NAGASANJEEVAIAH alias

BATTALA NAGA SANJEEVAIAH S/o B SURYUDU, residing

at 1-120 A, Pagidala, Kadapa, Andhra Pradesh 516359, have

changed my name and shall hereafter be known as

NAGASANJEEVAIAH BATTALA.

It is certified that I have complied with other legal

requirements in this connection.

PAMIDI NAGASANJEEVAIAH

alias BATTALA NAGA SANJEEVAIAH

[Signature (in existing old name)]

————

I hitherto known as TWINKLE MALHOTRA

D/o MUKESH MALHOTRA, R/o RZ- 1, Second Floor, Indra

Park Extn, New Delhi, D.K. Mohan Garden, West Delhi,

Delhi- 110059, have changed my name and shall hereafter

be known as ISHA MAKHIJA.

It is certified that I have complied with other legal

requirements in this connection.

TWINKLE MALHOTRA

[Signature (in existing old name)]

I hitherto known as JIDNYASA GHANSHYAM MHATRE

alias MHATRE JIDNYASA GHANSHYAM

D/o GHANSHYAM MHATRE, residing at A Wing

Jagmata Building , Uthalsar Naka Thane, Thane,

Maharashtra - 400601, have changed my name and shall

hereafter be known as JIDDNYASA MHATTRE.

It is certified that I have complied with other legal

requirements in this connection.

JIDNYASA GHANSHYAM MHATRE

alias MHATRE JIDNYASA GHANSHYAM

[Signature (in existing old name)]

————

I hitherto known as SUMIT CHHABRA

S/o GURUCHARAN SINGH CHHABRA, residing at 259,

Peace Point Colony, after Puliya and Near Ganesh Mandir,

Limbodi, Indore, Madhya Pradesh - 452001, have changed

my name and shall hereafter be known as PRINCE

CHHABRA.

It is certified that I have complied with other legal

requirements in this connection.

SUMIT CHHABRA

[Signature (in existing old name)]

————

I hitherto known as SPRIHA D/o SHIV JYOTI SHARMA,

R/o Ward No. 4, Nagni Mandir, Kulara (22), Kangra,

Himachal Pradesh-176402, have changed my name and shall

hereafter be known as SPRIHA SHARMA.

It is certified that I have complied with other legal

requirements in this connection.

SPRIHA

[Signature (in existing old name)]

————

I hitherto known as BHANGADI CHOUHAN

D/o MUKAMSINGH, R/o Roha Failya Gram, Betwasa,

Bhikhedi Jobat, Alirajpur, Madhya Pradesh-457990, have

changed my name and shall hereafter be known as BHAVNA

CHOUHAN.

It is certified that I have complied with other legal

requirements in this connection.

BHANGADI CHOUHAN

[Signature (in existing old name)]

————

I, LAKSHIT BHATIA S/o ASHOK BHATIA, R/o C- 8/215,

Block C- 8, Keshav Puram, North West Delhi,

Delhi- 110035, have changed the name of my minor daughter

MAAHI aged about 4 years and she shall hereafter be

known as MAAHI BHATIA.

It is certified that I have complied with other legal

requirements in this connection.

LAKSHIT BHATIA

[Signature of Guardian]
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I hitherto known as PALWINDER KAUR

W/o BALWINDER SINGH, residing at Ward Number-9,

Sooch Patti, Handiaya, Distt-Barnala, Punjab-148107, have

changed my name and shall hereafter be known as

PARMINDER KAUR.

It is certified that I have complied with other legal

requirements in this connection.

PALWINDER KAUR

[Signature (in existing old name)]

————

I hitherto known as DALJIT SINGH SOHAL S/o SOHAL

JOGINDER SINGH, residing at 2, Simble G.T. Road, Near

Bhaian Di Hatti, Batala, Gurdaspur, Punjab-143505, have

changed my name and shall hereafter be known as DALJEET

SINGH SOHAL.

It is certified that I have complied with other legal

requirements in this connection.

DALJIT SINGH SOHAL

[Signature (in existing old name)]

————

I hitherto known as NAVEEN MEET S/o RADHA

RAMAN, R/o House No. B-1 25, Shakti Nagar Dhobi Ghat,

Bahadurpur, Hoshiarpur, Punjab- 148001, have changed my

name and shall hereafter be known as NAVEEN KUMAR.

It is certified that I have complied with other legal

requirements in this connection.

NAVEEN MEET

[Signature (in existing old name)]

————

I hitherto known as KESHRAM VERMA S/o RAM ASRE,

residing at E-161, Jawahar Vihar Colony, Malik Mau,

Raebarely, Uttar Pradesh-229001, have changed my name

and shall hereafter be known as BUA SINGH.

It is certified that I have complied with other legal

requirements in this connection.

KESHRAM VERMA

[Signature (in existing old name)]

————

I, GURBHEJ SINGH S/o SATNAM SINGH, residing at

VPO Pipaltha, Tehsil Narwana, Jind, Haryana-126116 have

changed the name of my minor son KHUSHNOORDEEP

SINGH URF TEJVIRAJ SINGH aged 09 years and he shall

thereafter be known as TEJVIRAJ SINGH.

It is certified that I have complied with other legal

requirements in this connection.

GURBHEJ SINGH

[Signature of Guardian]

I hitherto known as PRASHANT RAJENDRA JAIN

S/o RAJENDRA REWANDAR JAIN, residing at Arabiana

C 401, Casa Rio Kalyan Shil Road, Palava Casa Rio, Katai

(N.V.), Thane, Maharashtra- 421204, have changed my name

and shall hereafter be known as PRASHANT RAJENDRA

BAKALE.

It is certified that I have complied with other legal

requirements in this connection.

PRASHANT RAJENDRA JAIN

[Signature (in existing old name)]

————

I hitherto known as RENITA D alias RENUKA R

D/o RAMU, residing at # 106/4, 7th Main 18th Cross BTM

2nd Stage, Bangalore, Karnataka-560096, have changed my

name and shall hereafter be known as RENUKA R.

It is certified that I have complied with other legal

requirements in this connection.

RENITA D alias RENUKA R

[Signature (in existing old name)]

————

I hitherto known as KARMJIT KAUR W/o RESHAM

SINGH, residing at Rangian, Distt-Sangrur, Punjab-148024,

have changed my name and shall hereafter be known as

PARMJIT KAUR.

It is certified that I have complied with other legal

requirements in this connection.

KARMJIT KAUR

[Signature (in existing old name)]

————

I hitherto known as KIRANPAL KAUR

W/o DHANWANT SINGH, residing at H.No..1875, Rahi

Basti, Opp- S.D College, Barnala, Distt-Barnala, Punjab-

148101, have changed my name and shall hereafter be known

as KIRANJEET KAUR.

It is certified that I have complied with other legal

requirements in this connection.

KIRANPAL KAUR

[Signature (in existing old name)]

————

I, MANOJ SHARMA S/o RAKESH SHARMA, residing

at 300, Sector-3, Avas Vikas Colony, Sikandra, Fatehabad,

Agra, Uttar Pradesh-282007, have changed the name of my

minor son ANSH SHARMA aged 10 years and he shall

thereafter be known as AARIKETH SHARMA.

It is certified that I have complied with other legal

requirements in this connection.

MANOJ SHARMA

[Signature (in existing old name)]
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I, FAKKIRESH SHEKHAPPA DODDAMANI

S/o SHEKHAPPA DODDAMANI, residing at No Guttal

Road, Vijay Nagar Badavne, A P M C Quarters, Haveri,

Karnataka-581110, have changed the name of my minor son

SHANAY FAKKIRESH DODDAMANI aged 07 years and

he shall thereafter be known as PAVANKUMAR

FAKKIRESH DODDAMANI.

It is certified that I have complied with other legal

requirements in this connection.

FAKKIRESH SHEKHAPPA DODDAMANI

[Signature of Guardian]

————

I hitherto known as KAVITA ARORA alias KAVITA

W/o SANJAY SHARMA, residing at 82, AGCR Enclave,

Karkardooma, Delhi-110092, have changed my name and

shall hereafter be known as KAVITA SHARMA.

It is certified that I have complied with other legal

requirements in this connection.

KAVITA ARORA alias KAVITA

[Signature (in existing old name)]

————

I hitherto known as RAJNEESH ABROL S/o ASHOK

KUMAR ABROL, residing at H.No. 131, Block-B, Mount

Avenue Colony, Phagwara Road, Hoshiarpur,

Punjab-146001, have changed my name and shall hereafter

be known as RAJNEESH KUMAR ABROL.

It is certified that I have complied with other legal

requirements in this connection.

RAJNEESH ABROL

[Signature (in existing old name)]

————

I hitherto known as AMIT KUMAR alias AMIT KUMAR

DUBEY S/o MANI RAM DWIVEDI, residing at 117/466,

O-Block, Geeta Nagar, Naveen Nagar, Kanpur Nagar,

Uttar Pradesh-208025, have changed my name and shall

hereafter be known as AMIT KUMAR DWIVEDI.

It is certified that I have complied with other legal

requirements in this connection.

AMIT KUMAR alias AMIT KUMAR DUBEY

[Signature (in existing old name)]

————

I hitherto known as NARINDER KAUR W/o GURDEV

SINGH, R/o Village Gatta Mundi Kasu, Po Kang Khurd,

Distt. Jalandhar, Punjab Pin-144629, have changed my name

and shall hereafter be known as KAUR NARINDER.

It is certified that I have complied with other legal

requirements in this connection.

NARINDER KAUR

[Thumb Impression]

I hitherto known as SWARAN SINGH AUJLA son of

Mr. DHARAM SINGH, residing at Village Dehriwal, Baba

Bakala, Amritsar, Punjab 143116, have changed my name

and shall hereafter be known as SWARAN SINGH.

It is certified that I have complied with other legal

requirements in this connection.

SWARAN SINGH AUJLA

[Signature (in existing old name)]

————

I hitherto known as MOHAN SINGH THAKUR

S/o JAGDEV SINGH, residing at H.No..C-65, New Dashmesh

Nagar, Jalandhar, Punjab-144001, have changed my name

and shall hereafter be known as MOHAN SINGH.

It is certified that I have complied with other legal

requirements in this connection.

MOHAN SINGH THAKUR

[Signature (in existing old name)]

————

I hitherto known as RAM KUMAR S/o OMPRAKASH,

residing at Naugaona, Mathura, Naugaon, Uttar Pradesh-

281306, have changed my name and shall hereafter be known

as RAM.

It is certified that I have complied with other legal

requirements in this connection.

RAM KUMAR

[Signature (in existing old name)]

————

I hitherto known as D INDRANI W/o M JAYASEELAN,

residing at No.-37, 1st A Cross, M R Garden, Sanjay Nagar,

RMV Extension 2nd Stage, Bengaluru, Karnataka-560094,

have changed my name and shall hereafter be known as

INDIRA D.

It is certified that I have complied with other legal

requirements in this connection.

D INDRANI

[Signature (in existing old name)]

————

I, PRASAD PAYYAN PUTHAN VEETIL

S/o DAMODARAN PULUKKOOL, residing at Payyan

Puthan Veetil, Near GHSS, PO Chuzhali, Via Sreekandapuram,

Kannur, Kerala - 670631, have changed the name of minor

son ASHWIN aged 8 years and he shall hereafter be known

as ASHWIN PRASAD PAYYAN PUTHAN VEETIL.

It is certified that I have complied with other legal

requirements in this connection.

PRASAD PAYYAN PUTHAN VEETIL

[Signature of Guardian]
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I, RUCHI SHARMA D/o MAHESH SHARMA

W/o MAHESH SHARMA, residing at Kundan Master Gali,

Raghunath Para, Titilagarh, Bolangir, Odisha-767033, have

changed the name of minor daughter MAHIRA SHARMA

aged 2 years and she shall hereafter be known as TASHHVI

SHARMA .

It is certified that I have complied with other legal

requirements in this connection.

RUCHI SHARMA

[Signature of Guardian]

————

I hitherto known as PRIYAKANT GAJJAR son of

MADHUSUDAN, R/o C-52, Kaveri Bunglows, Nr

Haridarshan Cross Road, Nava Nikol Road, Ahmedabad

City, Ahemdabad, Gujarat- 382330, have changed my name

and shall hereafter be known as MISTRY PRIYAKANT

MADHUSUDAN.

It is certified that I have complied with other legal

requirements in this connection.

PRIYAKANT GAJJAR

[Signature (in existing old name)]

————

I hitherto known as SARBJIT KAUR W/o BALWINDER

SINGH, residing at Nawanshahr, Ghataron, Distt-SBS Nagar,

Punjab-144421, have changed my name and shall hereafter

be known as SARBJIT.

It is certified that I have complied with other legal

requirements in this connection.

SARBJIT KAUR

[Signature (in existing old name)]

————

I hitherto known as SUSHMA SINGLA W/o MUKESH

KUMAR, residing at H.No.-58, Urban Estate, Sector-7,

Kurukshetra, Haryana-136118, have changed my name and

shall hereafter be known as SUSHMA RANI.

It is certified that I have complied with other legal

requirements in this connection.

SUSHMA SINGLA

[Signature (in existing old name)]

————

I hitherto known as P SHASHANK alias PUCHHA

SHASHANK S/o P JAGANNATHAN, R/o Qr. No. 10/B

Cross Street-1, Sector-1, Bhilai-1, Durg, Chhattisgarh- 490001,

have changed my name and shall hereafter be known as

SHASHANK KUMAR.

It is certified that I have complied with other legal

requirements in this connection.

P SHASHANK alias PUCHHA SHASHANK

[Signature (in existing old name)]

I hitherto known as KONDAPARTHI ABHIMANYU

CHOWDARY S/o KONDAPARTHI PICHAIAH, residing at

2-71, Papatapalli, Raghunadhapalem, Papadapalle, Khammam

(Urban), Telangana-507003, have changed my name and

shall hereafter be known as KONDAPARTHI SAI

ABHIMANYU.

It is certified that I have complied with other legal

requirements in this connection.

KONDAPARTHI ABHIMANYU CHOWDARY

[Signature (in existing old name)]

————

I hitherto known as SURINDER KUMAR S/o GURNAM

SINGH, residing at House Number 21/24, Near KDM

Hospital, Anmol Nagar, Hoshiarpur, Punjab-146001, have

changed my name and shall hereafter be known as

SURINDER SINGH.

It is certified that I have complied with other legal

requirements in this connection.

SURINDER KUMAR

[Signature (in existing old name)]

————

I hitherto known as BALJEET KAUR W/o GURMUKH

SINGH, residing at VPO Palahi, Tehsil-Phagwara, Kapurthala,

Punjab-144403, have changed my name and shall hereafter

be known as KAUR BALJEET.

It is certified that I have complied with other legal

requirements in this connection.

BALJEET KAUR

[Signature (in existing old name)]

————

I hitherto known as AMARJIT SINGH alias GURJIT

SINGH S/o GURDEV SINGH, residing at VPO Bhikhowal,

Hoshiarpur, Punjab-146001, have changed my name and

shall hereafter be known as AMARJIT SINGH.

It is certified that I have complied with other legal

requirements in this connection.

AMARJIT SINGH alias GURJIT SINGH

[Signature (in existing old name)]

————

I hitherto known as DHARMINDER SINGH BATTH

S/o BALKAR SINGH, R/o VPO Sarai Amanat Khan,Tehsil

& Distt. Tarn Taran, Punjab, have changed my name and

shall hereafter be known as DHARMINDER SINGH.

It is certified that I have complied with other legal

requirements in this connection.

DHARMINDER SINGH BATTH

[Signature (in existing old name)]
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I hitherto known as RANI W/o SODHI SINGH SAINI,

R/o H.No..B-9/21, Delhi Gate Hariana, Distt Hoshiarpur,

Punjab, have changed my name and shall hereafter be

known as RANI SAINI.

It is certified that I have complied with other legal

requirements in this connection.

RANI

[Signature (in existing old name)]

————

I hitherto known as MANINDER KAUR alias TARSEM

KAUR W/o HARWINDER SINGH, R/o VPO Tehang, Tehsil

Phillaur, Distt. Jalandhar, Punjab-144410, have changed my

name and shall hereafter be known as MANINDER KAUR.

It is certified that I have complied with other legal

requirements in this connection.

MANINDER KAUR alias TARSEM KAUR

[Signature (in existing old name)]

————

I hitherto known as CHIRAG S/o KRISHAN LAL, residing

at 595 2nd Floor, West Parmanand Colony, Dr. Mukherjee

Nager, Mukherjee Nager, Model Town, North West, Delhi-

110009, have changed my name and shall hereafter be known

as CHIRAG KATHURIA.

It is certified that I have complied with other legal

requirements in this connection.

 CHIRAG

[Signature (in existing old name)]

————

I hitherto known as PARAMJIT SINGH alias PARAMJIT

PAL S/o JAGDISH LAL, R/o Daggo Ka Agwad, VPO-Raunta,

Distt-Moga, Punjab-142045, have changed my name and

shall hereafter be known as PARMJEET SINGH.

It is certified that I have complied with other legal

requirements in this connection.

PARAMJIT SINGH alias PARAMJIT PAL

[Signature (in existing old name)]

————

I hitherto known as POONAM RANI W/o SOURABH

JINDAL, R/o 210, Gali Neem Wali, Ward Number-11, Old

Mandi, Kalanwali, Sirsa, Kalanwali, Haryana-125201, have

changed my name and shall hereafter be known as SHWETA

JINDAL.

It is certified that I have complied with other legal

requirements in this connection.

POONAM RANI

[Signature (in existing old name)]

I hitherto known as KANKANA MAITRA D/o TARUN

KUMAR MUKHERJEE, R/o 2701 1st Floor Street No. 13,

Ranjit Nagar, Patel Nagar, New Central Delhi, 110008, have

changed my name and shall hereafter be known as

KANKANA MUKHERJEE.

It is certified that I have complied with other legal

requirements in this connection.

KANKANA MAITRA

[Signature (in existing old name)]

————

I hitherto known as LALIT KUMAR S/o KANHAIYA

LAL VYAS, R/o Goga Gate Ke Bahar, Lal Guffa Ke Piche,

Gali No .6, Bikaner, Rajasthan-334001, have changed my

name and shall hereafter be known as LALIT KUMAR

VYAS.

It is certified that I have complied with other legal

requirements in this connection.

LALIT KUMAR

[Signature (in existing old name)]

————

I hitherto known as SUNITA alias RITA KAUR

W/o HAJURA SINGH, R/o VPO-Powadra, Tehsil-Phillaur,

Distt-Jalandhar, Punjab-144036, have changed my name and

shall hereafter be known as RITA KAUR.

It is certified that I have complied with other legal

requirements in this connection.

SUNITA alias RITA KAUR

[Thumb Impression]

————

I hitherto known as SUSHILA OSGA W/o SANDEEP

KUMAR BAKSHI, R/o 6196 - A, 1st Floor, Housing Board

Colony, Sector-3, Ballabhgarh, Faridabad, Haryana-121004,

have changed my name and shall hereafter be known as

ISHA BAKSHI.

It is certified that I have complied with other legal

requirements in this connection.

SUSHILA OSGA

[Signature (in existing old name)]

————

I hitherto known as KARAMJEET KAUR W/o GOPAL

KRISHAN BHAMRAH, residing at House No. 9098, Street

No. 35, Near Baba Namdev Gurudwara, Ludhiana, District

Ludhiana, Punjab-141003, India, have changed my name

and shall hereafter be known as MANINDER KAUR

BHAMRAH.

It is certified that I have complied with other legal

requirements in this connection.

KARAMJEET KAUR

[Signature (in existing old name)]
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I, SANTOSH KUMAR SINGH S/o NAGENDRA PRATAP

SINGH, R/o Govind Rai, Gahmar, Ghazipur, Gahmar,

Uttar Pradesh-232327, have changed the name of my minor

son ARANW alias ARANV aged about 14 years and he

shall hereafter be known as TRIVESH SHASHWAAT.

It is certified that I have complied with other legal

requirements in this connection.

SANTOSH KUMAR SINGH

[Signature of Guardian]

————

I hitherto known as RAJANI JOSHI SHERPA D/o RAJ

KUMAR JOSHI, Employ as Commercial Clerk in Frontier

Railway, R/o House No. 19, Municipality Road, Below

Amarjeet Hotel, Subedar Busty, Kurseong, Darjiling, West

Bengal- 734203, have changed my name and shall hereafter

be known as RAJANI SHERPA.

It is certified that I have complied with other legal

requirements in this connection.

RAJANI JOSHI SHERPA

[Signature (in existing old name)]

————

I hitherto known as BENI PRASAD RATHOR

S/o RAMSWARUP RATHOR, residing at Ward-11, Ganesh

Mohalla, Bamori Kalan, Baran, Rajasthan-325215, have

changed my name and shall hereafter be known as BENI

PRASAD RATHORE.

It is certified that I have complied with other legal

requirements in this connection.

BENI PRASAD RATHOR

[Signature (in existing old name)]

————

I hitherto known as SHIKHA GOEL W/o SACHIN

KUMAR, R/o H.No..44, Lane No.3, New Diamond Colony,

Tehsil Batala, Distt Gurdaspur, Punjab, have changed my

name and shall hereafter be known as SHIKHA

AGGARWAL.

It is certified that I have complied with other legal

requirements in this connection.

SHIKHA GOEL

[Signature (in existing old name)]

————

I hitherto known as AKHILA KALPATHI

VENKATRAMAN alias AKHILA K V alias K V AKHILA

D/o KALPATHI EASWAR VENKATRAMAN, residing at

H No-418, Road No-10, sonari West Lay Out, PO-sonari,

sonari Jamshedpur, Purbi Singhbhum, Jharkhand-831011,

have changed my name and shall hereafter be known as

AKHILA KALPATHI VENKATRAMAN.

It is certified that I have complied with other legal

requirements in this connection.

AKHILA KALPATHI VENKATRAMAN alias

AKHILA K V alias K V AKHILA

[Signature (in existing old name)]

I hitherto known as REENA THAKUR D/o RAJINDER

KUMAR wife of GOURAV SACHDEVA, R/o.H.No. 8,

Third Floor, Gomti Homes, Nabha Zirakpur, Mohali,

SAS Nagar (Mohali), Punjab, have changed my name and

shall hereafter be known as RIYA SACHDEVA.

It is certified that I have complied with other legal

requirements in this connection.

REENA THAKUR

[Signature (in existing old name)]

————

I hitherto known as RAJBIR KAUR W/o SURINDER

SINGH SANDHU, R/o H.No.34, Gali No.7, Prem Nagar,

Majitha Road, Amritsar, Punjab, have changed my name

and shall hereafter be known as RAJBIR SANDHU.

It is certified that I have complied with other legal

requirements in this connection.

RAJBIR KAUR

[Signature (in existing old name)]

————

I, DHARMINDER SINGH S/o BALKAR SINGH, R/o VPO

Sarai Amanat Khan,Tehsil & Distt. Tarn Taran, Punjab, have

changed the name of my minor son KHUSHBIR SINGH

BATTH age 13 years and he shall hereafter be known as

KHUSHBIR SINGH.

It is certified that I have complied with other legal

requirements in this connection.

DHARMINDER SINGH

[Signature of Guardian]

————

I hitherto known as SUNITA DEVI W/o RAVI KUMAR

R/o H.No.4, Gali No. 1, Kapoor Lane, Model Town,

Amritsar-143001, Punjab, have changed my name and shall

hereafter be known as SUNITA.

It is certified that I have complied with other legal

requirements in this connection.

SUNITA DEVI

[Signature (in existing old name)]

————

I hitherto known as SURAJ son of BADRI SINGH,

residing at VPO. Pattar Kalan, Distt. Jalandhar-144806,

Punjab, India, have changed my name and shall hereafter

be known as SURAJ SINGH.

It is certified that I have complied with other legal

requirements in this connection.

SURAJ

[Signature (in existing old name)]
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I hitherto known as AMANDEEP KAUR BATTH

W/o DHARMINDER SINGH, R/o VPO Sarai Amanat Khan,

Tehsil & Distt. Tarn Taran, Punjab, have changed my name

and shall hereafter be known as AMANDEEP KAUR.

It is certified that I have complied with other legal

requirements in this connection.

AMANDEEP KAUR BATTH

[Signature (in existing old name)]

————

I hitherto known as VIRMATI alias BEERMATI

W/o RAGHAUNATH, R/o 837, Pachosiya Patti, Dhanaura

Silvernagar, Baghpat, Uttar Pradesh-250611, have changed

my name and shall hereafter be known as BIRMATI.

It is certified that I have complied with other legal

requirements in this connection.

VIRMATI alias BEERMATI

[Thumb Impression]

————

I hitherto known as KAMALJIT KAUR wife of JASVIR

SINGH, residing at Village Daroli Kalan & Daroli Khurd,

Distt. Jalandhar, Punjab-144104, India, have changed my

name and shall hereafter be known as BALJIT KAUR.

It is certified that I have complied with other legal

requirements in this connection.

KAMALJIT KAUR

[Signature (in existing old name)]

————

I hitherto known as PRISHI AGGARWAL D/o BRIJESH

AGGARWAL, R/o H. No. 763, Sector-11, Panchkula,

Sector-4, Haryana-134112, have changed my name and shall

hereafter be known as PRANVI AGGARWAL.

It is certified that I have complied with other legal

requirements in this connection.

PRISHI AGGARWAL

[Signature (in existing old name)]

————

I hitherto known as KOMALPREET SINGH S/o GURPAL

SINGH, R/o Vill. Kurala Khurd, PO Kurala Kalan, Tehsil

Dasuya, Hoshiarpur, Punjab, Pin-144204, have changed

my name and shall hereafter be known as SINGH

KOMALPREET.

It is certified that I have complied with other legal

requirements in this connection.

KOMALPREET SINGH

[Signature (in existing old name)]

————

I hitherto known as OBSINGH S/o SHERSINGH, residing

at Malwara, Malwara, Jalor, Rajasthan-343039, have changed

my name and shall hereafter be known as SURENDRA SINGH.

It is certified that I have complied with other legal

requirements in this connection.

OBSINGH

[Signature (in existing old name)]

I hitherto known as SAHIL S/o KAMALJIT, R/o Porbia

Mohalla VPO. Kahnuwan-143528, Distt. Gurdaspur Punjab,

have changed my name and shall hereafter be known as

SAHIL KUMAR.

It is certified that I have complied with other legal

requirements in this connection.

SAHIL

[Signature (in existing old name)]

————

I hitherto known as SURINDER SINGH S/o KASHMIR

SINGH, R/o H.No. 34, Gali No. 7, Prem Nagar, Majitha Road,

Amritsar, Punjab, have changed my name and shall hereafter

be known as SURINDER SINGH SANDHU.

It is certified that I have complied with other legal

requirements in this connection.

SURINDER SINGH

[Signature (in existing old name)]

————

I, DHARMINDER SINGH S/o BALKAR SINGH,

R/o VPO Sarai Amanat Khan, Tehsil & Distt. Tarn Taran,

Punjab, have changed the name of my minor daughter's

PALAKBIR KAUR BATTH age 17 years and she shall

hereafter be known as PALAKBIR KAUR.

It is certified that I have complied with other legal

requirements in this connection.

DHARMINDER SINGH

[Signature of Guardian]

————

I hitherto known as MAHENDRA KUMAR MANALI

W/o Raunak Porwal, R/o 624 JK House, Bhati Chouraha, Bhati

Chouraha, Ratanada, Jodhpur, Rajasthan-342011, have changed

my name and shall hereafter be known as MANALI PORWAL.

It is certified that I have complied with other legal

requirements in this connection.

MAHENDRA KUMAR MANALI

[Signature (in existing old name)]

————

I hitherto known as RAJIV S/o VIJENDER SINGH,

residing at 54-A, Shani Bazar Road, Prem Nagar 3, Kirari

Suleman Nagar, Nithari, North West Delhi, Delhi-110086,

have changed my name and shall hereafter be known as

RAJIV PUNIA.

It is certified that I have complied with other legal

requirements in this connection.

RAJIV

[Signature (in existing old name)]

————

I, SACHIN KUMAR S/o SATISH KUMAR, resident of

H.No. 44, Lane No. 3, New Diamond Colony, Tehsil Batala,

Distt. Gurdaspur, Punjab, have changed the name of my

minor daughter’s PALAK age 16 years and she shall

hereafter be known as PALAK AGGARWAL.

It is certified that I have complied with other legal

requirements in this connection.

SACHIN KUMAR

[Signature of Guardian]
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I hitherto known as MOHSIN MALIK S/o RAMESH R,

residing at No 177/B, sonnappa Layout, hennur, Bangalore

North, Bengaluru, Karnataka-560043, have changed my name

and shall hereafter be known as MO ARYAN.

It is certified that I have complied with other legal

requirements in this connection.

MOHSIN MALIK

[Signature (in existing old name)]

————

I hitherto known as SONIA RANI WASUJA,

W/o GULSHAN KUMAR, R/o House No. 185, Daulatpura

Niwan, Moga, Punjab-142048, have changed my name and

shall hereafter be known as SONIA RANI.

It is certified that I have complied with other legal

requirements in this connection.

SONIA RANI WASUJA

[Signature (in existing old name)]

————

I hitherto known as RASHMI KHAITAN W/o JAY

PRAKASH TIBREWAL, R/o D 4/4 Vinay Kunj, Chandrika,

Nagar, Colony, Sagra, Varanasi, Uttar Pradesh-221010, have

changed my name and shall hereafter be known as RASHMI

TIBREWAL.

It is certified that I have complied with other legal

requirements in this connection.

RASHMI KHAITAN

[Signature (in existing old name)]

————

I hitherto known as CHANDRASHEKAR RAKESH

S/o KESHAVAPPA CHANDRASHEKAR, R/o 71 1st Main

Road, Maruthi Extension, Srirampuram, Bangalore,

Karnataka-560021, have changed my name and shall hereafter

be known as RAKESH CHANDRASHEKAR.

It is certified that I have complied with other legal

requirements in this connection.

CHANDRASHEKAR RAKESH

[Signature (in existing old name)]

————

I hitherto known as NIZAMI IRSHAD KHIZAR AHMED,

S/o NIKHAT RANA NIZAMI, R/o House No. 1410,

Sector-9 Faridabad, Sector-7, Ballabhgarh Faridabad,

Haryana-121006, have changed my name and shall hereafter

be known as IRSHAD AHMED NIZAMI.

It is certified that I have complied with other legal

requirements in this connection.

NIZAMI IRSHAD KHIZAR AHMED

[Signature (in existing old name)]

I hitherto known as SAM S/o CHELLAIH

KOTTIMUTHU CHELLAMANI, residing at B-407, Mayank

Apartment, Plot No.21, Dwarka Sector-6, Delhi-110075, have

changed my name and shall hereafter be known as SAM

RAJA.

It is certified that I have complied with other legal

requirements in this connection.

SAM

[Signature (in existing old name)]

————

I, BALUSU KISHOR BABU S/o BALUSU

VENKATESWARLU, residing at 11-11-Bu001, Khammam

Corporation, Vikalangula Colony Main Road, Sri Sri Sri

Hotel Road, Bypass Road, Khammam, Telangana-507001,

have changed the name of my minor son BALUSU AKHIL

aged 15 years and he shall thereafter be known as AKHIL

BHARGAV.

It is certified that I have complied with other legal

requirements in this connection.

BALUSU KISHOR BABU

[Signature of Guardian]

————

I hitherto known as SUKHPAL KAUR W/o HAKAM

SINGH, residing at Vill. Gandhuan, Distt.-Sangrur,

Punjab-148030, have changed my name and shall hereafter

be known as MANPREET KAUR.

It is certified that I have complied with other legal

requirements in this connection.

SUKHPAL KAUR

[Signature (in existing old name)]

————

I hitherto known as KASHYAP ANIL BHAGIA S/o ANIL

MAHENDRA BHAGIA, residing at No 1/28, South Mada

Street, Kolathur, Kancheepuram, Tamil Nadu-600048, have

changed my name and shall hereafter be known as

KASHYAP IYER.

It is certified that I have complied with other legal

requirements in this connection.

KASHYAP ANIL BHAGIA

[Signature (in existing old name)]

————

I hitherto known as AJMER SINGH CHANANA son of

GURMEJ SINGH, residing at Village Jamitpur Dheru,

P.O. sher Khan, Ferozepur, Punjab-152005, have changed

my name and shall hereafter be known as AJMER SINGH.

It is certified that I have complied with other legal

requirements in this connection.

AJMER SINGH CHANANA

[Signature (in existing old name)]



4296 THE GAZETTE OF INDIA, NOVEMBER 25, 2023 (AGRAHAYANA 4, 1945)        [PART IV

t

I hitherto known as RUDRESH PRASAD S/o MANOJ

KUMAR PRASAD, residing at No 301 La Benisha,

Meenakshi Layout, Varthur Main Road, Thubarahalli,

Whitefield, Bengaluru, Karnataka-560066, have changed my

name and shall hereafter be known as RUDRESH PRASAD

SHARMA.

It is certified that I have complied with other legal

requirements in this connection.

RUDRESH PRASAD

[Signature (in existing old name)]

————

I hitherto known as ASHA DAGAR W/o Y S SIROHI,

residing at P-18/3, Army Hospital R and R, Delhi Cantt,

South West Delhi, Delhi-110010, have changed my name

and shall hereafter be known as LUCKY ASHA SIROHI.

It is certified that I have complied with other legal

requirements in this connection.

ASHA DAGAR

[Signature (in existing old name)]

————

I hitherto known as VIKRANT VIKRAM SINGH alias

VVIKRANT VIKRAM SINGH S/o AJAY KUMAR SINGH,

R/o SD-57, Behind Prateek Stylome Appartment, Sector-45,

Noida Gautam Buddha Nagar, Uttar Pradesh-201301, have

changed my name and shall hereafter be known as

VIKRANTT SINGH.

It is certified that I have complied with other legal

requirements in this connection.

VIKRANT VIKRAM SINGH alias

VVIKRANT VIKRAM SINGH

[Signature (in existing old name)]

————

I hitherto known as PRAVEEN PATEL alias PRAVEEN

BHIMJI PATEL S/o BHIMJI HIRJI PATEL, R/o 3481/B-20,

Opposite Veena Plaza, Unkal, Hubli, Dharwad, Karnataka-

580031, have changed my name and shall hereafter be known

as THAKARSHI PATEL.

It is certified that I have complied with other legal

requirements in this connection.

PRAVEEN PATEL alias PRAVEEN BHIMJI PATEL

[Signature (in existing old name)]

————

I, RAMESH KUMAR S/o CHANAN DASS, resident of

House No-14, Basant Vihar, Ferozepur City, District-

Ferozepur, Punjab-152002, have changed the name of my

minor son PUSHKAR SHARMA aged 16 Years and he shall

hereafter be known as PUSHKAR SHARMA ATTRI.

It is certified that I have complied with other legal

requirements in this connection.

RAMESH KUMAR

[Signature of Guardian]

I hitherto known as MANDEEP SINGH RAICHOT

S/o GURNAM SINGH, residing at Basti-Ram Lal Maste Ke

Ferozepur, District-Ferozepur, Punjab-152002, have changed

my name and shall hereafter be known as MANDEEP

SINGH.

It is certified that I have complied with other legal

requirements in this connection.

MANDEEP SINGH RAICHOT

[Signature (in existing old name)]

————

I hitherto known as VISHAL SINGH S/o GAJRAJ,

residing at Kotia(15), Mahendragarh, Haryana-123027,

have changed my name and shall hereafter be known as

HARISH.

It is certified that I have complied with other legal

requirements in this connection.

VISHAL SINGH

[Signature (in existing old name)]

————

I hitherto known as SONIA W/o RANJIT SINGH,

resident at Majara, Shaheed Bhagat Singh Nagar-144526,

Punjab, India, have changed my name and shall hereafter

be known as SONIA SIDHU.

It is certified that I have complied with other legal

requirements in this connection.

SONIA

[Signature (in existing old name)]

————

I hitherto known as RAHUL son of LADDI, residing at

VPO. Dhogri, Jalandhar, Punjab-144025, India, have

changed my name and shall hereafter be known as RAHUL

KUMAR.

It is certified that I have complied with other legal

requirements in this connection.

RAHUL

[Signature (in existing old name)]

————

I hitherto known as PALWINDER SINGH son of

RANJIT SINGH, residing at Vill. Kohja, Post Office Kotla,
Distt. Jalandhar, Punjab-144106, India, have changed my

name and shall hereafter be known as PALWINDER SINGH

RAI.

It is certified that I have complied with other legal

requirements in this connection.

PALWINDER SINGH

[Signature (in existing old name)]
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I, KAUSHIK MUKHERJEE son of SUSHIL KUMAR

MUKHERJEE, residing at Flat No. A 504, Marvel Homes,

Sector 61, Noida, Gautam Buddha Nagar, Uttar Pradesh-

201301, have changed the name of my minor daughter

BEAS MUKHERJEE aged 8 Years, and she shall hereafter
be known as BIYAS MUKHERJEE.

It is certified that I have complied with other legal

requirements in this connection.

KAUSHIK MUKHERJEE

[Signature of Guardian]

————

I hitherto known as MANISH KUMAR S/o RAKESH

KUMAR, residing at H.No. B-VIII/206/46, New Laxmi Pura,

Jalandhar, Punjab-144004, India, have changed my name

and shall hereafter be known as MANISH GUPTA.

It is certified that I have complied with other legal

requirements in this connection.

MANISH KUMAR

[Signature (in existing old name)]

————

I hitherto known as N CHARY ASHWIN KUMAR

S/o NARASIMHA CHARY, residing at No. 75 A

Krishnammal Street, K K Pudur, Coimbatore North,

Kuppakonanpudur, Coimbatore, Tamil Nadu-641038, have

changed my name and shall hereafter be known as

NARASIMHA CHARY CHARY ASHWIN KUMAR.

It is certified that I have complied with other legal

requirements in this connection.

N CHARY ASHWIN KUMAR
[Signature (in existing old name)]

————

I hitherto known as FEROZ alias MOHAMMED FEROZ

S/o MOHAMMED BABUSHARIF, residing at No. 3-17-58/

1/1 Street No 1, Gandhi Nagar, Near Gandhi Statue,

Ramanthapur, Amberpet, Hyderabad, Telangana-500013,

have changed my name and shall hereafter be known as

MOHAMMED FEROZ.

It is certified that I have complied with other legal

requirements in this connection.

FEROZ alias MOHAMMED FEROZ

[Signature (in existing old name)]

————

I hitherto known as GAFURAN BEGAM W/o JAMALU

DEEN, R/o Village Bhagu Majra, Distt. Yamuna Nagar,

Haryana, India, have changed my name and shall hereafter

be known as GAFURA BEGUM.

It is certified that I have complied with other legal

requirements in this connection.

GAFURAN BEGAM

[Signature (in existing old name)]

I hitherto known as RANJANA DEVI alias RANJANA

KUMARI W/o AMIT KUMAR D/o ASHOK MISHRA,

R/o Village Khagra PO Khagra, Police Station Parbatta,

Tahshil Naugachhia, Naugachia, District Bhagalpur,

Bihar-853204, have changed my name and shall hereafter be

known as SONI KUMARI.

It is certified that I have complied with other legal

requirements in this connection.

RANJANA DEVI

alias RANJANA KUMARI

[Signature (in existing old name)]

————

I hitherto known as S Y MANJUNATHA

S/o YALLAIAH, R/o Shivapura, Savasihalli, Hasan,

Karantaka , 573216, have changed my name and shall

hereafter be known as MANJUNATHA S Y.

It is certified that I have complied with other legal

requirements in this connection.

S Y MANJUNATHA

[Signature (in existing old name)]

————

I hitherto known as BASAVARAJ CHOUKI

S/o IRAPPA CHOUKI, R/o Plot No. 23, Channama Palace,

Shindoli Road, Shri Sai Nagar, Mutga, Belagavi,

Karnataka-591124, have changed my name and shall hereafter

be known as BASAVARAJ KAJGAR.

It is certified that I have complied with other legal

requirements in this connection.

 BASAVARAJ CHOUKI

[Signature (in existing old name)]

————

I hitherto known as PARAS NATH DHOBI son of

Shri RAM CHARAN, R/o C-203, Steling Gardens Kampapura

Main Road, Next to Sindhi School, hebbal Kempapura

Bangalore North, H A FARM, Bangalore North,

Karnataka-560024, have changed my name and shall hereafter

be known as PARAS NATH.

It is certified that I have complied with other legal

requirements in this connection.

PARAS NATH DHOBI

[Signature (in existing old name)]

————

I hitherto known as MANGESH SHARMA S/o KALU

RAM, R/o herajaniyon Ki Dhani, Barmer, Rajasthan-344035,

have changed my name and shall hereafter be known as

MANGI LAL.

It is certified that I have complied with other legal

requirements in this connection.

 MANGESH SHARMA

[Signature (in existing old name)]



4298 THE GAZETTE OF INDIA, NOVEMBER 25, 2023 (AGRAHAYANA 4, 1945)        [PART IV

t

I hitherto known as PATEL BHARATBHAI

S/o CHATURDAS, R/o A-1, 102, Nakshatra Platinum, Opp.

Saitirth Appt, Near Mathura Nagari Raw House, Palanpur

Gam Road, Surat, Gujarat-395009, have changed my

name and shall hereafter be known as BHARATTBHAI

CHATURDAS PATEL.

It is certified that I have complied with other legal

requirements in this connection.

PATEL BHARATBHAI

[Signature (in existing old name)]

————

I hitherto known as KOMAL DAHIMA D/o RAVINDER

KUMAR, R/o H.No. M-149, Near Muskan Chowk,

Panchsheel Garden, Naveen Shahdra, North East Delhi,

Delhi-10032, have changed my name and shall hereafter be

known as KOMAL THAKUR.

It is certified that I have complied with other legal

requirements in this connection.

KOMAL DAHIMA

[Signature (in existing old name)]

————

I hitherto known as TARSEM SINGH SANDHU

S/o BOHAR SINGH, R/o VPO Jhok Harihar, District

Ferozepur, Punjab-152003, have changed my name and shall

hereafter be known as TARSEM SINGH.

It is certified that I have complied with other legal

requirements in this connection.

TARSEM SINGH SANDHU

[Signature (in existing old name)]

————

I, BHUPINDER RANA S/o MAHIPAL SINGH, R/o E-40,

Near Pali Factory, East Uttam Nagar, D.K. Mohan Garden,

West Delhi-110059, have changed the name of my minor

daughter YAGYA RAANA aged about 14 years and she

shall hereafter be known as YAGYA RANA.

It is certified that I have complied with other legal

requirements in this connection.

BHUPINDER RANA

[Signature of Guardian]

————

I hitherto known as RUGBIR SINGH S/o JAGDEV SINGH,

R/o Village Razapur, P.O. Khanowal, Tehsil & Distt

Kapurthala-144601, Punjab, have changed my name and

shall hereafter be known as RAGHBIR SINGH.

It is certified that I have complied with other legal

requirements in this connection.

RUGBIR SINGH

[Signature (in existing old name)]

I hitherto known as PAWAN DEEP SINGH SAHOTA

S/o HARINDER SINGH, R/o Patti Thangar Ki, VPO Bara

Pind,Tehsil Phillaur, Distt. Jalandhar-144418, Punjab, have

changed my name and shall hereafter be known as PAWAN

DEEP SINGH.

It is certified that I have complied with other legal

requirements in this connection.

PAWAN DEEP SINGH SAHOTA

[Signature (in existing old name)]

————

I hitherto known as VEER PAL S/o Rambhajan,

R/o House No. 42, Dahgawan, Agra, Uttar Pradesh-283115,

have changed my name and shall hereafter be known as

VEERAENDRA KUMAR PARASHAR.

It is certified that I have complied with other legal

requirements in this connection.

VEER PAL

[Signature (in existing old name)]

————

I hitherto known as YASHPAL SWAMI S/o BANWARI

LAL SWAMI, residing at VPO Disnau, Tehsil Laxmangarh,

Sikar, Rajasthan, India, Pin Code-332401, India, have changed

my name and shall hereafter be known as YASH SWAMI.

It is certified that I have complied with other legal

requirements in this connection.

YASHPAL SWAMI,

[Signature (in existing old name)]

————

I, CHIRAG KATHURIA S/o KRISHAN LAL, residing at

595, 2nd Floor, West Parmanand Colony, Dr. Mukherjee

Nager, Model Town, North West, Delhi-110009, have

changed the name of my minor daughter PRIYAL aged

7 years and she shall hereafter be known as PRIYAL

KATHURIA.

It is certified that I have complied with other legal

requirements in this connection.

CHIRAG KATHURIA

[Signature of Guardian]

————

I hitherto known as GAGANDEEP S/o KAMALJIT,

residing at Post Office Kala Bakra, Rani Bhatti,

Jalandhar-144303, Punjab, India, have changed my name

and shall hereafter be nown as GAGANDEEP KUMAR.

It is certified that I have complied with other legal

requirements in this connection.

GAGANDEEP

[Signature (in existing old name)]
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I hitherto known as K ASHA NAIR, W/o P MOHANA

CHANDRAN NAIR, R/o H. No. 2, 1-5/26, PLR, Luxury

Homes, Upparpally andranagar, Attapur, Rangareddi,

Andhra Pradesh-500048, have changed my name and shall

hereafter be known as ASHA NAIR.

It is certified that I have complied with other legal

requirements in this connection.

 K ASHA NAIR

[Signature (in existing old name)]

————

I hitherto known as JAGDEEP SINGH GILL S/o BALTEJ

SINGH, R/o VPO Rai ke Kalan, Tehsil, & Distt. Bathinda,

Punjab, have changed my name and shall hereafter be

known as JAGDEEP SINGH.

It is certified that I have complied with other legal

requirements in this connection.

JAGDEEP SINGH GILL

[Signature (in existing old name)]

————

 I hitherto known as JATINDER KAUR SANDHU

W/o RAVINDER SINGH, residing at VPO Butran, Distt.

Jalandhar-144622, Punjab, India, have changed my name

and shall hereafter be known as JATINDER KAUR

BHUTTAR.

It is certified that I have complied with other legal

requirements in this connection.

JATINDER KAUR SANDHU

[Signature (in existing old name)]

————

I hitherto known as SWARANJIT KAUR W/o JAGSEER

SINGH, residing at Village Sangla, Po. Amiwala, Teshil

Dharamkot, Distt. Moga-142042, Punjab, India, have changed

my name and shall hereafter be known as SWARANJEET

KAUR.

It is certified that I have complied with other legal

requirements in this connection.

SWARANJIT KAUR

[Signature (in existing old name)]

————

 I hitherto known as LOVEPREET S/o MANGAT RAM,

residing at Village Jaja Khurad, Kang Jagir, Distt.

Jalandhar-144418, Punjab, India, have changed my name

and shall hereafter be known as LOVEPREET LAKHANPAL.

It is certified that I have complied with other legal

requirements in this connection.

LOVEPREET

[Signature (in existing old name)]

I hitherto known as KAUSHAL KUMAR GUPTA

S/o RAKESH CHANDER, residing at H.No. 6/68, Mohalla

Kartar Nagar, Tehsil Shahkot, Distt. Jalandhar-144702,

Punjab, India, have changed my name and shall hereafter

be known as KAUSHAL GUPTA.

It is certified that I have complied with other legal

requirements in this connection.

KAUSHAL KUMAR GUPTA

[Signature (in existing old name)]

————

I hitherto known as PRIYA D/o Late TRILOK SINGH

KARKI W/o SENTHIL KUMAR SIVAPRAKASAM, residing

at 897, Indira Nagar Colony, Vasant Vihar, Dehradun,

Uttarakhand-248001, have changed my name and shall

hereafter be known as PRIYA SENTHIL.

It is certified that I have complied with other legal

requirements in this connection.

 PRIYA

[Signature (in existing old name)]

————

I hitherto knoqn RIMPY W/o SHAMMI KAPOOR,

residing at H.No. 252, Near Verka Malik Plant, Ashok Vihar,

Jalandhar-144008, Punjab, India, have changed my name

and shall hereafter be known as RIMPY KAUR.

It is certified that I have complied with other legal

requirements in this connection.

RIMPY

[Signature (in existing old name)]

————

I hitherto known as SATISH KUMAR S/o GURBAX

RAI, R/o H-155, Phase-1, Ashok Vihar, Delhi-110052, have

changed my name and shall hereafter be known as SATISH

KUMAR RANCHAL.

It is certified that I have complied with other legal

requirements in this connection.

SATISH KUMAR

[Signature (in existing old name)]

————

I hitherto known as KANCHI VENKATESULU REDDY

S/o K CHANDRASEKHAR REDDY, R/o 5-31,

Mudduramapuram, Bodaguttapalle, Chittoor, Andhra
Pradesh-517422, have changed my name and shall hereafter

be know as VENKATESULU REDDY KANCHI.

It is certified that I have complied with other legal
requirements in this connection.

KANCHI VENKATESULU REDDY
[Signature (in existing old name)]
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I hitherto known as SUBRTI KHA S/o MOHAMMAD
HUSSAIN, R/o 363 B, Udhyog Nagar, Near Star Hight,

Niwani Road, Jotwara, Jaipur, Rajasthan-302012, have
changed my name and shall hereafter be known as SUBRATI.

It is certified that I have complied with other legal

requirements in this connection.

SUBRTI KHA

[Signature (in existing old name)]

————

I hitherto known as DILBAG SINGH BRAR S/o GURDEEP
SINGH, R/o H.No. 145, Patti Pujari Near Chota Talla,

Sri Muktsar Sahib, Tehsil & Deistrict-Sri Muktsar Sahib,
Punjab-152026, have changed my name and shall hereafter

be known as DILBAG BRAR.

It is certified that I have complied with other legal

requirements in this connection.

DILBAG SINGH BRAR
[Signature (in existing old name)]

————

I hitherto known as INDU wife of JAGDISH LAL, residing
at V.P.O. Hardaspur, Tehsil Phagwara,

Distt. Kapurthala-144402, Punjab, India, have changed my
name and shall hereafter be known as INDU KAUR. I have

changed only my name not religion.

It is certified that I have complied with other legal
requirements in this connection.

INDU

[Signature (in existing old name)]

————

I hitherto known as SUKHJINDER SINGH S/o RAGHBIR

SINGH, residing at House No. HJ-691, Housing Board Colony,
Bhai Randhir Singh Nagar, Rajguru Nagar, Ludhiana, District

Ludhiana, Punjab-141012, India, have changed my name and
shall hereafter be known as SUKHJINDER SINGH SIDHU.

It is certified that I have complied with other legal

requirements in this connection.

SUKHJINDER SINGH
[Signature (in existing old name)]

————

I hitherto known as PRAKHYATH S/o KISHORE,
R/o 4-57, Bypass Road, B Kasba, Bantval, Dakshina Kannada,

Karnataka-574211, have changed my name and shall hereafter
be known as PRAKHYATH SUVARNA BANTWAL.

It is certified that I have complied with other legal

requirements in this connection.

PRAKHYATH

[Signature (in existing old name)]

I hitherto known as SILVI THOMAS, W/o THOMAS

JOSEPH, R/o Machanickel House, Keezhavoor PO, Andoor

konam, Thiruvananthapuram, Kerala-695584, have changed

my name and shall hereafter be known as SILVIAMMA P.A.

It is certified that I have complied with other legal

requirements in this connection.

SILVI THOMAS

[Signature (in existing old name)]

————

I hitherto known as ARPITA MISHRA alias MISHRA

ARPITA R R alias ARPITA R R MISHRA D/o RADHA

RAMAN MISHRA, residing at 267/C DLW, Kakarmatta ,

Varanasi, Uttar Pradesh-221004, have changed my name

and shall hereafter be known as ARPITA MISHRA.

It is certified that I have complied with other legal

requirements in this connection.

ARPITA MISHRA alias MISHRA ARPITA R R

alias ARPITA R R MISHRA

[Signature (in existing old name)]

————

I hitherto known as SAROJ DEVI, W/o SUBEDAR

YADAV, R/o H.No. 32, Vajidpur, Police Station Shadiabad,

Jakhanian, Ghazipur, Uttar Pradesh-275203, have changed

my name and shall hereafter be known as SAROJADEVI S

YADAV.

It is certified that I have complied with other legal

requirements in this connection.

SAROJ DEVI

[Signature (in existing old name)]

————

I hitherto known as SRAVANI PRIYANKA NAMMI alias

NAMMI SRAVANI PRIYANKA daughter of

SATYANNARAYANA NAMMI, wife of KORADA

SRINIVASA RAO, residing at 32-10-61/6E/SF- 2 , 3 Oaks

Sadhan, Road No. 05, Block-A, Venkateswara Colony, sheela

Nagar, Pedagantyada, Visakhapatnam, Andhra Pradesh-

530012, have changed my name and shall hereafter be known

as SRILATHA KORADA.

 It is certified that I have complied with other legal

requirements in this connection.

SRAVANI PRIYANKA NAMMI

alias NAMMI SRAVANI PRIYANKA

[Signature (in existing old name)]

————

I hitherto known as KRISHAN GOPAL S/o DHANI RAM,

R/o Jindal Colony, Jaitu, District Faridkot, Punjab, have

changed my name and shall hereafter be known as KRISHAN

MITTAL

It is certified that I have complied with other legal

requirements in this connection.

KRISHAN GOPAL

[Signature (in existing old name)]
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I hitherto known as VISHNU KUMAR BANSAL

S/o GOPAL DASS, R/o # 3764, Near Gawri Market Sadar

Bazar, Distt. Sri Muktsar Sahib, Punjab-152026, have changed

my name and shall hereafter be known as VISHNU BANSAL.

It is certified that I have complied with other legal

requirements in this connection.

VISHNU KUMAR BANSAL

[Signature (in existing old name)]

————

I, VIJAY PAWAR S/o KHUSHYAL PAWAR,

R/o B-17/04, NAPS Township, Narora Khader, Bulandshahr,

Uttar Pradesh-202389, have changed the name of my minor

daughter SWATI PAWAR aged about 06 Months and she

shall hereafter be known as SHANVI PAWAR.

It is certified that I have complied with other legal

requirements in this connection.

VIJAY PAWAR

[Signature of Guardian]

————

I hitherto known as MAMTA RANI W/o JASBIR SINGH

R/o H.No. A-657, Pankha Road, J J Colony, D.K. Mohan

Garden, West Delhi, Delhi-110059, have changed my name

and shall hereafter be known as MANI SHARMA.

It is certified that I have complied with other legal

requirements in this connection.

 MAMTA RANI

[Signature (in existing old name)]

————

I hitherto known as ANIL KUMAR MALHOTRA

S/o VIJAY MALHOTRA residing at VPO Mallan Wala,

Tehsil Zira, Ferozerpur, Punjab-152021, have changed my

name and shall hereafter be known as ANIL KUMAR.

It is certified that I have complied with other legal

requirements in this connection.

ANIL KUMAR MALHOTRA

[Signature (in existing old name)]

————

I hitherto known as MARY J D/o JABA GRAMAM.A,

R/o No. 5/1 N.N. Garden 3th Lane O.W. Pet, Chennai-

600021, have changed my name and shall hereafter be known

as ANBUMARY.

It is certified that I have complied with other legal

requirements in this connection.

MARY J

[Signature (in existing old name)]

————

I, DWEEPESH GHOSH S/o SOUMITRA GHOSH,

R/o Tower-5, Flat No-901, Lotus Boulevard Apartments,

Sector-100, Noida, Gautam Buddha Nagar, Uttar Pradesh-

201301, have changed the name of my minor son MEER

GHOSH aged 04 months and he has hereafter be known as

IVYAAN GHOSH.

It is certified that I have complied with other legal

requirements in this connection.

DWEEPESH GHOSH

[Signature of Guardian]

————

I hitherto known as DEEPAK S/o RAJ MANGAL

VISHVAKARMA, residing at D-192, Harijan Camp, Chunna

Bhatti, Kirti Nagar, Delhi-110015, have changed my name

and shall hereafter be known as DEEPAK

VISHWAKARMA.

It is certified that I have complied with other legal

requirements in this connection.

DEEPAK

[Signature (in existing old name)]

————

I hitherto known as AAKASH BHAVESH JAIN alias

AAKASH JAIN S/o BHAVESH JAIN, residing at FSTC

Flying School, Narnaul Bacchod-Dumroli Road, Narnaul,

Haryana-123021, have changed my name and shall hereafter

be known as AAKASH BHAVESH JAIN.

It is certified that I have complied with other legal

requirements in this connection.

AAKASH BHAVESH JAIN alias AAKASH JAIN

[Signature (in existing old name)]

————

I hitherto known as ASHNA KAREY W/o AMIT GUPTA,

residing at Silver Oaks Apartment Flat 2/3B, Ward No.46,

Near Sinclairs Hotel, Mallaguri, Siliguri (M.Corp), Pradhan

Nagar, Darjeeling, West Bengal-734003, have changed my

name and shall hereafter be known as ASHNA GUPTA.

It is certified that I have complied with other legal

requirements in this connection.

ASHNA KAREY

[Signature (in existing old name)]

————

I hitherto known as PRASHANK BINDAL S/o RAM

PRASAD BINDAL, R/o B-38, Madhuban Colony,

NirmanVihar, East Delhi, Delhi - 110092, have changed my

name and shall hereafter be known as PRASHANK

BINDALL.

It is certified that I have complied with other legal

requirements in this connection.

PRASHANK BINDAL

[Signature (in existing old name)]
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I hitherto known as SAANVI D/o SUMINDER KUMAR,

R/o 1796, Sector-80, Mohali, Sohana, S.A.S. Nagar (Mohali),

Punjab-140308, have changed my name and shall hereafter

be known as SAANVI SHARMA.

It is certified that I have complied with other legal

requirements in this connection.

SAANVI

[Signature (in existing old name)]

————

I, VARUN PATIAL S/o NARINDER SINGH PATIAL,

R/o V. P. O. Bhakreri, Tehsil barsar, Bhakreri(32/21), Hamirpur,

Himachal Pradesh-174305, have changed the name of my

minor daughter SHAISTA PATIAL aged about 3 years and

she shall hereafter be known as AARIKA PATIAL

It is certified that I have complied with other legal

requirements in this connection.

VARUN PATIAL

[Signature of Guardian]

————

I hitherto known as PINKI, W/o SUMIT KUMAR,

R/o B 51, D K Road, Mohan Garden, Uttam Nagar, West

Delhi- 110059, have changed my name and shall hereafter

be known as PINKI DEVI.

It is certified that I have complied with other legal

requirements in this connection.

PINKI

[Signature (in existing old name)]

————

I hitherto known as NANI KUMARI alias NAINI SINGH

D/o SHRI KISHAN RAM W/o VIJAY SINGH, R/o Singhana,

Teh- Didwana, Dist-Nagaur, Rajasthan-341303, have changed

my name and shall hereafter be known as NAINI SINGH.

It is certified that I have complied with other legal

requirements in this connection.

 NANI KUMARI alias NAINI SINGH

[Signature (in existing old name)]

————

I hitherto known as GUNASHEKAR SELVAM

S/o Gunashekaran, R/o No 133 Nadaprabhu Kempegowda

Layout Doddanagamangala, Bengaluru, Karnataka - 560100,

have changed my name and shall hereafter be known as

SELVAM G..

It is certified that I have complied with other legal

requirements in this connection.

GUNASHEKAR SELVAM

[Signature (in existing old name)]

I hitherto known as BHARATKUMAR MANCHHALAL

JOGANI S/o MANCHHALAL JENMAL JOGANI, R/o 304,

Andies Appt., Opp. Tata Hall Post Navsari, Gujarat- 396445,

have changed my name and shall hereafter be known as

BHARATBHAI MANCHHALAL JOGANI.

It is certified that I have complied with other legal

requirements in this connection.

BHARATKUMAR MANCHHALAL JOGANI

[Signature (in existing old name)]

————

I hitherto known as RAJULE PANDEY alias RAJU

LEPANDEY S/o RAGHUNANDAN PRASAD, R/o 49/01,

Banvari, Pipariya, Narmadapuram, Madhya Pradesh- 461775,

have changed my name and shall hereafter be known as

RAJUL PANDEY.

It is certified that I have complied with other legal

requirements in this connection.

RAJULE PANDEY alias RAJU LEPANDEY

[Signature (in existing old name)]

————

I hitherto known as HAPPY JINDAL D/o S P GUPTA,

R/o H. No. 339, Sector 16 A, Faridabad KheriKalan(113),

Haryana- 121002, have changed my name and shall hereafter

be known as HAPPY GUPTA.

It is certified that I have complied with other legal

requirements in this connection.

HAPPY JINDAL

[Signature (in existing old name)]

————

I hitherto known as AMARA BABU DUMPALAPUDI

S/o DUMPALAPUDI SATYANARAYANA, resident of

H.No.-28-88/1, KapuVeedi, Near Rajeshwari Hospital,

Pathasanthabailu, Balighattam, Visakhapatnam, Andhra

Pradesh-531116, have changed my name and shall hereafter

be known as AMAR DUMPALAPUDI.

It is certified that I have complied with other legal

requirements in this connection.

AMARA BABU DUMPALAPUDI

[Signature (in existing old name)]

————

I hitherto known as DIVAKARA M S/o MALLESHA,

residing at No. 60, Near Post Office, Kelagalapete, Arakere

Village, Srirangapatna Taluk, Mandya District, Karnataka-

571415, have changed my name and shall hereafter be known

as ADI SRIVATHSAA.

It is certified that I have complied with other legal

requirements in this connection.

DIVAKARA M

[Signature (in existing old name)]
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I hitherto known as SUMANPREET KAUR wife of

MANINDER SINGH, residing at Village Bassi, Po. Jaid, Teh.

Bholath, Distt. Kapurthala, Pin-144621, Punjab, India, have

changed my name and shall hereafter be known as KAUR

SUMANPREET.

It is certified that I have complied with other legal

requirements in this connection.

SUMANPREET KAUR

[Signature (in existing old name)]

————

 I hitherto known as JAGSIR GILL S/o NIRBHAI SINGH,

R/o SARKAR PATTI VPO CHARIK Tehsil & Distt Moga

(Punjab)-142001 India, have changed my name and shall

hereafter be known as JAGSIR SINGH GILL.

It is certified that I have complied with other legal

requirements in this connection.

JAGSIR GILL

[Signature (in existing old name)]

————

I, SANJAY KUMAR S/o BHAGWATI PRASAD,

R/o 18/80 Block 18, Kalyan Puri, Chilla, Saroda Khadar,

East Delhi-110091, have changed the name of my minor son

SOUMYA DUBEY, aged about 13 years and he shall hereafter

be known as ADARSH DUBEY.

It is certified that I have complied with other legal

requirements in this connection.

SANJAY KUMAR

[Signature of Guardian]

————

I hitherto known as M HARIPRASAAD

S/o C MURUGESH, R/o Behind P H C, Garacharma-1,

Teyrelabad, South Andaman, Andaman and Nicobar Islands-

744105, have changed my name and shall hereafter be known

as HARIPRASAAD MURUGESH.

It is certified that I have complied with other legal

requirements in this connection.

M HARIPRASAAD

[Signature (in existing old name)]

————

I hitherto known as SRIDHAR MAHELWAR alias

SRIDHAR MAHESHWARI S/o NATWAR LAL RATHI,

R/o B27/92 Plot-68 Jawahar Nagar Varanasi Bhelupur,

Varanasi Hindu Vishwa Vidhyalaya Varanasi Uttar Pradesh

-221005, have changed my name and shall hereafter be

known as SRIDHAR RATHI.

It is certified that I have complied with other legal

requirements in this connection.

SRIDHAR MAHELWAR alias SRIDHAR MAHESHWARI

[Signature (in existing old name)]

I hitherto known as RAMCHANDRA CHAUHAN

S/o SHIVNARAYAN CHAUHAN Employed as Lecturer in

Department of School Education, R/o Charouan, ballia, Uttar

Pradesh- 221718, have changed my name and shall hereafter

be known as AARSI CHAUHAN.

It is certified that I have complied with other legal

requirements in this connection.

RAMCHANDRA CHAUHAN

[Signature (in existing old name)]

————

I hitherto known as BALDEV BANSAL S/o NAND

PARKASH, R/o Ward No-15, House No-368, Street No-2,

New Town Moga, District-Moga, Punjab-142001, have

changed my name and shall hereafter be known as BALDEV

RAJ BANSAL.

It is certified that I have complied with other legal

requirements in this connection.

BALDEV BANSAL

[Signature (in existing old name)]

————

I hitherto known as PARDEEP SINGH S/o PARAMJIT

SINGH R/o Mandhiani, Nawanshahr, Punjab-144526, have

changed my name and shall hereafter be known as SINGH

PARDEEP.

It is certified that I have complied with other legal

requirements in this connection.

PARDEEP SINGH

[Signature (in existing old name)]

————

I hitherto known as VIBHA RANI D/o KRISHAN LAL

and W/o VIPAN KUMAR residing at House No-87/B, Ward

No-39, Street No-3, Near Ludhiana Nursing Home, Mohar

Singh Nagar, Ludhiana Punjab-141008, have

changed my name and shall hereafter be known as KOMAL

ARORA.

It is certified that I have complied with other legal

requirements in this connection.

VIBHA RANI

[Signature (in existing old name)]

————

I hitherto known as BAWA SINGH GHUMAN son of

MANGAL SINGH, residing of VPO Ghuman Kalan Tehsil

and District Gurdaspur-143518, have changed my name and

shall hereafter be known as BAWA SINGH.

It is certified that I have complied with other legal

requirements in this connection.

BAWA SINGH GHUMAN

[Signature (in existing old name)]
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I hitherto known as MEHAK SHARMA daughter of

ANIL SHARMA, residing of H.No.59, Ward No.20, New

Tehsil Pura District Amritsar-143001, have changed my name

and shall hereafter be known as MEHAK.

It is certified that I have complied with other legal

requirements in this connection.

MEHAK SHARMA

[Signature (in existing old name)]

————

I hitherto known as JATINDER KUMAR GUPTA son of

KEWAL KRISHAN GUPTA residing at H.No.A-218, Ranjit

Avenue, District Amritsar-143001 Punjab, have changed my

name and shall hereafter be known as JATINDER GUPTA

It is certified that I have complied with other legal

requirements in this connection.

JATINDER KUMAR GUPTA

[Signature (in existing old name)]

————

I hitherto known as DILBAGH SINGH son of SARDOOL

SINGH residing at Village Janian, Distt Amritsar Punjab,

have changed my name and shall hereafter be known as

DILBAG SINGH.

It is certified that I have complied with other legal

requirements in this connection.

DILBAGH SINGH

[Signature (in existing old name)]

————

I hitherto known as NIMMI WADHWA wife of SUSHIL

WADHWA, residing at 484, Green Avenue, District Amritsar-

143001, Punjab, have changed my name and shall hereafter

be known as NIRMAL WADHWA.

It is certified that I have complied with other legal

requirements in this connection.

NIMMI WADHWA

[Signature (in existing old name)]

————

I hitherto known as HARSHA TOMAR W/o DWEEPESH

GHOSH, residing at Tower-5, Flat No-901, Lotus Boulevard

Apartments, Sec-100, Gautam Buddha Nagar, Uttar Pradesh-

201301, have changed my name and shall hereafter be known

as HARSHA TOMAR GHOSH.

It is certified that I have complied with other legal

requirements in this connection.

HARSHA TOMAR

[Signature (in existing old name)]

————

I hitherto known as CHANDUSING P RATHOD alias

CHANDUSING alias CHANDUSINGH S/o PREM SINGH

residing at Qtr No.NRC-31, 3rd Floor, Type-IV, Chiriya Colony,

Janak Vihar, PUSA Campus, New Delhi-110012, have

changed my name and shall hereafter be known as CHANDU

SINGH.

It is certified that I have complied with other legal

requirements in this connection.

CHANDUSING P RATHOD

alias CHANDUSING alias CHANDUSINGH

[Signature (in existing old name)]

————

I hitherto known as BABU RAM S/o RATTAN SINGH

PATHANIA Employed as Inspector (GD) in Indo Tibetan

Border Police Force R/o Village Bhadana, Po Gho, Tehsil

Dhar Kalan, Distt Pathankot, Tarhari, Punjab- 145001, have

changed my name and shall hereafter be known as BABU

RAM PATHANIA.

It is certified that I have complied with other legal

requirements in this connection.

 BABU RAM

[Signature (in existing old name)]

————

I hitherto known as AMIT KUMAR son of DINESH

KUMAR, residing at H.No.173, Bhalla Colony, Chheharta,

District Amritsar-143105 Punjab, have changed my name

and shall hereafter be known as AMIT KUMAR SHARMA.

It is certified that I have complied with other legal

requirements in this connection.

AMIT KUMAR

[Signature (in existing old name)]

————

I hitherto known as PARDEEP KUMAR S/o JASVIR

SINGH, residing at House No.76, Near Raillway Station,

Green Avenue Sujanpur, Sujanpur(Rural), Pathankot Punjab

- 145023, have changed my name and shall hereafter be

known as KUMAR PARDEEP.

It is certified that I have complied with other legal

requirements in this connection.

PARDEEP KUMAR

[Signature (in existing old name)]

————

I hitherto known as S RAVINDRA son of

Dr S SRINADHAM, R/o 6-1-132/105, Skandagiri, Vinayaka,

Apartments, Padmarao Nagar, Secunderabad, Hyderabad,

Telangana-500061, have changed my name and shall hereafter

be known as SIVAPURAPU RAVINDRA.

It is certified that I have complied with other legal

requirements in this connection.

S RAVINDRA

[Signature (in existing old name)]
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I hitherto known as ANITA SAXENA W/o PREM

BAHADUR SAXENA, residing at Bhoosa Mandi,

Fatehgarh, Farrukhabad, Uttar Pradesh - 209601, have

changed my name and shall hereafter be known as ANITA.

It is certified that I have complied with other legal

requirements in this connection.

ANITA SAXENA

[Signature (in existing old name)]

————

I hitherto known as VISHAL KAPOOR S/o PREM

KAPOOR, residing at 1197, Sec-7 Ext, Gurugram,

HARYANA-122001, have changed my name and shall

hereafter be known as VISHHAL KAPOOR.

It is certified that I have complied with other legal

requirements in this connection.

VISHAL KAPOOR

[Signature (in existing old name)]

————

I hitherto known as RAM LAL S/o TOPAN DASS

ARORA, residing at A-3/202 Printer Apartment, Sector-13,

Rohini, Raja Pur Kalan, Delhi-110085, have changed my

name and shall hereafter be known as RAMLAL ARORA.

It is certified that I have complied with other legal

requirements in this connection.

RAM LAL

[Signature (in existing old name)]

————

I hitherto known as NEHA D/o YASH PAUL, residing at

H.No-357, SECTOR-46 A, CHANDIGARH-160047, have

changed my name and shall hereafter be known as NEHA

CHAUDHARY.

It is certified that I have complied with other legal

requirements in this connection.

NEHA

[Signature (in existing old name)]

————

I hitherto known as NEERU SHARMA wife of ANIL

SHARMA residing of H.No.468, Village Gharota Kalan PO

Gharota Kalan Tehsil and District Pathankot-143533, have

changed my name and shall hereafter be known as NEERU

BALA.

It is certified that I have complied with other legal

requirements in this connection.

NEERU SHARMA

[Signature (in existing old name)]

————

I hitherto known as TARSEM KAUR D/o BANT SINGH

W/o SUKHDEV SINGH R/o VPO Buri Hamira Tehsil Nihal

Singh Wala Distrcit Moga, (Punjab)-142055, have changed

my name and shall hereafter be known as JASVIR KAUR.

It is certified that I have complied with other legal

requirements in this connection.

TARSEM KAUR

[Signature (in existing old name)]

————

I hitherto known as MANJIT KAUR KALSI daughter of

SOHAN SINGH KALSI wife of PARAMJIT SINGH, residing

at VPO. Khothran, Mohalla Pipa Rangi, Distt. Shaheed Bhagat

Singh Nagar, Punjab-144632, India, have changed my name

and shall hereafter be known as MANJIT KAUR.

It is certified that I have complied with other legal

requirements in this connection.

MANJIT KAUR KALSI

[Signature (in existing old name)]

————

I hitherto known as MUKHJINDER SINGH S/o BALVIR

SINGH, residing at Village, Saintpur, PO. Nadala, Kapurthala,

Punjab - 144624, have changed my name and shall hereafter

be known as SUKHJINDER SINGH.

It is certified that I have complied with other legal

requirements in this connection.

MUKHJINDER SINGH

[Signature (in existing old name)]

————

I hitherto known as GURPREET KAUR CHOHAN

daughter of HARBHANJAN SINGH CHOHAN wife of

NARINDER SINGH residing at H.No. 19, Street No. 2, Basti

Peer Dad, Bajwa Colony, Jalandhar-144001, Punjab, India

have changed my name and shall hereafter be known as

GURPREET KAUR.

It is certified that I have complied with other legal

requirements in this connection.

GURPREET KAUR CHOHAN

[Signature (in existing old name)]

————

I hitherto known as SHARNPREET KAUR DHALIWAL

D/o BHAJAN SINGH W/o HARPREET SINGH R/o Village-

Bhinder Kalan, District-Moga, Punjab-142041 have changed

my name and shall hereafter be known as SHARNPREET

KAUR.

It is certified that I have complied with other legal

requirements in this connection.

SHARNPREET KAUR DHALIWAL

[Signature (in existing old name)]
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I hitherto known as VINOD son of MANOHAR LAL,

residing of H.No.17, Lane No.2, Dayanand Nagar, Lawrence

Road, District Amritsar-143001, have changed my name and

shall hereafter be known as VINOD KUMAR.

It is certified that I have complied with other legal

requirements in this connection.

VINOD

[Signature (in existing old name)]

————

I hitherto known as KEERTI PANCHAKSHARI

CHARANTIMATH alias KEERTI P CHARANTIMATH D/

o PANCHAKSHARI CHARANTIMATH, residing at

Plot No. 4839/4840 B1 B2 B3 B4, Shivalaya Road, Sadashiv

Nagar, Belgaum, Karnataka-590001, have changed my name

and shall hereafter be known as KEERTI PANCHAKSHARI

CHARANTIMATH.

It is certified that I have complied with other legal

requirements in this connection.

KEERTI PANCHAKSHARI CHARANTIMATH

alias KEERTI P CHARANTIMATH

[Signature (in existing old name)]

————

I hitherto known as GURBACHAN KAUR wife of

SAWARN SINGH, residing at H.No.3, Street No.10/1, Satroj

Nagar Dhandra Road, Ludhiana-141116, have changed my

name and shall hereafter be known as GURDEEP KAUR.

It is certified that I have complied with other legal

requirements in this connection.

GURBACHAN KAUR

[Thumb Impression]

————

I hitherto known as SUKHWINDER KAUR wife of

CHARANJIT SINGH, residing at 1812/1, Guru Nanak Dev

Nagar, Haibowal Kalan, District Ludhiana-141001, have

changed my name and shall hereafter be known as

HARPREET KAUR.

It is certified that I have complied with other legal

requirements in this connection.

SUKHWINDER KAUR

[Signature (in existing old name)]

————

I hitherto known as GAGAN DEEP SINGH S/o DES RAJ

SINGH, residing at VPO Bhullarai, Panchayat Ghar,

Teh-Phagwara, Distt-Kapurthala, Punjab-144401, have

changed my name and shall hereafter be known as SINGH

GAGANDEEP.

It is certified that I have complied with other legal

requirements in this connection.

GAGAN DEEP SINGH

[Signature (in existing old name)]

I hitherto known as SAVITA DEVI W/o SURINDER PAL

residing at B-XII/201-Plot No.48, Radha Krishan Colony,

Batala, Gurdaspur, Punjab-143505, have changed my name

and shall hereafter be known as SAVITA MAHAJAN.

It is certified that I have complied with other legal

requirements in this connection.

SAVITA DEVI

[Signature (in existing old name)]

————

I hitherto known as NEHAKSHI D/o BHARAT GARG

residing at FF-1, 10/19, Sector-3, Rajender Nagar, Sahibabad,

Ghaziabad, Uttar Pradesh-201005, have changed my name

and shall hereafter be known as NEHAKSHI GARG.

It is certified that I have complied with other legal

requirements in this connection.

NEHAKSHI

[Signature (in existing old name)]

————

I hitherto known as NEERJA DEVA W/o ADARSH DEVA,

R/o Flat No-804 Plot No-26 Sector-12, Kanaka Durga

Appartments, Dwarka, n.s.i.t Dwarka, South West Delhi-

110078, have changed my name and shall hereafter be known

as NEERJA SAXENA.

It is certified that I have complied with other legal

requirements in this connection.

NEERJA DEVA

[Signature (in existing old name)]

————

I hitherto known as SALIMA CHARWAYA

W/o HUSSEINALI BHIMANI, R/o 202/D, Green Lawns,

Opp. Paradise Cinema, L.J. Road Mahim Mumbai,

Maharashtra-400016, have changed my name and shall

hereafter be known as SALIMA HUSSEINALI BHIMANI

It is certified that I have complied with other legal

requirements in this connection.

SALIMA CHARWAYA

[Signature (in existing old name)]

————

I hitherto known as DAVINDER PAL SINGH ANAND

S/o GURDEEP SINGH ANAND, R/o House No. B-XXI-

2678, Street No-1, Ati Road, New Janta Nagar, Ludhiana,

Punjab-141003, have changed my name and shall hereafter

be known as DAVINDER PAL SINGH.

It is certified that I have complied with other legal

requirements in this connection.

DAVINDER PAL SINGH ANAND

[Signature (in existing old name)]
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I hitherto knew as I, K K PARASHAR son of SHYAM

SUNDER PARASHAR, resident of H.No- 45 1st Floor Single

Storey Block-B Ramesh Nagar Delhi 110015. India, have

changed my name and shall hereafter be known as KULDEEP

KUMAR PARASHAR.

It is certified that I have complied with other legal

requirements in this connection.

K K PARASHAR

[Signature (in existing old name)]

————

I hitherto known as CHARANJIT KAUR D/o DEV RAJ

W/o NARINDER SINGH, R/o VPO Nanda Chaur, District

Hoshiarpur-146114 (Punjab), have changed my name and

shall hereafter be known as PARMINDER KAUR.

It is certified that I have complied with other legal

requirements in this connection.

CHARANJIT KAUR

[Signature (in existing old name)]

————

I, KULJIT SINGH son of RAJINDER SINGH, residing at

H.No.71/72, Paragpur, Royal Enclave, Phase-3, Jalandhar-

144005, Punjab, India have changed the name of my minor

daughter JESICA age 2 years and she shall hereafter be

known as JESICA JASSIE SODHI.

It is certified that I have complied with other legal

requirements in this connection.

KULJIT SINGH

[Signature of Guardian]

————

I, MOHAMMED YOUSUFF SHARIFF S/o MOHAMMED

RAFIULLAH SHARIFF, residing at 10-2-350/3/F-202,

Prasanka Classic Appts, Asifnagar, Hyderabad, Telangana-

500028, have changed the name of minor daughter AFRAH

ANJUM aged 13 years and she shall hereafter be known as

AFRAH ANJUM SHARIFF.

It is certified that I have complied with other legal

requirements in this connection.

MOHAMMED YOUSUFF SHARIFF

[Signature of Guardian]

————

I hitherto known as GANESH LAL JAT alias GANESH

LAL KHEMA CHOUDHARY S/o KHEMA JAT, residing at

Salampura, Bhilwara, Rajasthan - 311802, have changed my

name and shall hereafter be known as GANESH LAL JAT.

It is certified that I have complied with other legal

requirements in this connection.

GANESH LAL JAT alias

GANESH LAL KHEMA CHOUDHARY

[Signature (in existing old name)]

————

I hitherto known as UMASHANKAR KUMAR

S/o MAHESH PRASAD TRIVEDI, R/o Nima Ward No-03,

Niman, Begusarai, Bihar-851131, have changed my name

and shall hereafter be known as SHIVAY TRIVEDI.

It is certified that I have complied with other legal

requirements in this connection.

UMASHANKAR KUMAR

[Signature (in existing old name)]

————

I, ARJUN SINGH S/o RAGHUBIR, R/o RZQ- 127, Nihal

Vihar, Near 500 Gaj Gurudawara, Nangloi, West Delhi,

Delhi-110041, have changed the name of my minor son

SAKSHAM, aged about 14 years and he shall hereafter be

known as SAKSHAM DIWAKAR.

It is certified that I have complied with other legal

requirements in this connection.

ARJUN SINGH

[Signature of Guardian]

————

I hitherto known as PAPIA MONDAL alias PAPIA

MANDAL D/o PRAFULLA KUMAR MONDAL

W/o SANJIB KUMAR BHOWMIK, residing at Uttarasa

Apartment, Gorhaksa Basi Road, A.C 31 Desh Bandhu

Nagar,Baguiati , North 24 Parganas, West Bengal-700059,

have changed my name and shall hereafter be known as

PAPIA MONDAL.

It is certified that I have complied with other legal

requirements in this connection.

PAPIA MONDAL alias PAPIA MANDAL

[Signature (in existing old name)]

————

I hitherto known as MARY QUEEN BODANAPATI alias

MUVVA MEGHANA D/o THOMASAIAH BODANAPATI,

W/o MUVVA SWATHANTRA KIRAN, residing at

Flat No. 301, Sri Sai Residency, Phase 1 BL 9 Janapriya

Apts, Miyapur, Serilingampally, Ranga Reddy-500049, have

changed my name and shall hereafter be known as

MEGHANA MUVVA.

It is certified that I have complied with other legal

requirements in this connection.

MARY QUEEN BODANAPATI alias MUVVA MEGHANA

[Signature (in existing old name)]

————

I hitherto known as GAUTHAMAN K M alias

GAUTHAMAN M KAVUNUMTHARA alias

GAUTHAMAN KAVUNUMTHARA MOHANAN son of

GANGADHARAN MOHANAN KAVUNUMHARA, residing

at 79/C, Ward No.1, Near Walmiki Mandir, Mehrauli,

South Delhi-110030, have changed my name and shall

hereafter be known as GAUTHAM MOHAN.

It is certified that I have complied with other legal

requirements in this connection.

GAUTHAMAN K M alias GAUTHAMAN M

KAVUNUMTHARA alias GAUTHAMAN

KAVUNUMTHARA MOHANAN

[Signature (in existing old name)]
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I hitherto known as ANUMOL MATHEW

D/o MATHEW, residing at Punnuparayil House,

Koomanthode PO, Ayyankunnu, Kannur, Kerala-670704,

have changed my name and shall hereafter be known as

ANU MATHEW.

It is certified that I have complied with other legal

requirements in this connection.

ANUMOL MATHEW

[Signature (in existing old name)]

————

I hitherto known as KOTAREDDY MEGHANA alias

MEGHANA REDDY KOTAREDDY D/o KOTAREDDY

PURNANANDA REDDY W/o NAGAREDDY PRANEETH

REDDY, residing at A009 Disha Park West, Balagere Road,

Panattur, Varthur, Bengaluru, Karnataka - 560087, have

changed my name and shall hereafter be known as

NAGAREDDY MEGHANA REDDY.

It is certified that I have complied with other legal

requirements in this connection.

KOTAREDDY MEGHANA

alias MEGHANA REDDY KOTAREDDY

[Signature (in existing old name)]

————

I hitherto known as RAJESH KUMAR S/o DHARAM

SINGH , R/o 2113 A, Ground Floor, Block- C, Sushant Lok-

1, Near Paras Hospital, Sector- 43, Chakarpur(74), Gurgoan,

Haryana- 122002, have changed my name and shall hereafter

be known as RAJESH BHATIA.

It is certified that I have complied with other legal

requirements in this connection.

RAJESH KUMAR

[Signature (in existing old name)]

————

I, PRAKASH KUMAR L S/o LOGANATHAN S, residing

at 19, 18th Cross 8th Main, Hoysala Nagar,

Ramamurthynagar, Doorvaninagar, Bengaluru, Karnataka-

560016, have changed the name of minor son

TAEJAESHWER P aged 5 years and he shall hereafter be

known as TEJESHWERR P.

It is certified that I have complied with other legal

requirements in this connection.

PRAKASH KUMAR L

[Signature of Guardian]

————

I hitherto known as KANIKA D/o YASH PAL, resident

of House No. 2912, Near Panjiri Plot, Rajpura District Patiala,

Punjab-140401, have changed my name and shall hereafter

be known as KANIKA JUNEJA.

It is certified that I have complied with other legal

requirements in this connection.

KANIKA

[Signature (in existing old name)]

————

I hitherto known as VAIBHAV PURWAR S/o ANIL

PURWAR residing at C1/2852, 2nd Floor, Sushant Lok Phase

1, Near Paras Hospital, Gurgaon, Haryana - 122001, have

changed my name and shall hereafter be known as VAIBHV

PURWAR.

It is certified that I have complied with other legal

requirements in this connection.

VAIBHAV PURWAR

[Signature (in existing old name)]

————

I hitherto known as MAROLY KOVOMBORON

PREMANAND alias M K PREMANAND alias

PREMANAND MAROLY KOVOMBORON S/o MAROLY

ANANDAN residing at Flat No 1B, B Block, Willingdon

Enclave Thevara Ferry Road, Ernakulam, Kerala - 682013,

have changed my name and shall hereafter be known as

MAROLY KOVOMBORON PREMANAND.

It is certified that I have complied with other legal

requirements in this connection.

MAROLY KOVOMBORON PREMANAND

alias M K PREMANAND

alias PREMANAND MAROLY KOVOMBORON

[Signature (in existing old name)]

————

I hitherto known as BRADLEY HAROLD HOCKLEY son

of GEORGE JAMES HOCKLEY, resident of No 44,

1st Floor 3rd Main Road Behind Mantri Splender Apartment,

Unity Enclave, Bengaluru, Karnataka-560077. have changed

my name and shall hereafter be known as BRADLEY

HOCKLEY

It is certified that I have complied with other legal

requirements in this connection.

 BRADLEY HAROLD HOCKLEY

[Signature (in existing old name)]

————

I hitherto known as PREMKUMAR son of JAGANATH

TRIPATHI resident of No H No 472 (old 49) Praise Villa,

6th Cross Varma Layout Bhuvaneshwari Nagar hebbal

village post H A Farm Bengaluru Karnataka-560024, have

changed my name and shall hereafter be known as

PREMKUMAR TRIPATI

It is certified that I have complied with other legal

requirements in this connection.

PREMKUMAR

[Signature (in existing old name)]
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I, M ASWATHAPPA son of MUNISWAMAPPA, residing

at No 418, Manju Chethan Sadana,21st Main 27th Cross,

Judicial Layout, Bengaluru, Karnataka 560065, have changed

the name of my minor son MANJU CHETHAN REDDY

aged 15 years and he shall hereafter be known as MANJU

C REDDY

It is certified that I have complied with other legal

requirements in this connection.

M ASWATHAPPA

[Signature of Guardian]

————

I hitherto known as ROHIT KUMAR son of

KOMIRESHETTY BALA KISHAN RAO, resident of

H. No. 3-6-55/F/20/1, Indira Nagar, Ramanthapur, Amberpet,

Hyderabad, Telangana-500013, have changed my name and

shall hereafter be known as KOMIRESHETTY ROHIT

KUMAR.

It is certified that I have complied with other legal

requirements in this connection.

ROHIT KUMAR

[Signature (in existing old name)]

————

I hitherto known as TINKU VERMA S/o TILAK RAM

VERMA, R/o Plot No. 43, Arjun Vihar Colony, Shahpur

Chinhat, Lucknow, Uttar Pradesh- 226028, have changed

my name and shall hereafter be known as ARYAN TINKU

VERMA.

It is certified that I have complied with other legal

requirements in this connection.

TINKU VERMA

[Signature (in existing old name)]

————

I hitherto known as NAJAR SINGH alias GURMEET

SINGH GORAYA S/o PRITAM SINGH Residence of

Vill.Thikriwal Goraya, PO. Qadian, Gurdaspur, Punjab, India,

have changed my name and shall hereafter known as

GURMEET SINGH.

It is certified that I have complied with other legal

requirements in this connection.

NAJAR SINGH alias GURMEET SINGH GORAYA

[Signature (in existing old name)]

————

I hitherto known as ATHULIYA REJIKUMAR BINSY

alias ATHULIYA REJIKUMAR D/o REJIKUMAR

RAMAKRISHNA PILLAI, R/o Kurumala Padinjare, Kalayil

Vallamkulam, P O Thiruvalla, Eraviperoor, Vallamkulam,

Pathanamthitta, Kerala- 689541, have changed my name

and shall hereafter be known as ATHULIYA REJIKUMAR

It is certified that I have complied with other legal

requirements in this connection.

ATHULIYA REJIKUMAR BINSY alias

ATHULIYA REJIKUMAR

[Signature (in existing old name)]

I hitherto known as BHARTI TUTEJA D/o SHYAM LAL

TUTEJA, R/o AH - 93 Shalimar Bagh ,Shalimar Bagh,

Saraswati Vihar North West Delhi, Delhi-110088, have

changed my name and shall hereafter be known as BHARTI

AHUJA.

It is certified that I have complied with other legal

requirements in this connection.

BHARTI TUTEJA

[Signature (in existing old name)]

————

I, RAVI BAFNA S/o NARSINGH MAL BAFNA,

R/o A-84, First Floor, Sriniwaspuri, South Delhi, Delhi-

110065, have changed the name of my minor daughter

TIARRA BAFNA aged 08 Years and she shall hereafter be

known as TIARRAH BAFNA.

It is certified that I have complied with other legal

requirements in this connection.

RAVI BAFNA

[Signature (in existing old name)]

————

I hitherto known as MUSKAN D/o JUGAL KISHOR,

R/o Vill. Rehi PO Chintpurni Teh Amb Distt. Una, Rahi

(26/2), Una, Himachal Pradesh-177109, have changed my

name and shall hereafter be known as MUSKAN KUMARI.

It is certified that I have complied with other legal

requirements in this connection.

MUSKAN

[Signature (in existing old name)]

————

I hitherto known as GAGANDEEP KAUR wife of

AMARJIT SINGH, residing at H.No. 588, Latifpura, Model

Town, Jalandhar-144003, Punjab, India, have changed my

name and shall hereafter be known as GAGAN KUMARI.

It is certified that I have complied with other legal

requirements in this connection.

GAGANDEEP KAUR

[Signature (in existing old name)]

————

I hitherto known as PRANJAL GUPTA S/o RAJEEV

KUMAR GUPTA, R/o 2A-22,First Floor, Behind PNB,

Sector -2 Vaishali, Ghaziabad, Uttar Pradesh-201010, have

changed my name and shall hereafter be known as RONIT

GUPTA.

It is certified that I have complied with other legal

requirements in this connection.

PRANJAL GUPTA

[Signature (in existing old name)]
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I hitherto known as RAM MAHESHWARI alias SRI

RAM MAHESHRI S/o CHUNNILALA MAHESHWARI,

R/o J 12/8,1-A-F-A-1, Chhoti Pisanhariya ka Kuwan, Kabir

Chaura Nati Imali Road, Kabir Chura, Varanasi, Uttar Pradesh-

221001, have changed my name and shall hereafter be known

as SHREERAM MAHESHWARI.

It is certified that I have complied with other legal

requirements in this connection.

RAM MAHESHWARI alias SRI RAM MAHESHRI

[Signature (in existing old name)]

————

I, PRAVINDRA KUMAR S/o SURENDRA KUMAR,

R/o House No.-196/52, Khubbeepurakrishnapuri-4,

Muzaffarnagar, Uttar Pradesh-251002, have changed the

name of my minor son DEVANSH aged about 11 years and

he shall hereafter be known as DEVANSH VASHISTHA.

It is certified that I have complied with other legal

requirements in this connection.

PRAVINDRA KUMAR

[Signature of Guardian]

————

I hitherto known as ANUJA MARIYA THOMAS

D/o THOMAS CHATHURAKALATHIL MATHAI,

R/o Chathurakathil, Punnaveli P O, Kangazha, Kottayam,

Kerala, Pin-689589, have changed my name and shall hereafter

be known as ANU MARIYA THOMAS.

It is certified that I have complied with other legal

requirements in this connection.

ANUJA MARIYA THOMAS

[Signature (in existing old name)]

————

I hitherto known as SWAPNIL SAXENA W/o PRADEEP

KUMAR SAXENA, R/o Flat No.-408 Rohtas Icon Apartment

Vrindavan, Yojna, Raebareli Road, Sardar Patel, Dental

College, Vrindavan Yojna, Lucknow, Uttar Pradesh-226001,

have changed my name and shall hereafter be known as

SHALINI SAXENA.

It is certified that I have complied with other legal

requirements in this connection.

SWAPNIL SAXENA

[Signature (in existing old name)]

————

I, JAI PARKASH S/o VIJAY PAL, R/o Jawa (183), Bhiwani,

Haryana-127310, have changed the name of my minor son

SUBHAM aged about 17 years and he shall hereafter be

known as SUBHAM YADAV.

It is certified that I have complied with other legal

requirements in this connection.

JAI PARKASH

[Signature of Guardian]

I hitherto known as CORNELIUS BESRA S/o JOHAN

BESRA, R/o Salaiya, Godda, Jharkhand-814153, have changed

my name and shall hereafter be known as AJAY BESRA.

It is certified that I have complied with other legal

requirements in this connection.

CORNELIUS BESRA

[Signature (in existing old name)]

————

I hitherto known as KUCHIPUDI SRINIVASA alias

KUCHIPUDI SRINIVASA KUMAR alias KUCHIPUDI

SRINIVASAKUMAR alias KUCHIPUDI SRINIVAS KUMAR

S/o KUCHIPUDI PAULIS, residing at Door No.-4-15-39/1,

6/3rd Lane, Bharath Peta, Guntur, Andhra Pradesh-522002,

have changed my name and shall hereafter be known as

LALITH PAUL KUCHIPUDI.

It is certified that I have complied with other legal

requirements in this connection.

KUCHIPUDI SRINIVASA alias KUCHIPUDI SRINIVASA

KUMAR alias KUCHIPUDI SRINIVASAKUMAR alias

KUCHIPUDI SRINIVAS KUMAR

[Signature (in existing old name)]

————

I hitherto known as JASKARAN S/o KESAR RAM,

R/o Village-Kangraur, District-Shaheed Bhagat Singh Nagar,

Punjab-144503, have changed my name and shall hereafter

be known as JASKARAN BASRA.

It is certified that I have complied with other legal

requirements in this connection.

JASKARAN

[Signature (in existing old name)]

————

I hitherto known as NIDHI SANGWAN D/o BALVINDER

SANGWAN, R/o 104 A6, Tulip White Apartments,

Sector- 69, Sohna Road, South City- 1, Gurgaon, Haryana-

122018, have changed my name and shall hereafter be known

as NIDHI SINGH.

It is certified that I have complied with other legal

requirements in this connection.

NIDHI SANGWAN

[Signature (in existing old name)]

————

I hitherto known as PARAMJEET KAUR SAINI

W/o ROMESH KUMAR SAINI, R/o Mohall Pahari Gate,

Ward No.1, Hariana, Hoshiarpur, Punjab-144208, have

changed my name and shall hereafter be known as

PARAMJEET KAUR.

It is certified that I have complied with other legal

requirements in this connection.

PARAMJEET KAUR SAINI

[Signature (in existing old name)]



PART IV] THE GAZETTE OF INDIA, NOVEMBER 25, 2023 (AGRAHAYANA 4, 1945) 4311

 I hitherto known as GURPREET SINGH BRAR

S/o JASPAL SINGH, R/o Village Kaler PO Moran Wali District

Faridkot, Punjab, have changed my name and shall hereafter

be known as GURPREET SINGH.

It is certified that I have complied with other legal

requirements in this connection.

GURPREET SINGH BRAR

[Signature (in existing old name)]

————

I hitherto known as VISHNU JOGI S/o KAILASH YOGI,

R/o Kalwari, Ranoli Todabhim, Karauli, Kalwari, Rajasthan-

322220, have changed my name and shall hereafter be known

as VISHNU YOGI.

It is certified that I have complied with other legal

requirements in this connection.

VISHNU JOGI

[Signature (in existing old name)]

————

I hitherto known as PUNUGOTI PITCHI REDDY S/o

PUNUGOTI VENKATA SUBBA REDDY, R/o H.No. 1-102,

Vellatur, Bollapalli Mandal, Palnadu, Andhra Pradesh-522657,

have changed my name and shall hereafter be known as

PUNUGOTI PRATHAP REDDY.

It is certified that I have complied with other legal

requirements in this connection.

PUNUGOTI PITCHI REDDY

[Signature (in existing old name)]

————

I, SANDEEP BANSAL S/o HARJEET LAL BANSAL,

R/o Muhal Reckongpeo-2, Tehsil-Kalpa, Distt.-Kinnaur,

Himachal Pradesh-172107, have changed the name of my

minor son AVIRAJ BANSAL aged about 2 years and he

shall hereafter be known as SHUBHDEEP BANSAL.

It is certified that I have complied with other legal

requirements in this connection.

SANDEEP BANSAL

[Signature of Guardian]

————

I hitherto known as MANJIT KAUR W/o RAJINDER

SINGH, R/o Village-Dharam Singh Wala, District-Moga,

Punjab-142043, have changed my name and shall hereafter

be known as LAKHWINDER KAUR.

It is certified that I have complied with other legal

requirements in this connection.

MANJIT KAUR

[Signature (in existing old name)]

I, PAVAN KUMAR PALLI S/o TIRUPATHI MADHAVA

RAO PALLI, residing at Door No. 6-2-79, Kella Street,

Srikakulam, Andhra Pradesh-532001, have changed the name

of my minor son RUDHVI PALLI aged 3 years and he shall

hereafter be known as RUDHVI KUMAR PALLI.

It is certified that I have complied with other legal

requirements in this connection.

PAVAN KUMAR PALLI

[Signature of Guardian]

————

I hitherto known as MUKESH KUMAR alias MUKESH

KASHYAP S/o Late RAM PRASAD, R/o C-207, New

Usmanpur, Delhi-110053, have changed my name and shall

hereafter be known as MUKESH KASHYAP.

It is certified that I have complied with other legal

requirements in this connection.

MUKESH KUMAR alias MUKESH KASHYAP

[Signature (in existing old name)]

————

I hitherto known as AVNEET KAUR DHANOTA

D/o SUKHVINDER SINGH, R/o Manjpur, Hoshiarpur, Punjab-

144306, have changed my name and shall hereafter be known

as AVNEET KAUR.

It is certified that I have complied with other legal

requirements in this connection.

AVNEET KAUR DHANOTA

[Signature (in existing old name)]

————

I hitherto known as KARAMVIR KAUR W/o GURMEET

SINGH SANDHU, residing at Vill. Buh Gujran PO Fatehgarh

Panjtoor Tehsil Zira Distt. Ferozepur, Punjab, have changed

my name and shall hereafter be known as KARAMVEER

KAUR.

It is certified that I have complied with other legal

requirements in this connection.

KARAMVIR KAUR

[Signature (in existing old name)]

————

I hitherto known as SURENRA SINGH son of NARAYAN

SINGH, residing of H.No. 478, Celebration Enclave, Tarn

Taran Road, Amritsar-143001, Punjab, have changed my name

and shall hereafter be known as SURINDER SINGH.

It is certified that I have complied with other legal

requirements in this connection.

SURENRA SINGH

[Signature (in existing old name)]
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I hitherto known as SATNAM SINGH DEOL son of

KIRPAL SINGH, residing of Village Maddowal, Tehsil and

District Gurdaspur-143531, have changed my name and shall

hereafter be known as SATNAM SINGH.

It is certified that I have complied with other legal

requirements in this connection.

SATNAM SINGH DEOL

[Signature (in existing old name)]

————

I hitherto known as DALJIT SINGH SIDHU son of AMRIK

SINGH, residing at Village Najju Shah, Najju Shah Misri

Tehsil and District Ferozepur-152004, Punjab, have changed

my name and shall hereafter be known as DALJIT SINGH.

It is certified that I have complied with other legal

requirements in this connection.

DALJIT SINGH SIDHU

[Signature (in existing old name)]

————

I hitherto known as HARMANJEET SINGH S/o PARGAT

SINGH, R/o 602, Patti Bhuleria, Gobindpura, Nathana,

Bathinda, Punjab-151102, have changed my name and shall

hereafter be known as CHET SINGH.

It is certified that I have complied with other legal

requirements in this connection.

HARMANJEET SINGH

[Signature (in existing old name)]

————

I hitherto known as HARWINDER KAUR W/o MANGAT

RAM, R/o Village Mallian, PO Dialpur, Distt. Jalandhar,

Punjab, have changed my name and shall hereafter be known

as HARVINDER KAUR.

It is certified that I have complied with other legal

requirements in this connection.

HARWINDER KAUR

[Signature (in existing old name)]

————

I hitherto known as JASWINDER KAUR alias

LAKHWANT KAUR W/o DARSHAN SINGH, R/o 1808

Block-20, Maharaj Nagar, Ludhiana, Punjab, have changed

my name and shall hereafter be known as LAKHWANT

KAUR.

It is certified that I have complied with other legal

requirements in this connection.

JASWINDER KAUR alias LAKHWANT KAUR

[Signature (in existing old name)]

————

I hitherto known as GURPREET SINGH DAIRTH

S/o GURJANT SINGH, R/o Patti Kala, Village Mehraj, Tehsil

Phul, District Bathinda, Punjab, have changed my name and

shall hereafter be known as GURPREET SINGH.

It is certified that I have complied with other legal

requirements in this connection.

GURPREET SINGH DAIRTH

[Signature (in existing old name)]

————

I hitherto known as SARABJOT KAUR wife of

SUKHWINDER SINGH, residing at Talwandi Sabo, Distt.

Bathinda, Punjab, have changed my name and shall hereafter

be known as SARABJEET KAUR.

It is certified that I have complied with other legal

requirements in this connection.

SARABJOT KAUR

[Signature (in existing old name)]

————

I hitherto known as JINDER KAUR W/o GURWINDER

SINGH, R/o VPO Lalton Kalan, Distt. Ludhiana, Punjab,

have changed my name and shall hereafter be known as

HARJINDER KAUR.

It is certified that I have complied with other legal

requirements in this connection.

JINDER KAUR

[Signature (in existing old name)]

————

I hitherto known as JASWINDER KAUR W/o PARMJIT

SINGH SANDHU, R/o 61, Defence Enclave Airport Road,

Amritsar-143001, Punjab, have changed my name and shall

hereafter be known as JASWINDER KAUR SANDHU.

It is certified that I have complied with other legal

requirements in this connection.

JASWINDER KAUR

[Signature (in existing old name)]

————

I hitherto known as PARVINDER KAUR alias

PARMINDER RANI D/o DHARAMPAL W/o BALJINDER

KUMAR, residing at Bakhtri, Sangrur, Punjab-148026, have

changed my name and shall hereafter be known as

PARMINDER RANI.

It is certified that I have complied with other legal

requirements in this connection.

PARVINDER KAUR alias PARMINDER RANI

[Signature (in existing old name)]

————

I hitherto known as HARPREET KAUR W/o TEJPAL

SINGH, R/o VPO Bagga Kalan, Tehsil Ajnala, Distt. Amritsar-

143001, Punjab, have changed my name and shall hereafter

be known as GURPREET KAUR.

It is certified that I have complied with other legal

requirements in this connection.

HARPREET KAUR

[Signature (in existing old name)]
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I hitherto known as AVTAR SINGH CHHABRA son of

KIRPAL SINGH, residing at Shah Wala Road, Gali Chanchel

Singh Wali, Near Gurdwara Harnam Sar Sahib, Zira,

Ferozepur, Punjab-142047, Punjab, have changed my name

and shall hereafter be known as AVTAR SINGH.

It is certified that I have complied with other legal

requirements in this connection.

AVTAR SINGH CHHABRA

[Signature (in existing old name)]

————

I hitherto known as KIRANTI KINDO D/o DEBA URAON,

R/o Jangal Line, Bagdogra, Singhijhora TE, Chaupukuria,

Darjeeling, West Bengal-734014, have changed my name

and shall hereafter be known as KIRANTI URAON.

It is certified that I have complied with other legal

requirements in this connection.

KIRANTI KINDO

[Signature (in existing old name)]

————

I hitherto known as M. BHASKAR RAO alias M.

BHASKARA RAO S/o KRISHNA MUTRHY MEKALA,

R/o House No-15/722, Link Road, Vasundhra, Ghaziabad,

Uttar Pradesh-201012, have changed my name and shall

hereafter be known as BHASKARA RAO MEKALA.

It is certified that I have complied with other legal

requirements in this connection.

M. BHASKAR RAO alias M. BHASKARA RAO

[Signature (in existing old name)]

————

I hitherto known as DEEPAK KUMAR THAMB

S/o AKSHYA KUMAR THUMB, R/o Khamar, Angul, Orissa-

759118, have changed my name and shall hereafter be known

as DEEPAK KUMAR THUMB.

It is certified that I have complied with other legal

requirements in this connection.

DEEPAK KUMAR THAMB

[Signature (in existing old name)]

————

I, NEETA PANWAR W/o VIKRANT RAJPUT,

R/o House No-495, Sector-7, Urban Estate, Karnal, Haryana-

132001,  have changed the name of my minor daughter

URVII RAJPUT aged about 06 years and she shall hereafter

be known as URVII PANWAR.

It is certified that I have complied with other legal

requirements in this connection.

NEETA PANWAR

[Signature of Guardian]

I, DEBOLEENA BANERJEE W/o AJAY PILLAI M,

R/o CM 318 2nd C Main OMBR Layout, Bangalore North,

Kalyananagar, Bangalore, Karnataka-560043, have changed

the name of my minor son AGASTHYA NANDI

MAJUMDAR aged about 16 years and he shall hereafter be

known as AGASTHYA BANERJEE.

It is certified that I have complied with other legal

requirements in this connection.

DEBOLEENA BANERJEE

[Signature of Guardian]

————

I hitherto Known as RAJNI Wife of CHARANJIT SINGH,

resident of H.No. 532, Ward No. 02, Bagichi Mohalla,

Adampur Doaba, Distt. Jalandhar-144102, Punjab, India, have

changed my name and shall hereafter be known as RAJNI

KAUR.

It is certified that I have complied with other legal

requirements in this connection.

RAJNI

[Signature (in existing old name)]

————

I hitherto known as GURMEET KAUR W/o JIVAN SINGH,

residing at Puruwala Santokhgarh (135), Sirmaur, Himachal

Pradesh-173001, have changed my name and shall hereafter

be known as GURDEEP KAUR.

It is certified that I have complied with other legal

requirements in this connection.

GURMEET KAUR

[Signature (in existing old name)]

————

I, AVDHESH KUMAR SHARMA S/o DAYARAM

SHARMA, residing at Dharmnagariya Masani, Fatehgarh

Farrukhabad, Uttar Pradesh-209601, have changed the name

of my minor son VIKRAM SHARMA aged 15 years and he

shall hereafter be known as PRANSHU SHARMA.

It is certified that I have complied with other legal

requirements in this connection.

AVDHESH KUMAR SHARMA

[Signature of Guardian]

————

I hitherto known as KM SONALI W/o VISHAL SAINI,

R/o 4004, Gali Durga Chand, Chowk Bazar, Mathura, Chowk

Bazar, Mathura, Uttar Pradesh-281001, have changed my

name and shall hereafter be known as SONALI SAINI.

It is certified that I have complied with other legal

requirements in this connection.

KM SONALI

[Signature (in existing old name)]
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I hitherto known as HARPREET SINGH GADHOO

S/o MASTAN SINGH, R/o H.No-B11/524, Street No-11 L,

Dogar Basti, Distt-Faridkot, Punjab-151203, have changed

my name and shall hereafter be known as HARPREET SINGH.

It is certified that I have complied with other legal

requirements in this connection.

HARPREET SINGH GADHOO

[Signature (in existing old name)]

————

I, GURDEEP SINGH S/o SURJIT SINGH, R/o Village-Jhok

Sarkari, Distt-Faridkot, Punjab-151212, have Changed the

name of my minor son HARMAN SINGH SANDHU aged 15

years and he shall hereafter be known as HARMAN SINGH.

It is certified that I have complied with other legal

requirements in this connection.

GURDEEP SINGH

[Signature of Guardian]

————

I, hitherto known as INDERPAL KAUR BAMRAH

W/o GURCHARAN SINGH, R/o Street No-3 L, Hira Singh

Nagar, Kotkapura, Distt-Faridkot, Punjab-151204, have

changed my name and shall hereafter be known as INDERPAL

KAUR.

It is certified that I have complied with other legal

requirements in this connection.

INDERPAL KAUR BAMRAH

[Signature (in existing old name)]

————

I hitherto known as RAJ RANI W/o RAVINDER KUMAR,

R/o Ward No. 06, VPO-Mallanwala, Tehsil-Zira, District-

Ferozepur, Punjab-152021, have changed my name and shall

hereafter be known as RAJNI BALA.

It is certified that I have complied with other legal

requirements in this connection.

RAJ RANI

[Signature (in existing old name)]

————

I hitherto known as KHUSHPINDER KAUR

W/o KULWINDER SINGH BUTTAR, R/o Opposite

Panchayat Ghar Assa Buttar Sri Muktsar Sahib, District-Sri

Muktsar Sahib, Punjab-152025, have changed my name and

shall hereafter be known as KHUSHPINDER KAUR BUTTAR.

It is certified that I have complied with other legal

requirements in this connection.

KHUSHPINDER KAUR

[Signature (in existing old name)]

I hitherto known as HARDEEP SINGH SANDHU

S/o MUKHTIAR SINGH, R/o Village-Sarhali, Tehsil-Zira,

Distt-Ferozepur, Punjab-142044, have changed my name and

shall hereafter be known as HARDEEP SINGH.

It is certified that I have complied with other legal

requirements in this connection.

HARDEEP SINGH SANDHU

[Signature (in existing old name)]

————

I hitherto known as RAJ KAUR W/o BALBIR SINGH,

R/o Malang Shahwala, District-Ferozepur, Punjab-142044,

have changed my name and shall hereafter be known as

RAJWINDER KAUR.

It is certified that I have complied with other legal

requirements in this connection.

RAJ KAUR

[Signature (in existing old name)]

————

I hitherto known as ASHRAF ALI S/o YUSUF ASGHAR

CHAUDHARY, R/o 13 Naya Nagar Ward No. 17, 43 Gandhi

Road, Dehradun,Uttarakhand-248001, have changed my name

and shall hereafter be known as ASHRAF YUSUF

CHAUDHARY.

It is certified that I have complied with other legal

requirements in this connection.

ASHRAF ALI

[Signature (in existing old name)]

————

I hitherto known as NEERU BALA D/o MADAN GOPAL

and W/o AMAN AGGARWAL, residing at House No. 432 C,

Karol Bagh, Near Railway Fatak, Jalandhar, Punjab-144009,

have changed my name and shall hereafter be known as

NEERU AGGARWAL.

It is certified that I have complied with other legal

requirements in this connection.

NEERU BALA

[Signature (in existing old name)]

————

I hitherto known as  SURINDER KAUR  W/o BALDEV

RAJ RALLAN, residing at House Number-1013-C, Near Water

Tank, Adarsh Nagar, Phagwara, Kapurthala, Punjab-144401,

have changed my name and shall hereafter be known as

SURINDER RALLAN.

It is certified that I have complied with other legal

requirements in this connection.

SURINDER KAUR

[Signature (in existing old name)]
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I hitherto known as BABITA JADON alias KAJAL

THAKUR D/o DEVENDER SINGH and W/o RAJESH ARYA,

residing at F-52, Sector-20, PS-Sector-20 Noida, Tehsil-Dadri,

Dist-Gautam Buddha Nagar, Uttar Pradesh-201301, have

changed my name and shall hereafter be known as KAJAL

ARYA.

It is certified that I have complied with other legal

requirements in this connection.

BABITA JADON alias KAJAL THAKUR

[Signature (in existing old name)]

————

I hitherto known as SAPNA DEVI D/o TARSEM LAL,

and W/o HARPREET SINGH, R/o H.No.12, S.P. Prime School,

New Deol Nagar, Jalandhar-144003 (Punjab), have changed

my name and shall hereafter be known as SAPNA VOHRA.

It is certified that I have complied with other legal

requirements in this connection.

SAPNA DEVI

[Signature (in existing old name)]

————

I hitherto known as GEETA VOHRA alias GEETA

ADLAKHA D/o JAWAHAR LAL VOHRA, W/o ASHISH

ADLAKHA, R/o 4D/32, Old Rajinder Nagar, New Delhi-

110060, have changed my name and shall hereafter be known

as GEETA ADLAKHA.

It is certified that I have complied with other legal

requirements in this connection.

GEETA VOHRA alias GEETA ADLAKHA

[Signature (in existing old name)]

————

I hitherto known as HARMAIL SINGH SADIORA son of

GURMUKH SINGH, resident of H.No. 456, W.No.10, Opp.

Gurdwara Namdev Bhawan, Akalsar Road, Moga-142001,

Punjab, have changed my name and shall hereafter be known

as HARMAIL SINGH.

It is certified that I have complied with other legal

requirements in this connection.

HARMAIL SINGH SADIORA

[Signature (in existing old name)]

————

I hitherto known as GURMAIL CHAND son of SARAN

DASS, R/o H.No. 152, Beant  Nagar, PO: PAP Lines,

Jalandhar (Punjab)-144006, have changed my name and shall

hereafter be known as GURMAIL SINGH.

It is certified that I have complied with other legal

requirements in this connection.

GURMAIL CHAND

[Signature (in existing old name)]

I hitherto known as SANJEEV KUMAR S/o RAVI

PARKASH R/o H. No. 518, Link Road, Back side Dera

Satkartar, Model Town, Jalandhar, Punjab-144003, have

changed my name and shall hereafter be known as SANJEEV

MEHMI.

It is certified that I have complied with other legal

requirements in this connection.

SANJEEV KUMAR

[Signature (in existing old name)]

————

I, hitherto known as RAVEENA JUNEJA W/o HARJINDER

SINGH ARORA, R/o H. No.44 Sat Kartar  Enclave  Manjit

Nagar  Basti Sheikh Jalandhar, Punjab-144002, have changed

my name and shall hereafter be known as RAVEENA ARORA.

It is certified that I have complied with other legal

requirements in this connection.

RAVEENA JUNEJA

[Signature (in existing old name)]

————

I hitherto known as SIKANDER SINGH AULAKH

S/o GURCHARAN SINGH, residing at VPO. Aulakh, Teh.

Kotkapura Distt. Faridkot, Pin-151207, Punjab, have changed

my name and shall hereafter be known as SIKANDER SINGH.

It is certified that I have complied with other legal

requirements in this connection.

SIKANDER SINGH AULAKH

[Signature (in existing old name)]

————

I hitherto known as CHANPREET SINGH

SANDHAWALIA Son of BALWINDER SINGH

SANDHAWALIA,  residing of VPO Raja Sansi, Tehsil Ajnala,

District Amritsar-143102,  have changed my name and shall

hereafter be known as CHANPREET SINGH.

It is certified that I have complied with other legal

requirements in this connection.

CHANPREET SINGH SANDHAWALIA

[Signature (in existing old name)]

————

I hitherto known as KHAZAN KUMAR ALURIA Son  of

PARKASH KUMAR, residing at D-7/50, Ravi Dass Nagar,

Kot Khalsa District  Amritsar-143001,  Punjab, have changed

my name and shall hereafter be known as KHAZAN

KUMAR.

It is certified that I have complied with other legal

requirements in this connection.

KHAZAN KUMAR ALURIA

[Signature (in existing old name)]
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I hitherto known as RITA RANI Wife of HARPAL SINGH,

residing at Ward No. 6, Bhikhiwind, Tehsil Patti, District

Tarn Taran, Punjab, have changed my name and shall hereafter

be known as AMRJEET KAUR.

It is certified that I have complied with other legal

requirements in this connection.

RITA RANI

[Thumb Impression]

————

I hitherto known as SHIVKARAN SINGH KAHLON son

of NIRMAL SINGH, residing at H.No.649, Basant Avenue,

Amritsar-143001, Punjab, have changed my name and shall

hereafter be known as SHIVKARAN SINGH.

It is certified that I have complied with other legal

requirements in this connection.

SHIVKARAN SINGH KAHLON

[Signature (in existing old name)]

————

I hitherto known as  DALER SINGH VIRK S/o BALVIR

SINGH, R/o Vill Gharyala, Tehsil Patti, Distt Tarn

Taran-143416, Punjab, have changed my name and shall

hereafter be known as DALER SINGH.

It is certified that I have complied with other legal

requirements in this connection.

DALER SINGH VIRK

[Signature (in existing old name)]

————

I hitherto known as SWARN SINGH  Son  of KARNAIL

SINGH, residing at H.No.109, Street No.2, Veer Nagar, Ichhe

Wala Road, Ferozepur City Tehsil and District Ferozepur-

152002,  Punjab, have changed my name and shall hereafter

be known as SWARAN SINGH.

It is certified that I have complied with other legal

requirements in this connection.

SWARN SINGH

[Signature (in existing old name)]

————

I hitherto known as RAJWINDER KAUR Wife of

SUKHWINDER SINGH,  residing of K3/870, Sultanwind

Road, East Gobind Nagar, Amritsar,  have changed my name

and shall hereafter be known as RAJWANT KAUR

It is certified that I have complied with other legal

requirements in this connection.

RAJWINDER KAUR

[Signature (in existing old name)]

I, ALANKRITA KUMAR W/o RAHUL VERMA,

R/o N- 503 Iris, Magarpatta City, Hadapsar (N.V.), Pune,

Maharashtra- 411028, have changed the name of my minor

Son REYARTH APRATIM aged about 7 years and he shall

hereafter be known as TUSHYAJ PRANEEL.

It is certified that I have complied with other legal

requirements in this connection.

ALANKRITA KUMAR

[Signature of Guardian]

————

I hitherto known as POOJA KUMARI D/o SHYAM

KISHOR SAH, R/o Ward No. 10, Gram-Khekhariya

Post- Noniyadih Thana- Raxaul, Raxaul, East Champaran,

Bihar- 845305, have changed my name and shall hereafter be

Known as HAZEL GUPTA.

It is certified that I have complied with other legal

requirements in this connection.

POOJA KUMARI

[Signature (in existing old name)]

————

I, SUNNY KUMAR S/o TARSEM KUMAR, R/o 32,

Balmik, 3, Urmar Hoshiarpur, Punjab-144204, have changed

the name of my minor daughter GURLEEN KAUR aged

about 14 years and she shall hereafter be known as

GAGANDEEP MATTU.

It is certified that I have complied with other legal

requirements in this connection.

SUNNY KUMAR

[Signature of Guardian]

————

I, JASVEER KAUR W/o MAHINDER SINGH, resident of

House No.-5535, Street No.-1, Ward No.-7, Baba Jiwan Singh

Nagar, Ludhiana, Basti Jodhewal, Punjab-141007, have

changed the name of my minor daughter ANU aged about

16 years and she shall hereafter be known as ANU

JANAGAL.

It is certified that I have complied with other legal

requirements in this connection.

JASVEER KAUR

[Signature of Guardian]

————

I hitherto known as RAHUL S/o UPENDRA HAJRA,

R/o H.No-B-32, Farihills Appartment, Plot No G.H-16,

Sector- 21 D, Faridabad, Haryana- 121001, have changed my

name and shall hereafter be known as RAHUL GAUTAM.

It is certified that I have complied with other legal

requirements in this connection.

RAHUL

[Signature (in existing old name)]
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I hitherto known as SHYAM LAL S/o RAM JEET,

R/o 02 First Floor, M1 Lane, M Block, Sector- 83, Kheri

Kalan (113),  Faridabad, Haryana-121002, have changed my

name and shall hereafter be known as SHYAMLAL

SAWHNEY.

It is certified that I have complied with other legal

requirements in this connection.

SHYAM LAL

[Signature (in existing old name)]

————

I hitherto known as DAVINDERJIT KAUR W/o DALJEET

SINGH SOHAL, residing at 2, Simble G.T. Road, Near Bhaian

Di Hatti, Batala, Gurdaspur, Punjab-143505, have changed

my name and shall hereafter be known as DAVINDERJEET

KAUR SOHAL.

It is certified that I have complied with other legal

requirements in this connection.

DAVINDERJIT KAUR

[Signature (in existing old name)]

————

I hitherto known as CHHAVI KUMAR S/o ASHOK

KUMAR, R/o Selanga (149),  Jhajjar, Haryana-124106, have

changed my name and shall hereafter be known as KARAN

GREWAL.

It is certified that I have complied with other legal

requirements in this connection.

CHHAVI KUMAR

[Signature (in existing old name)]

————

I, ROHIT BANAIT S/o FAQUIR CHAND BANAIT,

R/o Flat No.908 Tower No. B4, Plot No.8, Sector 01 Supertech

eco Village-1 Greater Noida  West, Haibatpur, Gautam Buddha

Nagar, Uttar Pradesh-201009, have changed the name of my

minor daughter LAVIKA 14 years and she shall hereafter be

known as LAVIKA BANAIT.

It is certified that I have complied with other legal

requirements in this connection.

ROHIT BANAIT

[Signature of Guardian]

————

I, RAM SROOP S/o DINA NATH, R/o Ward No.5,

Garhdiwala, Tehsil Dasuya Distt Hoshiarpur, Punjab, have

changed the name of my minor daughter ADITI aged

13 years and she shall hereafter be known as ADITI

CHAUDHARY.

It is certified that I have complied with other legal

requirements in this connection.

RAM SROOP

[Signature of Guardian]

I hitherto known as DHARAM PAUL GROVER

S/o SARDARI LAL GROVER, R/o Kothi No.113, Phase-2,

Model Town, Bathinda, Punjab, have changed my name and

shall hereafter be known as DHARAM PAL GROVER.

It is certified that I have complied with other legal

requirements in this connection.

DHARAM PAUL GROVER

[Signature (in existing old name)]

————

I hitherto known as JAGSIR SINGH S/o MAJOR SINGH,

R/o VPO Kaunke Kalan, Tehsil Jagraon, Distt Ludhiana,

Punjab, have changed my name and shall hereafter be known

as JAGSEER SINGH.

It is certified that I have complied with other legal

requirements in this connection.

JAGSIR SINGH

[Signature (in existing old name)]

————

I hitherto known as SATISH S/o INDER SINGH,

residing at H.No. C8/208, Sultanpuri, Sultanpuri C Block,

North West Delhi, Delhi-110086, have changed my name

and shall hereafter be known as ANAND.

It is certified that I have complied with other legal

requirements in this connection.

SATISH

[Signature (in existing old name)]

————

I hitherto known as GAGANDEEP KAUR

W/o BALWINDER SINGH BAJWA, R/o Bajwa Hospital,

Magrala Road Dinanagar, Gurdaspur, Punjab-143531, have

changed my name and shall hereafter be known as

GAGANDEEP BAJWA.

It is certified that I have complied with other legal

requirements in this connection.

GAGANDEEP KAUR

[Signature (in existing old name)]

————

I  hitherto known as  GITANJLI  W/o  MANISH GUPTA,

residing at H. No. B VIII 206/46, New Laxmi Pura, Opp Park,

Jalandhar, Punjab-144004,  India, have changed my name

and shall hereafter be known as  GITANJLI GUPTA.

It is certified that I have complied with other legal

requirements in this connection.

GITANJLI

[Signature (in existing old name)]
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I  hitherto known as  RAVINDER KAUR wife of  TARSEM

SINGH, residing at  Vill. Dhindsa, PO. Bir Bansian, Tehsil

Phillaur, Distt. Jalandhar, Punjab-144409, India, have changed

my name and shall hereafter be known as  RAJWINDER

KAUR.

It is certified that I have complied with other legal

requirements in this connection.

RAVINDER KAUR

[Signature (in existing old name)]

————

I hitherto known as ARVINDER SINGH S/o PAL SINGH,

residing at Vpo-Mehatpur Oladini, Tehsil-Balachaur, Distt-

SBS Nagar, Punjab-144521, have changed my name and

I shall hereafter be known as SINGH ARVINDER.

It is certified that I have complied with other legal

requirements in this connection.

ARVINDER SINGH

[Signature (in existing old name)]

————

I hitherto known as VEENA  W/o  KARAM CHAND,

R/o H.No. B-XIV-56, Mohalla Daulla Nangal, Backside Old

Sabzi Mandi, Tehsil Batala, Distt. Gurdaspur, Punjab, have

changed my name and shall hereafter be known as VEENA

DOGRA.

It is certified that I have complied with other legal

requirements in this connection.

VEENA

[Signature (in existing old name)]

————

I hitherto known as AMRINDER KAUR W/o CHARANJIT

SINGH, R/o House No.1, New Prithvi Nagar, Jalandhar,

Punjab-144004, have changed my name and shall hereafter

be known as KAUR AMRINDER.

It is certified that I have complied with other legal

requirements in this connection.

AMRINDER KAUR

[Signature (in existing old name)]

————

I, AMRINDER KAUR W/o CHARANJIT SINGH,

residing at House No.1, New Prithvi Nagar, Jalandhar,

Punjab-144004, have changed the name of my minor daughter

HARMILAN KAUR, aged 5 years and she shall hereafter be

known as KAUR  HARMILAN.

It is certified that I have complied with other legal

requirements in this connection.

AMRINDER KAUR

[Signature of Guardian]

I hitherto known as GURWINDER SINGH VIRK

S/o MANJEET SINGH,  R/o Mattar Uttar Po-Ahmad Dhandi,

Tehsil & Distt-Ferozepur, Punjab-152022, have changed my

name and shall hereafter be known as GURWINDER SINGH.

It is certified that I have complied with other legal

requirements in this connection.

GURWINDER SINGH VIRK

[Signature (in existing old name)]

————

I hitherto known as LAKHVINDER SINGH BRAR

S/o JAGROOP SINGH, R/o Village Kothe Mahla Singh Wale,

Jaitu, Tehsil Jaitu District Faridkot, Punjab, have changed

my name and shall hereafter be known as LAKHVINDER

SINGH.

It is certified that I have complied with other legal

requirements in this connection.

LAKHVINDER SINGH BRAR

[Signature (in existing old name)]

————

I hitherto known as SAJAN Son of RAJ KUMAR

Resident of Village Dhanowali, Jalandhar, Punjab-144010,

have changed my name and shall herafter we known as

SAJAN BADHAN.

It is certified that I have complied with other legal

requirements in this connection.

SAJAN

[Signature (in existing old name)]

————

I hitherto known as ANIL SINGH Son of  NAGESHWAR

SHARMA, Residing at Ram Nagar  Road, Bangali Tola, P.O.

-G.P.O., Patna, P.S.-Jakkanpur, District- Patna, State- Bihar,

Pin- 800001, have changed my name and shall hereafter be

known as AWADHESH KUMAR.

It is certified that I have complied with other legal

requirements in this connection.

ANIL SINGH

[Signature (in existing old name)]

————

I hitherto known as ARUN KUMAR CHATTOPADHYAY

alias ARUN KUMAR CHATTERJEE S/o AJOY KUMAR

CHATTERJEE, R/o. House 621, Street Dr. B. C. ROY Road,

OGG Road, Noapara, Municipality Garulia, District North 24

Parganas, P.O. Shyam Nagar, State West Bengal Pin Code-

743127, have changed my name and shall hereafter be known

as ARUN KUMAR CHATTOPADHYAY.

It is certified that I have complied with other legal

requirements in this connection.

ARUN KUMAR CHATTOPADHYAY alias ARUN

KUMAR CHATTERJEE

[Signature (in existing old name)]
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I hitherto known as GURPAL S/o RAM ASRA R/o Village

Kakowal, P.O. Basti Jodhewal, Ludhiana, Punjab 141007,

have changed my name and shall hereafter to be known as

GURPAL GHERA.

It is certified that I have complied with other legal

requirements in this connection.

GURPAL

[Signature (in existing old name)]

————

I hitherto known as SUDHA NIDRABINGHI alias

DONKADA USHA RANI daughter of N RAJU, wife of

DONKADA VENKATARAMANA, R/o H.No 2-71,

Venkatapuram, Ward-66, Visakhapatnam Urban,

Visakhapatnam, Andhra Pradesh-530029, have changed my

name and shall hereafter be known as DONKADA USHA

RANI.

It is certified that I have complied with other legal

requirements in this connection.

SUDHA NIDRABINGHI alias DONKADA USHA RANI

[Signature (in existing old name)]

————

I hitherto known as PRABHNAIN SEHGAL D/o TIRATH

SINGH SEHGAL, residing at H.No. 14/41A, Ground Floor,

Tilak Nagar, West Delhi-110018, have changed my name and

shall hereafter be known as PRABHNAIN KAUR SEHGAL.

It is certified that I have complied with other legal

requirements in this connection.

PRABHNAIN SEHGAL

[Signature (in existing old name)]

————

I hitherto known as VISKI MONGA S/o GULSHAN

KUMAR MONGA R/o H.No. 552, Ward No. 15, Gurudwara

Singh Sabha Road Zira, Tehsil Zira, District Ferozepur and

Punjab, India (142047) have changed my name and shall

hereafter be known as WHISKY MONGA.

It is certified that I have complied with other legal

requirements in this connection.

VISKI MONGA

[Signature (in existing old name)]

————

I hitherto known as GURMAKH SINGH BHATTI

S/o PRITAM SINGH, R/o Ward No. 7, Kabbar Wachha

Road, Near Church, Mudki, Tehsil & Distt. Ferozepur, Punjab-

142060, have changed my name and shall hereafter be known

as GURMUKH SINGH.

It is certified that I have complied with other legal

requirements in this connection.

GURMAKH SINGH BHATTI

[Signature (in existing old name)]

I hitherto known as MADAN SHARMA S/o SURAJ

MISTRI, R/o  Pariyari Mathiya, Pariyari, Arwal, Bihar- 804426,

have changed my name and shall hereafter be known as

RANJIT KUMAR.

It is certified that I have complied with other legal

requirements in this connection.

MADAN SHARMA

[Signature (in existing old name)]

————

I hitherto known as GANGAVATI RUKMAN HARIJAN

alias GANGA RUKMAN HARIJAN D/o SHANKAR

SATVAPPA MADAR, R/o 137 Tal -Khanapur, Kapoli

(K.G), Kapoli, Belgaum Karnataka-591301,  have changed

my name and shall hereafter be known as GANGA

RUKMANNA MADAR.

It is certified that I have complied with other legal

requirements in this connection.

GANGAVATI RUKMAN HARIJAN alias GANGA

RUKMAN HARIJAN

[Signature (in existing old name)]

————

I hitherto known as SONU S/o BABAN SAHU residing

at Gram-Orap, Post Pasahara, Thana-Itarhi, Orap, Attaon,

Itarhi, Buxar, Bihar-802119, have changed my name and shall

hereafter be known as CHINTU SAHU.

It is certified that I have complied with other legal

requirements in this connection.

SONU

[Signature (in existing old name)]

————

I hitherto known as SEEMA SHARMA

W/o RAMANAND KHANDELWAL R/o Quater No-17,

Nehru Park, Sikar, Shastri Nagar, Sikar, Rajasthan-332001.

have changed my name and shall hereafter be known as

TARAMANI SHARMA.

It is certified that I have complied with other legal

requirements in this connection.

SEEMA SHARMA

[Signature (in existing old name)]

————

I hitherto known as MUNNA alias GUDDU AGRAWAL

S/o SHREE SHYAM KISHORE AGRAWAL,  R/o 131, Tower

Chowk, Khadims Show Room, Samaserganj Lalbagh PO-

Lalbagh, Darbhanga, Bihar 846004, have changed my name

and shall hereafter be known as JAY PRAKASH AGRAWAL.

It is certified that I have complied with other legal

requirements in this connection.

MUNNA alias GUDDU AGRAWAL

[Signature (in existing old name)]
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I hitherto known as MUNNI DEVI AGARWAL

D/o SHYAM LAL, W/o JAGDISH CHANDRA MITTAL,

R/o 29, Saraswati Nagar, Balkeshwar Road, Belan Ganj, Agra,

Uttar Pradesh-282004, have changed my name and shall

hereafter be known as MUNNI DEVI MITTAL.

It is certified that I have complied with other legal

requirements in this connection.

MUNNI DEVI AGARWAL

[Signature (in existing old name)]

————

I hitherto known as RANDHIR SINGH SIDHU

S/o JASWANT SINGH, R/o Village Pakka No. 4, District

Faridkot, Punjab, have changed my name and shall hereafter

be known as RANDHIR SINGH.

It is certified that I have complied with other legal

requirements in this connection.

RANDHIR SINGH SIDHU

[Signature (in existing old name)]

————

I hitherto known as MOHAN SINGH KANG S/o TAHIL

SINGH, R/o Village Mudki, District Ferozepur, Punjab, have

changed my name and shall hereafter be known as MOHAN

SINGH.

It is certified that I have complied with other legal

requirements in this connection.

MOHAN SINGH KANG

[Signature (in existing old name)]

————

I  hitherto known as  HARDEEP KAUR wife of

PALWINDER SINGH, residing at  Vill. Kohja, Post Office

Kotla, Distt. Jalandhar, Punjab-144106, India, have changed

my name and shall hereafter be known as  HARDEEP KAUR

RAI.

It is certified that I have complied with other legal

requirements in this connection.

HARDEEP KAUR

[Signature (in existing old name)]

————

I hitherto known as SUBA SINGH TURNA S/o BALVIR

SINGH, R/o Village-Sadar Dinwala, Tibbi Khurd, Ferozepur,

Distt.-Ferozepur, Punjab-152023, have changed my name and

shall hereafter be known as SUBA SINGH.

It is certified that I have complied with other legal

requirements in this connection.

SUBA SINGH TURNA

[Signature (in existing old name)]

I hitherto known as SANTOSH SINGH

S/o GURBAKHSISH SINGH, R/o Dharam Singhwala Moga,

Distt.-Moga, Punjab-142043, have changed my name and

shall hereafter be known as SANTOKH SINGH.

It is certified that I have complied with other legal

requirements in this connection.

SANTOSH SINGH

[Signature (in existing old name)]

————

I hitherto known as RAGUBIR SINGH son of CHANAN

SINGH, residing at Street No. 3, Seed Farm Pakka, Karam

Nagar, Abohar, Distt. Fazilka (Punjab), have changed my

name and shall hereafter be known as RAGHVIR SINGH.

It is certified that I have complied with other legal

requirements in this connection.

RAGUBIR SINGH

[Signature (in existing old name)]

————

 I hitherto known as SEELA DURGA PRASAD son of

SEELA RAMU, R/o H.No. 21-10/3-31, Srinagar Colony, First

line, Satyanarayanapuram, Vijayawada urban, Krishna,

Andhra Pradesh-520011, have changed my name and shall

hereafter be known as SEELA DARSHAN SAI.

It is certified that I have complied with other legal

requirements in this connection.

SEELA DURGA PRASAD

[Signature (in existing old name)]

————

I hitherto known as MANDEEP SINGH JATANA

S/o ROOP SINGH, R/o Village Buraj Masta, District Faridkot,

Punjab, have changed my name and shall hereafter be known

as MANDEEP SINGH.

It is certified that I have complied with other legal

requirements in this connection.

MANDEEP SINGH JATANA

[Signature (in existing old name)]

————

I hitherto known as JAGDEEP SINGH DHILLON

S/o BALDEV SINGH, R/o VPO-Bhanger, Tehsil & District-

Ferozepur, Punjab-142052, have changed my name and shall

hereafter be known as JAGDEEP SINGH.

It is certified that I have complied with other legal

requirements in this connection.

JAGDEEP SINGH DHILLON

[Signature (in existing old name)]
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I hitherto known as GURMAIL SINGH BRAR S/o GINDER

SINGH, R/o Kothe Mahla Singh Wale, Jaitu Tehsil Jaitu,

District Faridkot, Punjab, have changed my name and shall

hereafter be known as GURMAIL SINGH.

It is certified that I have complied with other legal

requirements in this connection.

GURMAIL SINGH BRAR

[Signature (in existing old name)]

————

I hitherto known as PARVINDER KUMAR S/o HARNAM

SINGH, R/o Village-Bare Ke, Tehsil & District-Ferozepur,

Punjab-152002, have changed my name and shall hereafter

be known as PARVINDER SINGH.

It is certified that I have complied with other legal

requirements in this connection.

PARVINDER KUMAR

[Signature (in existing old name)]

————

I hitherto known as HARJIT wife of SUKHPAL SINGH,

residing of 393, Akash Avenue, Fatehgarh Churian Road,

Amritsar, Punjab-143001,  have changed my name and shall

hereafter be known as HARJIT KAUR.

It is certified that I have complied with other legal

requirements in this connection.

HARJIT

[Signature (in existing old name)]

————

I hitherto known as SEEMA RANI NARULA W/o RAJ

KUMAR, R/o Street Number-1, Ferozepur Road, Puri Colony,

Distt.-Faridkot, Punjab-151203, have changed my name and

shall hereafter be known as SEEMA RANI.

It is certified that I have complied with other legal

requirements in this connection.

SEEMA RANI NARULA

[Signature (in existing old name)]

————

I hitherto known as MANJIT KAUR SIDHU W/o

SUKHDEV SINGH SIDHU, R/o 13644, Ganesha Basti, Sidhu

Hospital, Distt.-Bathinda, Punjab-151001, have changed my

name and shall hereafter be known as MANJIT KAUR.

It is certified that I have complied with other legal

requirements in this connection.

MANJIT KAUR SIDHU

[Signature (in existing old name)]

I hitherto known as HARINDERJIT KAUR SARAN W/o

BALWINDER SINGH, R/o Kartar Singh Nagar Moga, Tehsil-

Moga, Distt.-Moga, Punjab-142001, have changed my name

and shall hereafter be known as HARINDERJIT KAUR.

It is certified that I have complied with other legal

requirements in this connection.

HARINDERJIT KAUR SARAN

[Signature (in existing old name)]

————

I hitherto known as AKANKSHA PRAKASH D/o

ANJISHNU PRAKASH W/o MUKUL BHATI, R/o KA-124,

K Block, Ganga Nagar, Meerut, Uttar Pradesh-250001, have

changed my name and shall hereafter be known as

AKANKSHA BHATI.

It is certified that I have complied with other legal

requirements in this connection.

AKANKSHA PRAKASH

[Signature (in existing old name)]

————

I hitherto known as RAMWATI W/o KULDEEP SINGH,

R/o H.No.-630, Arya Mohalla, Tehsil-Nangloi, Delhi-110041,

have changed my name and shall hereafter be known as

RANI.

It is certified that I have complied with other legal

requirements in this connection.

RAMWATI

[Signature (in existing old name)]

————

I hitherto known as NAGESH KOLLURI son of

RAMA MOHANA RAO, residing at No. 7A-13-1A, Kandhi

Kattu Vari Street, Eastern Street, Eluru, West Godavari,

Andhra Pradesh-534001, have changed my name and shall

hereafter be known as NAGESH KOLLURU.

It is certified that I have complied with other legal

requirements in this connection.

NAGESH KOLLURI

[Signature (in existing old name)]

————

I, SANJEET SINGH S/o Shri MEHAR SINGH, R/o House

No.-382 Ishrana Block-2, Pardhana (65), Panipat, Haryana-

132107,  have changed the name of my minor son PAKSHAY

aged about 10 years and he shall hereafter be known as

PARAG PANWAR.

It is certified that I have complied with other legal

requirements in this connection.

SANJEET SINGH

[Signature of Guardian]
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I, AJAY KUMAR S/o Late LAKHI RAM, R/o D-17/102,

Sector-3, Rohini, North West Delhi, Delhi-110085, have

changed the name of my minor son DEEPANSHU aged

about 16 years and he shall hereafter be known as

DEEPANSHU GOUD.

It is certified that I have complied with other legal

requirements in this connection.

AJAY KUMAR

[Signature of Guardian]

————

I, ANUJ S/o JAI BHAGWAN, R/o H.No.-1659, Sector- 6,

Bahadurgarh, Jhajjar, Bahadurgarh, Haryana-124507,  have

changed the name of my minor son HRIDYANSH SINHA

aged about 1years and he shall hereafter be known as

HRIDYANSH KAUSHIK.

It is certified that I have complied with other legal

requirements in this connection.

ANUJ

[Signature of Guardian]

————

I, hitherto known as ANUJ S/o JAI BHAGWAN,

R/o House No.-1659, Sector-6, Bahadurgarh, Jhajjar,

Bahadurgarh, Haryana-124507, have changed my name and

shall hereafter be known as ANUJ KAUSHIK.

It is certified that I have complied with other legal

requirements in this connection.

ANUJ

[Signature (in existing old name)]

————

I, ATUL AJIT KOLASKAR son of AJIT MANOHAR

KOLASKAR, residing at Flat No. 1401, A1 Basant Chs,

Puraniks Kavyadhara, Kolshet Road, Dhokali, Thane West,

Thane, Maharashtra-400607, have changed the name of my

minor daughter NISHKA ATUL KOLASKAR aged 14 years,

and she shall hereafter be known as NSHKA ATUL

KOLASKAR.

It is certified that I have complied with other legal

requirements in this connection.

ATUL AJIT KOLASKAR

[Signature of Guardian]

————

I hitherto known as BALWINDER SINGH SARAN S/o

ROOP SINGH, R/o Kartar Singh Nagar Moga, Tehsil-Moga,

Distt.-Moga, Punjab-142001, have changed my name and

shall hereafter be known as BALWINDER SINGH.

It is certified that I have complied with other legal

requirements in this connection.

BALWINDER SINGH

[Signature (in existing old name)]

I hitherto known as ROHIT  S/o VIJAY KUMAR,

R/o H.No. 2230, Muhalla Gouns, Ward No.7, Tehsil Nakodar,

Distt. Jalandhar,  Punjab, have changed my name and shall

hereafter be known as ROHIT  KUMAR.

It is certified that I have complied with other legal

requirements in this connection.

ROHIT

[Signature (in existing old name)]

————

I hitherto known as JAGSIR SINGH S/o SUKHWINDER

SINGH, R/o House No. 103, Sector-24-A, Mandi, Gobindgarh,

Fatehgarh Sahib, Punjab-147301, have changed my name

and shall hereafter be known as JASPREET SINGH.

It is certified that I have complied with other legal

requirements in this connection.

JAGSIR SINGH

[Signature (in existing old name)]

————

I hitherto known as YASH PAL S/o RANGILA RAM,

residing at H. No. 200 A/13, Bath Wali Gali, Shaheed Bhagat

Singh Nagar, Gurdaspur, Punjab-143521, have changed my

name and I shall hereafter be known as YASH PAL THAPA.

It is certified that I have complied with other legal

requirements in this connection.

YASH PAL

[Signature (in existing old name)]

————

I hitherto known as DHARAM PAL S/o AMAR NATH,

residing at Village-gonspur, Phagwara, Kapurthala, Punjab-

144401, have changed my name and I shall hereafter be

known as DHARAM PAL GANGER.

It is certified that I have complied with other legal

requirements in this connection.

DHARAM PAL

[Signature (in existing old name)]

————

I hitherto known as ROSHAN S/O DINESH RAI,

R/o House No. 17 Part- 2, Main Road Samta Vihar,

Mukundpur, Libas Pur, Samai Pur, North West Delhi- 110042,

have changed my name and shall hereafter be known as

ROSHAN YADAV.

It is certified that I have complied with other legal

requirements in this connection.

ROSHAN

[Signature (in existing old name)]
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I hitherto known as GAGANDEEP S/o TARSEM LAL,

residing at Vill-Mirzapur, PO-kotla Naudh Singh,

Distt-Hoshiarpur, Punjab-144208, have changed my name

and I shall hereafter be known as GAGANDEEP SINGH.

It is certified that I have complied with other legal

requirements in this connection.

GAGANDEEP

[Signature (in existing old name)]

————

I hitherto known as RAMESH KAUR W/o KEWAL

SINGH, residing at Village Taprian Amar Singh PO Behram

Pur Bet District Rupnagar, Punjab, have changed my name

and I shall hereafter be known as HARMESH KAUR.

It is certified that I have complied with other legal

requirements in this connection.

RAMESH KAUR

[Signature (in existing old name)]

————

I hitherto known as ANSUMAN JAYADEV (Old name)

son of HEMANTA KUMAR SAHOO, employed as Wing

Commander in the Indian Air Force residing at Maheswarpur,

PO-Brahmabarada, Dist-Jajpur, Odisha-755005, have changed

my name and shall hereafter be known as ANSUMAN

JAYDEV.

It is certified that I have complied with other legal

requirements in this connection.

ANSUMAN JAYADEV

[Signature (in existing old name)]

————

I hitherto known as PARDEEP KUMAR VERMA

S/o Devi Dass, R/o H.No. 38, Jaimal Nagar, Jalandhar-144009

(Punjab), have changed my name and shall hereafter be

known as PARDEEP VERMA.

It is certified that I have complied with other legal

requirements in this connection.

PARDEEP KUMAR VERMA

[Signature (in existing old name)]

————

I hitherto known as KAMALJIT SUMAN S/o TULSI

RAM, residing at H.No. 182, St. No. 8, Plahi Gate, Phagwara,

Distt. Kapurthala-144401, Punjab, India, have changed my

name and shall hereafter be known as KAMAL JIT.

It is certified that I have complied with other legal

requirements in this connection.

KAMALJIT SUMAN

[Signature (in existing old name)]

I hitherto Known as RICHA KHURANA  D/O KRISHNA

KUMAR KHURANA W/o AMIT KHERA, employed as

clerk/typist (on stop gap) in the office of the Advocate

General, Punjab, R/o MIG, H.No. 669, PHASE-9, MOHALI,

PUNJAB, have changed my name and Shall hereafter be

known as RICHA KHERA.

It is certified that I have complied with other legal

requirements in this connection.

RICHA KHURANA

[Signature (in existing old name)]

————

I hitherto known as MANSI KALIA  W/o ANKUSH

SHARMA, residing at H.No.122, Rajiv Gandhi Enclave,

Circular Road, Kapurthala, District Kapurthala,

Punjab-144601, India, have changed my name and shall

hereafter be known as MANSI SHARMA.

It is certified that I have complied with other legal

requirements in this connection.

MANSI KALIA

[Signature (in existing old name)]

————

I hitherto known as GEETIKA JOSHI Daughter of

RAKESH KUMAR VERMA Wife of MUKESH KUMAR

JOSHI, residing at H.No. NG-20/2, Gazi Gulla, Parbhat Nagar,

Jalandhar-144008, Punjab, India, have changed my name

and shall hereafter be known as GEETIKA VERMA.

It is certified that I have complied with other legal

requirements in this connection.

GEETIKA JOSHI

[Signature (in existing old name)]

————

I, BINOY KUMAR MISHRA , son of  KISHORI MISHRA,

residing at Shantiniketan Apartments, Sushruta Nagar PO,

Siliguri, Dist Darjeeling, West Bengal-734012 , have changed

the name of my minor daughter SNEHAL MISHRA, aged 12

Yrs and she shall hereafter be known as SNEHALL MISHRA.

It is certified that I have complied with other legal

requirements in this connection.

BINOY KUMAR MISHRA

[Signature of Guardian]

————

I hither to known as USHA RANI Daugter of HARI

KRISHAN Wife of KULDIP KUMAR KAPOOR, resident of

H. No. 155-A St. No. 1 Baba Budha Ji Enclave Dakoha

Jalandhar, Punjab, India-144023, have changed my name and

shall hereafter be knows as UMA KUMARI.

It is certified that I have complied with other legal

requirements in this connection.

USHA RANI

[Signature (in existing old name)]
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I hitherto known as KRITI D/o PARAMJIT SINGH,

R/o 12, Vill. Singhpur, PO. Bhagran, Tehsil Dasuya, Distt.

Hoshiarpur, Punjab-144205, have changed my name and

shall hereafter be known as KRITI SINGH.

It is certified that I have complied with other legal

requirements in this connection.

KRITI

[Signature (in existing old name)]

————

I hitherto known as MANVINDER KAUR alias JASPREET

KAUR CHANDHOK D/o Late SURINDER SINGH,

W/o HARJIT SINGH CHANDHOK, R/o WZ-15A, Mukhram

Park, Tilak Nagar, West Delhi, Delhi-110018, have changed

my name and shall hereafter be known as JASPREET KAUR

CHANDHOK.

It is certified that I have complied with other legal

requirements in this connection.

MANVINDER KAUR alias

JASPREET KAUR CHANDHOK

[Signature (in existing old name)]

————

I hitherto known as RAJNI KUMARI W/o PRADEEP

KUMAR, Residing at Biggarwal Road, #136, Sun City Colony,

Sunam, District Sangrur, Punjab-148028, India, have changed

my name and shall hereafter be known as RAJNEE

It is certified that I have complied with other legal

requirements in this connection.

RAJNI KUMARI

[Signature (in existing old name)]

————

I hitherto known as JASPREET KAUR W/o PARGAT

SINGH, residing at H.No.313 , Dhola Patti, Ward Number 9,

Dirba,  District Sangrur, Punjab-148035, India, have changed

my name and shall hereafter be known as GURMEET KAUR

It is certified that I have complied with other legal

requirements in this connection.

JASPREET KAUR

[Signature (in existing old name)]

————

I hitherto known as MANDEEP SINGH S/o SH. JODH

SINGH, residing at Vill. Allo Bhatti, P.O. Kotli Khas, Tehsil

Mukerian, Distt. Hoshiarpur, Punjab, have changed my name

and shall hereafter be known as SINGH MANDEEP.

It is certified that I have complied with other legal

requirements in this connection.

MANDEEP SINGH

[Signature (in existing old name)]

I hitherto known as BIJENDER SINGH RAWAT S/o Late

KAWAL SINGH RAWAT, Employed as a Electrician, MCM

(P. No. 500781) designation of the post held at the time by

the Govt. servant) at OPTO Electronics Factory, Raipur

Dehradun-248008, Uttarakhand, Ministry of Deffence, Govt.

of India Enterprises, R/o Indralok Vihar Haridwar Bypass

Road Majra Dehradun-248171, have changed my name and

shall hereafter be known as BIJENDRA SINGH RAWAT.

It is certified that I have complied with other legal

requirements in this connection.

BIJENDER SINGH RAWAT

[Signature (in existing old name)]

————

I hitherto Known as  GURMIT KAUR SANDHU

W/o HARJIT  SINGH,  R/o H. No. 74, Gali No. 3, Guru Har

Krishan Nagar, Near Kabir Park, Amritsar, Punjab,  have

changed my name and shall hereafter be known as

GURMEET  KAUR.

It is certified that I have complied with other legal

requirements in this connection.

GURMIT KAUR SANDHU

[Signature (in existing old name)]

————

I hitherto Known as  HARDEV SINGH

S/o LABH SINGH,  R/o VPO. Khothran Kalan, Distt. Shaheed

Bhagat Singh Nagar-144502 Punjab,  have changed my name

and shall hereafter be known as GURDEV SINGH BINNING.

It is certified that I have complied with other legal

requirements in this connection.

HARDEV SINGH

[Signature (in existing old name)]

————

I, BINOY KUMAR MISHRA, Son of  KISHORI MISHRA,

residing at Shantiniketan Apartments, Sushruta Nagar PO,

Siliguri, Dist Darjeeling, West Bengal-734012, have changed

the name of my minor daughter Bhuvana Mishra, aged

07 yrs and she shall hereafter be known as BHUVNA

MISHRA.

It is certified that I have complied with other legal

requirements in this connection.

BINOY KUMAR MISHRA

[Signature of Guardian]

————

I, GURURAJ K. S/o. KRISHNEGOWDA, residing at

Aralapura Village, Dindagur Post, Kasaba Hobli,

Channarayapatna Taluk-573116, Hassan District, Karnataka,

have changed the name of my minor Son  CHARVIK GOWDA

A.G. aged about 4 years and he shall hereafter be known as

CHOKSHITH GOWDA A.G.

It is certified that I have complied with other legal

requirements in this connection.

GURURAJ K.

[Signature of Gaurdian]
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I hitherto known as BUNTY son of Shri MEWA RAM,

residing at Village Chak Phullu, P.O. Samundra, Tehsil

Garhshankar, Hoshiarpur, Punjab-144532, have changed my

name and shall hereafter be known as BUNTY KUMAR.

It is certified that I have complied with other legal

requirements in this connection.

BUNTY

[Signature (in existing old name)]

————

I hitherto known as JILAKARA PRANAY KUMAR

son of JILAKARA BHASKAR, employed as Associate in

the State Bank of India residing at 11-30-205, Kothawada,

Warangal, Telangana - 506002, have changed my name and

shall hereafter be known as JILUKARA PRANAY KUMAR.

It is certified that I have complied with other legal

requirements in this connection.

JILAKARA PRANAY KUMAR

[Signature (in existing old name)]

————

I hitherto known as RISHU GUPTA alias RISHU KUMARI

D/o SHIV SHANKAR SAW and W/o RAMANAND GUPTA,

R/o Village- Babhangama, P.O.-Benigir, Sita Kund Road, Near

Govt. I.T.I, P.S.- Mufassil, District- Munger, Bihar-811201,

have changed my name and shall hereafter be known as

RISHU KUMARI.

It is certified that I have complied with other legal

requirements in this connection.

RISHU GUPTA alias RISHU KUMARI

[Signature (in existing old name)]

————

I hitherto known as RASHPAL SINGH S/o BALKAR

SINGH, R/o Vill-jhuge Hazara Singh Wala, Ferozepur City,

Punjab-152002, have changed my name and I shall hereafter

be known as YASHPAL SINGH.

It is certified that I have complied with other legal

requirements in this connection.

RASHPAL SINGH

[Signature (in existing old name)]

————

I hitherto known as KOLWANT SINGH son of  HARJIT

SINGH, residing at Village Vakilan Wala, Teh Zira, Distt.-

Ferozepur, 142047, Punjab, have changed my name and shall

hereafter be known as KULWANT SINGH.

It is certified that I have complied with other legal

requirements in this connection.

KOLWANT SINGH

[Signature (in existing old name)]

I hitherto known as ABDULLAH S/o MD ABDUL

SALAM KHAN, residing at G-151A, Ground Floor, Street

No.5, Jaitpur Extn., Part-II, Badarpur, New Delhi-110044, have

changed my name and shall hereafter be known as

ABDULLAH RAJPUT. I have changed my name only not

my religion.

It is certified that I have complied with other legal

requirements in this connection.

ABDULLAH

[Signature (in existing old name)]

————

I hitherto known as GAURAV SHARMA S/o YOGENDRA

SHARMA, residing at G8, Ground Floor, Pocket-2, G-Block,

Naraina Vihar, Naraina Industrial Estate, Delhi-110028, have

changed my name and shall hereafter be known as GAURAVH

SHARRMA.

It is certified that I have complied with other legal

requirements in this connection.

GAURAV SHARMA

[Signature (in existing old name)]

————

I hitherto known as ZORA SINGH S/o PRITAM SINGH

DHILLON, residing at Flat No. 301, A-Block, Escon Arena

Zirakpur SAS Nagar, Mohali, have changed my name and

shall hereafter be known as ZORA SINGH DHILLON.

It is certified that I have complied with other legal

requirements in this connection.

ZORA SINGH

[Signature (in existing old name)]

————

I hitherto known as SARBJIT SINGH DHANJAL

S/o KULJIT SINGH, R/o H. No. 81, ST. No. 8/1, P/O:- Rayon

& Silk Mill, Vikas Nagar, Amritsar, Punjab, have changed my

name and Shall hereafter be known as SARBJIT SINGH..

It is certified that I have complied with other legal

requirements in this connection.

SARBJIT SINGH DHANJAL

[Signature (in existing old name)]

————

I hitherto known as RAMDAS KRISHNA SOLASE

S/o. KRISHNA ARJUN SOLASE, residing at B.A.R.C. 24

Champa, New Mandala, Anushakti Nagar, Mumbai - 400094,

have changed my name and shall hereafter be known as

RAMDAS KRISHNA SOLSE.

It is certified that I have complied with other legal

requirements in this connection.

RAMDAS KRISHNA SOLASE

[Signature (in existing old name)]
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I, hitherto known as PRADEEP alias PRADEEP LOHCHAB

S/o RANBIR SINGH, R/o Mohalla Ratyan V.P.O. Bupania(59),

Bahadurgarh Jhajjar, Haryana-124507, have changed my name

and shall hereafter be known as PRADEEP LOHCHAB.

It is certified that I have complied with other legal

requirements in this connection.

PRADEEP alias PRADEEP LOHCHAB

[Signature (in existing old name)]

————

I hitherto known as SERU YADAV S/o GUDRI YADAV,

R/o E-510 Raghubir Nagar Tagore Garden west Delhi-110027,

have changed my name and shall hereafter be known as

RAMNAKSHTR.

It is certified that I have complied with other legal

requirements in this connection.

SERU YADAV

[Signature (in existing old name)]

————

I, hitherto known as SANDEEP alias SANDEEP

LOHCHAB S/o RANBIR SINGH, R/o Bupania(59),

Bahadurgarh, Jhajjar, Haryana-124507, have changed my name

and shall hereafter be known as SANDEEP LOHCHAB.

It is certified that I have complied with other legal

requirements in this connection.

SANDEEP alias SANDEEP LOHCHAB

[Signature (in existing old name)]

————

I hitherto known as SOHAN LAL S/o SH. KISHORI LAL,

R/o 5/143, Third Floor, Four Storey, Garhi, Isckon Temple,

East Of Kailash, South Delhi, Delhi-10065,  have changed

my name and shall hereafter be known as SOHAN PETWAL.

It is certified that I have complied with other legal

requirements in this connection.

SOHAN LAL

[Signature (in existing old name)]

————

I hitherto known as NITIN KUMAR son of MUKESH

KUMAR, residing at 828, Harar, Meerut, Uttar Pradesh

250344, have changed my name and shall hereafter be known

as NITIN CHAUHAN.

It is certified that I have complied with other legal

requirements in this connection.

NITIN KUMAR

[Signature (in existing old name)]

————

I, JASMEET SINGH S/o AVTAR SINGH, R/0 J-3/18, Rajouri

Garden, Tagore Garden, West Delhi Delhi 110027, have

changed the name of my minor son GURJAS SINGH alias

GURJAS SINGH PANJRATH aged 13 years and he shall

hereafter be known as GURJAS SINGH PANJRATH.

It is certified that I have complied with other legal

requirements in this connection.

JASMEET SINGH

[Signature of Guardian]

————

I hitherto known as GURJINDER SINGH S/o BALVEER

SINGH, R/o 50, Guru Nanak Nagar, Ram Sharnam Mandir,

Barkandi Road, Sri Muktsar Sahib, Punjab-152026, have

changed my name and shall hereafter be known as

GURJINDER SINGH BRAR.

It is certified that I have complied with other legal

requirements in this connection.

GURJINDER SINGH

[Signature (in existing old name)]

————

I hitherto known as RAHUL alias RAHUL SRIVASTAVA

S/o DHARMESH RAJAN, R/o H. No-2275, A-Block Ph-2,

Metro Vihar, Holambi Kalan, North West Delhi-110082, have

changed my name and shall hereafter be known as RAHUL

SRIVASTAVA.

It is certified that I have complied with other legal

requirements in this connection.

RAHUL alias RAHUL SRIVASTAVA

[Signature (in existing old name)]

————

I hitherto known as SOURAV GURIA S/o JYOTIRMOY

GURIA, R/o Ramakrishna Mission Sevashrama Hospital,

Ramakrishna Marg, Vrindavan, P.O. Mathura, Uttar Pradesh,

Pin No. 281121, have changed my name and shall hereafter

be known as SWAMI RUDRANATHANANDA.

It is certified that I have complied with other legal

requirements in this connection.

SOURAV GURIA

[Signature (in existing old name)]

————

I, RAM KUMAR S/o UMRAV SINGH, R/o House No-

605, E-Block, Mangolpur, Mangolpuri N Block, North West

Delhi, Delhi-110083, have changed the name of my minor

son UJJAWAL aged 17 years and he shall hereafter be

known as UJJWAL.

It is certified that I have complied with other legal

requirements in this connection.

RAM KUMAR

[Signature of Guardian]
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I hitherto known as CHHEETAR MAL S/o RADHEY

SHYAM, permanent employed as Head Constable in Delhi

Police R/o Ward No.-9, Raigaro Ka Mohalla, Sephara Gunwar,

Jhunjhunun, Sefragunwar, Rajasthan-332716 and present

R/o H.No-44A, Gali No-17, Khsra No-74/1/2/2, Gulshan Park,

Nangloi, Delhi-110041, have changed my name and shall

hereafter be known as CHANDER MOHAN DEEGWAL.

It is certified that I have complied with other legal

requirements in this connection.

CHHEETAR MAL

[Signature (in existing old name)]

————

I hitherto known as DEEPAK S/o DILBAGH SINGH,

R/o House No. 2555, Gali No-3, Saboli Road, Sanjay Colony,

Narela, North West Delhi, Delhi-110040, have changed my

name and shall hereafter be known as DEEPAK

KALIRAMAN.

It is certified that I have complied with other legal

requirements in this connection.

DEEPAK

[Signature (in existing old name)]

————

I hitherto known as SHUBHRA TYAGI alias SHUBHRA

TYAGI GOEL alias SHUBHRA GOEL D/o ANIL DUTT TYAGI

W/o ANKIT GOEL, employed as DLWC in the office of

C.P.W.D residing at  A-47, Pandav Nagar, Delhi-110092,  have

changed my name and shall hereafter be known as SHUBHRA

GOEL.

It is certified that I have complied with other legal

requirements in this connection.

SHUBHRA TYAGI alias SHUBHRA TYAGI GOEL alias

SHUBHRA GOEL

[Signature (in existing old name)]

————

I hitherto known as MOHAMMAD AYAN S/o ALEEM

AHAMAD, R/o J-5, Part-2, Gali No-12, Ramesh Park,

Delhi-110092, have changed my name and shall hereafter be

known as MOHD AYAN.

It is certified that I have complied with other legal

requirements in this connection.

MOHAMMAD AYAN

[Signature (in existing old name)]

————

I hitherto known as MUKESH KUMAR alias MOHIT

S/o VEER SINGH, R/o H.No-46, Salempur Jaat -1, Police

Station Kakor, Tahsil Sikandrabad, Distt. Bulandshar-203205,

have changed my name and shall hereafter be known as

MUKESH KUMAR.

It is certified that I have complied with other legal

requirements in this connection.

MUKESH KUMAR alias MOHIT

[Signature (in existing old name)]

I hitherto known as BASANTI BOHRA alias MEENU

BISHT D/o HIMMAT SINGH BOHRA, and W/o

NARENDER BISHT, R/o F-203, Jawahar Park, Devli Road

Khanpur, Deoli, South Delhi, Delhi-110062, have changed

my name and shall hereafter be known as MEENU BISHT.

It is certified that I have complied with other legal

requirements in this connection.

BASANTI BOHRA alias MEENU BISHT

[Signature (in existing old name)]

————

I hitherto known as BHUPENDRA RAJU KSHATRIYA

S/o MANHARAN KSHATRIYA, R/o Bhilai Hotel Staff Q.

No. 46, BK No.-4, Civic Center Bhilai, Civic Center Bhilai,

Durg Chhattisgarh-490006, have changed my name and shall

hereafter be known as BHUPENDRA MANHARAN

KSHATRIYA.

It is certified that I have complied with other legal

requirements in this connection.

BHUPENDRA RAJU KSHATRIYA

[Signature (in existing old name)]

————

I hitherto known as CHAMAN SINGH S/o RAMGOPAL

SINGH, R/o Flat No-161B, A-2, Keshavpuram, Delhi-110035,

have changed my name and shall hereafter be known as

AMAN SINGH.

It is certified that I have complied with other legal

requirements in this connection.

CHAMAN SINGH

[Signature (in existing old name)]

————

I hitherto known as NANI GOPAL BHOWMICK

S/o Late Shri PABITRA RANJAN BHOWMICK, R/o 1889-

C, Street No.17, Govindpuri Extension, Kalkaji, New Delhi-

110019, have changed my name and shall hereafter be known

as NANIGOPAL BHARDWAJ.

It is certified that I have complied with other legal

requirements in this connection.

 NANI GOPAL BHOWMICK

[Signature (in existing old name)]

————

I hitherto known as SANCHIT S/o SANJAY KUMAR

PANDEY, R/o K-1/128, Vanishno Mata Mandir, Mohan

Garden, D.K. Mohan Garden, West Delhi, Delhi-110059, have

changed my name and shall hereafter be known as SANCHIT

PANDEY.

It is certified that I have complied with other legal

requirements in this connection.

SANCHIT

[Signature (in existing old name)]
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I, INDRA KUMAR CHAURASIA S/o RAM SHANKAR

CHAURASIA, residing at H. No.-127, Sector-9, Chiranjeev

Vihar, Ghaziabad, Uttar Pradesh-201002, have changed the

name of my minor son MEHUL INDRA CHAURASIA aged

13 years and he shall hereafter be known as AVYAN

CHAURASIA.

It is certified that I have complied with other legal

requirements in this connection.

INDRA KUMAR CHAURASIA

[Signature of Guardian]

————

I hitherto known as B. N. AYODHYA PRASAD alias

SIVAJI DUBEY alias B. N. AYODHYA PRASAD DIWEDI

SIVAJI alias VAIDHYA NATH AYODHYA PRASAD  S/o

INDRAMANI DUBEY, residing at C-43, Gali No.-6, Near

Shivam Chowk, Wazirabad Village, North Delhi, Delhi-110084,

have changed my name and shall hereafter be known as

SHIWAJI DIWEDI.

It is certified that I have complied with other legal

requirements in this connection.

B. N. AYODHYA PRASAD alias SIVAJI DUBEY alias

B. N. AYODHYA PRASAD DIWEDI SIVAJI alias

VAIDHYA NATH AYODHYA PRASAD

[Signature (in existing old name)]

————

I, PARVEEN KUMAR YADAV S/o RAMCHANDER

YADAV, R/o Village Dhaliawas, Dhaliawas(173), Rewari,

Haryana-123401, have changed the name of my minor son

PARIKSHIT YADAV aged 10 years and he shall hereafter be

known as ARJUN YADAV.

It is certified that I have complied with other legal

requirements in this connection.

PARVEEN KUMAR YADAV

[Signature of Guardian]

————

I hitherto known as SONI W/o NAGESH, residing at

D-18, Jelar Wala Bagh, Ashok Vihar Phase-2, Ashok Vihar,

North West Delhi, Delhi-110052, have changed my name

and shall hereafter be known as SUMINTRA DEVI.

It is certified that I have complied with other legal

requirements in this connection.

SONI

[Thumb Impression]

————

hitherto known as RAJESH BHARTI alias MAHANTA

DEV son  of KUNJU BHARTI,  residing at House No.171-

H, Katwaria Sarai, Hauz Khas, South Delhi-110016, have

changed my name and shall hereafter be known as

MAHANTA DEV .

It is certified that I have complied with other legal

requirements in this connection.

RAJESH BHARTI alias MAHANTA DEV

[Signature (in existing old name)]

I hitherto known as S ARUN S/o A SRIDHAR, R/o 78-

A, Pocket-A, Mayur Vihar, Phase-II, Delhi-110091, have

changed my name and shall hereafter be known as ARUN

SRIDHAR

It is certified that I have complied with other legal

requirements in this connection.

S ARUN

[Signature (in existing old name)]

————

I hitherto known as RAJKUMAR JAIN S/o JINENDRA

JAIN, R/o 23, Near Shiv Kla Mandir, Ram Nagar, Krishna

Nagar, East Delhi, Delhi-110051, have changed my name and

shall hereafter be known as RAJKUMAR.

It is certified that I have complied with other legal

requirements in this connection.

RAJKUMAR JAIN

[Signature (in existing old name)]

————

I, AMIT KUMAR S/o SH. NATHI LAL, R/o Pocket-B,

133C, Second Floor, Dilshad Garden, Chetak Complex, Delhi,

Jhilmil, East Delhi, Delhi-110095, have changed the name of

my minor son AAKARSHIT KUMAR aged 07 years and he

shall hereafter be known as DEVESH KUMAR.

It is certified that I have complied with other legal

requirements in this connection.

AMIT KUMAR

[Signature of Guardian]

————

I, HARKESH S/o BALBIR SINGH, R/o 119, Kakrola Village,

Dwarka, Delhi-110075, have changed the name of my minor

son, RUDER GAHLOT aged about 14 years and he shall

hereafter be known as RUDRA GAHLOT.

It is certified that I have complied with other legal

requirements in this connection.

HARKESH

[Signature of Guardian]

————

I hitherto known as NISHI D/o DHANPAL BHATI

W/o RAJENDER, R/o 493, Chirauri, Chirori, Ghaziabad, Uttar

Pradesh-201102, have changed my name and shall hereafter

be known as KIRAN.

It is certified that I have complied with other legal

requirements in this connection.

NISHI

[Signature (in existing old name)]
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I hitherto known as SHAKUNTLA RANI alias RIYA

SRIVASTAVA D/o SURAJ PRAKASH W/o KAPIL

SRIVASTAVA, R/o H.No. 381, Ward No. 10, Thanesar,

Distt. Kurukshetra-136118, have changed my name and shall

hereafter be known as RIYA SRIVASTAVA.

It is certified that I have complied with other legal

requirements in this connection.

SHAKUNTLA RANI alias RIYA SRIVASTAVA

[Signature (in existing old name)]

————

I hitherto known as MANIK S/o SUDESH KUMAR,

R/o Plot No. 8, Satsang Vihar, Near Ekta Vihar, Ambala Cantt,

Ambala, Haryana-133001, have changed my name and shall

hereafter be known as MANIK SHARMA.

It is certified that I have complied with other legal

requirements in this connection.

MANIK

[Signature (in existing old name)]

————

I hitherto known as SONU RAWAT son of BHAG SINGH

RAWAT, residing at 150, Priyadarshani Enclave, GMS Road

Kanwali, Dehradun, Uttarakhand-248001, have changed my

name and shall hereafter be known as SOHAN SINGH

RAWAT.

It is certified that I have complied with other legal

requirements in this connection.

SONU RAWAT

[Signature (in existing old name)]

————

I hitherto known as MOHD YUNUS S/o MOHD SAEED,

R/o H.No. 2947, Gali Unchi Masjid, Sita Ram Bazar, Delhi-

110006, have changed my name and shall hereafter be known

as MOHD DEEN.

It is certified that I have complied with other legal

requirements in this connection.

MOHD YUNUS

[Thumb Impression]

————

I hitherto known as SAHIL S/o KULWINDER SINGH,

R/o Mohala Mistry, Badla, Hoshiarpur, Punjab-144205, have

changed my name and shall hereafter be known as SAHIL

VASHISHAT.

It is certified that I have complied with other legal

requirements in this connection.

SAHIL

[Signature (in existing old name)]

I hitherto known as SHAH BAAZ alias SHAHBAAZ

AHMAD S/o MOHD FAROOQ, R/o D-18/15, Okhla Vihar,

Jamia Nagar, New Delhi-110025, have changed my name and

shall hereafter be known as SHAHBAAZ AHMAD.

It is certified that I have complied with other legal

requirements in this connection.

SHAH BAAZ alias SHAHBAAZ AHMAD

[Signature (in existing old name)]

————

I, MOHD ASHRAF S/o ZAHIRUDDIN, R/o B-173, Gali

No. 7, Mandawali, Fazalpur, Shakar Pur, Baramad, East Delhi,

Delhi-110092, have Changed the name of my minor son

AZLAN aged 14 years and he shall hereafter be known as

MOHD AZLAN.

It is certified that I have complied with other legal

requirements in this connection.

MOHD ASHRAF

[Signature of Guardian]

————

I hitherto known as MAMTA KUMARI

D/o Sh.  SURENDER SINGH, R/o R-38A, R-Block, Vikas

Nagar,  Uttam Nagar, Delhi-110059, have changed my name

and shall hereafter be known as RIYANKA.

It is certified that I have complied with other legal

requirements in this connection.

MAMTA KUMARI

[Signature (in existing old name)]

————

I hitherto known as RAJNI BALA alias RAJNI BALI

W/o  ASHWANI KUMAR BALI   D/o PIARA LAL,

R/o Pharala, Nawanshahr, Punjab-144503, have changed my

name and shall hereafter be known as RAJNI BALI.

It is certified that I have complied with other legal

requirements in this connection.

RAJNI BALA alias RAJNI BALI

[Signature (in existing old name)]

————

I hitherto known as MADHVI SHARMA alias MADHVI

SINGH W/o Sh. PRATEEK SHARMA D/o Sh. DINESH

KUMAR SINGH, R/o 105 Plot No. 56, Aamarpali Apartment,

I.P. Extension, Delhi-110092, have changed my name and

shall hereafter be known as MADHVI SINGH.

It is certified that I have complied with other legal

requirements in this connection.

MADHVI SHARMA alias MADHVI SINGH

[Signature (in existing old name)]
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I, SAHIL KATARIA S/o RAMBIR KATARIA,
R/o H. No. 1292, 8 Biswa Gurgaon, Haryana-122001, have changed
the name of my  minor daughter AYRA KATARIA  aged 1 years
and she shall hereafter be known as BHRITHI KATARIA.

It is certified that I have complied with other legal
requirements in this connection.

SAHIL KATARIA
[Signature of Guardian]

————

I hitherto known as SAHIL KUMAR S/o SANJAY
KUMAR YADAV, R/o Village Salarpur, Post Naghori, The
Neemrana, Distt. Alwar, Rajasthan-301705, have changed my
name and shall hereafter be known as DAVID. I have only
changed my name not my religion.

It is certified that I have complied with other legal
requirements in this connection.

SAHIL KUMAR
[Signature (in existing old name)]

————

I hitherto known as AMBARISH BHOWMICK
S/o Mr. NANI GOPAL BHOWMICK, R/o 1889-C, Street
No. 17, Govindpuri Extension, Kalkaji, New Delhi-110019,
have changed my name and shall hereafter be known as
AMBRISH SINGH BHARDWAJ.

It is certified that I have complied with other legal
requirements in this connection.

AMBARISH BHOWMICK
[Signature (in existing old name)]

————

I hitherto known as SUBHASH S/o AMAN SINGH
R/o H.No. C-54, Street No. 5, Ambika Vihar, Near Shri Ram
Chowk, Shiv Vihar, Karawal Nagar, North East Delhi,
Delhi-110094, have changed my name and shall hereafter be
known as RISHI PARKASH.

It is certified that I have complied with other legal
requirements in this connection.

SUBHASH
[Signature (in existing old name)]

————

I hitherto known as UTTAM PRAJAPATI alias UTTAM
KUMAR PRAJAPATI S/o SHIVLAL PRAJAPATI,
R/o Makan No. 4 kh. Tehsil-Kotar, Gram-Ghunchihai
Post-Ramasthan, Ramasthan, Satna, Madhya Pradesh-485112,
have changed my name and shall hereafter be known as
UTTAM PRAJAPATI.

It is certified that I have complied with other legal
requirements in this connection.

UTTAM PRAJAPATI alias
UTTAM KUMAR PRAJAPATI

[Signature (in existing old name)]

————

I hitherto known as JITENDER KUMAR alias JITENDER
KUMAR JANGRA S/o RAJBIR JANGRA, R/o 543, Rajpur
(97), Sonipat, Haryana - 131101, have changed my name and
shall hereafter be known as JITENDER KUMAR JANGRA.

It is certified that I have complied with other legal
requirements in this connection.

JITENDER KUMAR alias JITENDER KUMAR JANGRA

[Signature (in existing old name)]

I hitherto known as POONAM alias POONAM VERMA

D/o Late Sh. RAM PRAKASH W/o Sh. SANJEEV VERMA,

R/o B-5/143, Safdarjung Enclave, South West Delhi, Delhi-

110029 have changed my name and shall hereafter be known

as POONAM VERMA.

It is certified that I have complied with other legal

requirements in this connection.

POONAM  alias POONAM VERMA

[Signature (in existing old name)]

————

I hitherto known as A. K. MAHINDROO alias ASHOK

KUMAR MAHINDROO S/o  RAMJI DASS, R/o A-2/88,

Second Floor, Paschim Vihar, West Delhi-110063, have

changed my name and shall hereafter be known as ASHOK

KUMAR MAHINDROO.

It is certified that I have complied with other legal

requirements in this connection.

A. K. MAHINDROO alias ASHOK KUMAR

MAHINDROO

[Signature (in existing old name)]

————

I hitherto known as SORAB S/o PREM KUMAR,

R/o 486, Near Bhartia Model School, Balmiki Basti, Rampura

Phul, Bathinda, Punjab-151103, have changed my name and

shall hereafter be known as SOURAV KUMAR.

It is certified that I have complied with other legal

requirements in this connection.

SORAB

[Signature (in existing old name)]

————

I hitherto known as HIMANSHI KUMARI D/o ARJUN

RAI, R/o S-252/31, Janta Camp, Apna Bazar Ke Piche, Nerhu

Nagar, Sriniwaspuri, South Delhi-110065, have changed my

name and shall hereafter be known as BABY KUMARI.

It is certified that I have complied with other legal

requirements in this connection.

HIMANSHI KUMARI

[Signature (in existing old name)]

————

I hitherto known as DANISH alias DANISH PRUTHI

S/o RAJESH PRUTHI employed as  Assistant Professor at

the Indian Institute of Science,  Bengaluru, Permanent

R/o H.No. 652, Sector-15A, Near Ekta Park, Hisar-125001 and

Present R/o T3-28A, SNN Clermont, Nagavara, Outer Ring

Road, Bengaluru, Karnataka-560045, have changed my name

and shall hereafter be known as DANISH PRUTHI.

It is certified that I have complied with other legal

requirements in this connection.

DANISH  alias DANISH PRUTHI

[Signature (in existing old name)]



PART IV] THE GAZETTE OF INDIA, NOVEMBER 25, 2023 (AGRAHAYANA 4, 1945) 4331

I hitherto known as RAJESH KUMAR S/o JOGINDER

NATH, R/o H.No-129B, Gopal Park, Krishna Nagar H.O, East

Delhi, Delhi-110051, have changed my name and shall

hereafter be known as RAJESH SABHARWAL.

It is certified that I have complied with other legal

requirements in this connection.

RAJESH KUMAR

[Signature (in existing old name)]

————

I hitherto  known as MOHINI alias MONIKA D/o PREM

SINGH W/o ANURAG, residing at F-283-A, Lado Sarai,

Mehrauli, South Delhi- 110030, have changed my name and

shall hereafter be known as MOHINI.

It is certified that I have complied with other legal

requirements in this connection.

MOHINI alias MONIKA

[Signature (in existing old name)]

————

I hitherto  known as ASHISH KUMAR S/o BALWAN

SINGH NEGI, residing at Village Skiba, Post office Ribba,

Tehsil Moorang, Skiba (48/4), Kinnaur, Himachal Pradesh-

172116, have changed my name and shall hereafter be known

as ASHISH BISHT.

It is certified that I have complied with other legal

requirements in this connection.

ASHISH KUMAR

[Signature (in existing old name)]

————

I hitherto  known as ABHAI SINGH S/o KISHAN

SINGH, residing at F-210 Sector Beta-2, Near Agnel Public

School, Greater Noida, Rampur Jagir, I.A. Surajpur, Gautam

Buddha Nagar, Uttar Pradesh-201306, have changed

my name and I shall hereafter be known as ABHAY

SINGH.

It is certified that I have complied with other legal

requirements in this connection.

ABHAI SINGH

[Signature (in existing old name)]

————

I hitherto  known as DEEPANSHU alias DEEPANSHU

RAJPUT S/o TARKESHWAR SINGH, R/o RZB-3, First Floor,

Nihal Vihar, Nangloi, West Delhi, Delhi-110041, have changed

my name and shall hereafter be known as  DEEPANSHU

RAJPUT.

It is certified that I have complied with other legal

requirements in this connection.

DEEPANSHU alias DEEPANSHU RAJPUT

[Signature (in existing old name)]

I hitherto  known as PRIYANSHU SINGH S/o NAGENDRA

KUMAR SINGH, resident Village Amhat, Post Bhisham

Amhat, District Ghazipur, Pin Code-233229, State Uttar

Pradesh, have changed my name and shall hereafter be

known as AARADHY PRATAP SINGH.

It is certified that I have complied with other legal

requirements in this connection.

PRIYANSHU SINGH

[Signature (in existing old name)]

————

I hitherto  known as ROHIT S/o DINESH, R/o Village

Hilalapur, Post Office Bhirawati, Mewat, Haryana-12103, have

changed my name and shall hereafter be known as ROHIT

BHARDWAJ.

It is certified that I have complied with other legal

requirements in this connection.

ROHIT

[Signature (in existing old name)]

————

I hitherto  known as MD. LALU S/o MD. AZIM, R/o

Keshabganj Chati, Burdwan-1, P.O. Rajbari, P.S. Burdwan,

Distt-Purba Bardhaman, West Bengal-713104, have

changed my name and shall hereafter be known as

MD. RIAZ.

It is certified that I have complied with other legal

requirements in this connection.

MD. LALU

[Signature (in existing old name)]

————

I, RAHUL  GOYAL  S/o  SURESH  KUMAR  GOYAL,

residing at House No.  67-68, GF, Pocket -16, Sector -24,

Rohini, North West Delhi, Delhi-110085, have changed

the name of my minor daughter SOUMYA GOYAL aged

1 year and she shall hereafter be known as TISHA  GOYAL.

It is certified that I have complied with other legal

requirements in this connection.

RAHUL  GOYAL

[Signature of Guardian]

————

I, VANDANA BANSAL W/o PANKAJ BANSAL,

residing at H. No.-B-1/17, DLF, Dilshad Extn-2, Sahibabad,

Ghaziabad, Uttar Pradesh-201005, have changed

the name of minor daughter PARI BANSAL aged

14 years and she shall hereafter be known as ANVIKSHA

BANSAL.

It is certified that I have complied with other legal

requirements in this connection.

VANDANA BANSAL

[Signature of Guardian]
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I, RAVI KUMAR son of BABU RAM, residing at Village

Fajalpur, Post Mohiuddinpur, tahsil Bijnor, Dist. Bijnor (U.P),

have changed the name of my minor son ABHAV RAJ, aged

7 years and he shall hereafter be known as SIDDHANT

GAUTAM.

It is certified that I have complied with other legal

requirements in this connection.

RAVI KUMAR

[Signature of Guardian]

————

I hitherto  known as AMARJIT SINGH WALIA alias

AMARJIT SINGH S/o HARCHARAN SINGH, R/o CGH-252,

DLF Capital Greens-15, Shivaji Marg, Karam Pura, West

Delhi-110015, have changed my name and shall hereafter be

known as AMARJIT SINGH WALIA.

It is certified that I have complied with other legal

requirements in this connection.

AMARJIT SINGH WALIA alias AMARJIT SINGH

[Signature (in existing old name)]

————

I hitherto  known as EKTA BAWEJA D/o SH. RAVINDER

BAWEJA W/o SH. ANKIT GANDHI, R/o F-7/96, Sector-15,

Rohini, North West Delhi, Delhi-110089, have changed my

name and shall hereafter be known as EKTA GANDHI.

It is certified that I have complied with other legal

requirements in this connection.

EKTA BAWEJA

[Signature (in existing old name)]

————

I hitherto  known as SUREKHA W/o KISHAN, R/o H.No-

278, Main Bazar Pana Udyan, Narela, North West Delhi,

Delhi-110040, have changed my name and shall hereafter be

known as SUREKHA BABASO MAHIND.

It is certified that I have complied with other legal

requirements in this connection.

SUREKHA

[Signature (in existing old name)]

————

I hitherto  known as RENU GUPTA alias RENU JAIN

D/o PREM KUMAR W/o SUDHIR JAIN, R/o C-31, 1st

Floor, Ram Enclave, Chander Nagar, Ghaziabad-201011,

have changed my name and shall hereafter be known

as RENU JAIN. I have changed only my name not my

religion.

It is certified that I have complied with other legal

requirements in this connection.

RENU GUPTA alias RENU JAIN

[Signature (in existing old name)]

I hitherto  known as VISHAL S/o RANBIR SINGH DABAS,

R/o A-35, 2nd Floor, Near Spinal Hospital, Nangal Dewat,

Vasant Kunj, South West Delhi, Delhi-110070, have changed

my name and shall hereafter be known as VISHAL DABAS.

It is certified that I have complied with other legal

requirements in this connection.

VISHAL

[Signature (in existing old name)]

————

I hitherto  known as SANGEETA RAHEJA alias

SANGEETA MARWAH D/o RAM CHAND RAHEJA

W/o LATE NEERAJ MARWAH, R/O B-193, G-3, Om Marg,

Ramprastha, Chander Nagar, Ghaziabad, Chander Nagar, Uttar

Pradesh-201011, have changed my name and shall hereafter

be known as SANGEETA MARWAH.

It is certified that I have complied with other legal

requirements in this connection.

SANGEETA RAHEJA alias SANGEETA MARWAH

[Signature (in existing old name)]

————

I hitherto  known as SUNITA NIMESH alias SUNITA

SAGAR D/o KAILASH CHAND NIMESH W/o VED

PRAKASH SAGAR, R/o Flat No-103, Gaur Heights Sector-4,

Vaishali, Ghaziabad, UP-201010, have changed my name and

shall hereafter be known as SUNITA SAGAR.

It is certified that I have complied with other legal

requirements in this connection.

SUNITA NIMESH alias SUNITA SAGAR

[Signature (in existing old name)]

————

I hitherto  known as JUHI KHOSLA alias JUHI GROVER

D/o ARUN KHOSLA W/o SAMEER GROVER, R/o 13/1,

First Floor, Old Rajinder Nagar, Delhi-110060, have

changed my name and shall hereafter be known as JUHI

GROVER.

It is certified that I have complied with other legal

requirements in this connection.

JUHI KHOSLA alias JUHI GROVER

[Signature (in existing old name)]

————

I hitherto  known as MAHESH KUMAR S/o RAM

BAHADUR, residing at 150. Ganv Bansi, Gadwara, Pratapgarh,

Uttar Pradesh-230502, have changed my name and I shall

hereafter be known as SANJAY KUMAR.

It is certified that I have complied with other legal

requirements in this connection.

MAHESH KUMAR

[Signature (in existing old name)]
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I hitherto  known as RAJLAXMI DIVYA W/o MAYANK

MAHAJAN, residing at WZ-98, Upper Ground Floor,

Om Vihar Phase-1, Pillar No. 703, Uttam Nagar West,

New Delhi-110059, have changed my name and shall hereafter

be known as ROSHNI MAHAJAN.

It is certified that I have complied with other legal

requirements in this connection.

RAJLAXMI DIVYA

[Signature (in existing old name)]

————

I hitherto  known as PRIYANAKA alias SIWANI

D/o JATAN PRAKASH GIRI, R/o Plot No-156, Flat No-103,

1st Floor, Near Mangal Bazar Chowk, Niti Khand-1,

Indirapuram, Ghaziabad, Uttar Pradesh-201014, have changed

my name and shall hereafter be known as SIWANI.

It is certified that I have complied with other legal

requirements in this connection.

PRIYANAKA alias SIWANI

[Signature (in existing old name)]

————

I, SHADAB ALI S/o SAJID ALI, R/o T5A, UGF, Islam

Colony, Mehrauli, South Delhi, Delhi-110030, have changed

the name of my minor son SUHAYB ALI, aged above

8 years and shall hereafter be known as OWAIS ALI.

It is certified that I have complied with other legal

requirements in this connection.

SHADAB ALI

[Signature of Guardian]

————

I hitherto  known as GURDEEP SINGH CHAUHAN

S/o HARBANS SINGH, residing at House No 422, Kotkapura

Road, VPO Rameana Tehsil Jaitu, Distt. Faridkot (Punjab)-

151202, India, have change my name and shall hereafter be

known as GURDEEP SINGH.

It is certified that I have complied with other legal

requirements in this connection.

GURDEEP SINGH CHAUHAN

[Signature (in existing old name)]

————

I hitherto  known as KASHIKA GOEL daughter of

Late VINAY GOEL W/o DHRUV GUPTA, R/o 310 RPS Flats,

Sheikh Sarai Phase-1, New Delhi, Delhi-110017, have

changed my name and shall hereafter be known as KASHIKA

GUPTA.

It is certified that I have complied with other legal

requirements in this connection.

KASHIKA GOEL

[Signature (in existing old name)]

I hitherto  known as CHARAN JEET son of Shri RAM

SARAN, residing at House No. WZ-230, Gali No. 13, Shiv

Nagar, West Delhi, Delhi-110058, have changed my name

and shall hereafter be known as CHARAN JEET VERMA.

It is certified that I have complied with other legal

requirements in this connection.

CHARAN JEET

[Signature (in existing old name)]

————

I, SURENDER GABA S/o PURSHOTAM GABA,

R/o H.No. D1/59-60, Second Floor, Back Side, Jeevan Park,

Uttam Nagar, West Delhi, Delhi-110059, have changed the

name of my minor son DHRUWIN GABA aged 07 years and

he shall hereafter be known as GAURVIT GABA.

It is certified that I have complied with other legal

requirements in this connection.

SURENDER GABA

[Signature of Guardian]

————

I hitherto  known as NANDNEE GABA daughter of

SH. SURENDER GABA, R/o H.No. D1/59-60, Second Floor,

Back Side, Jeevan Park, Uttam Nagar, West Delhi, Delhi-

110059, have changed my name and shall hereafter be known

as GAREMA GABA.

It is certified that I have complied with other legal

requirements in this connection.

NANDNEE GABA

[Signature (in existing old name)]

————

I hitherto  known as KIRTI D/o VED PRAKASH, residing

at P-3/11, Mangol Puri, Delhi-110083, have changed my

name and shall hereafter be known as KIRTI LATHORIA.

It is certified that I have complied with other legal

requirements in this connection.

KIRTI

[Signature (in existing old name)]

————

I, MANISH KUMAR son of Shri CHANDER PAL,

residing at H. No. 370 A, Bhangar Mohalla, Tughlakabad

Village, Jaitpur, South Delhi, Delhi-110044, have changed the

name of my minor son ARNAV aged 9 years and he shall

hereafter be known as ARNAV BIDHURI.

It is certified that I have complied with other legal

requirements in this connection.

MANISH KUMAR

[Signature of Guardian]
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I, MANISH KUMAR son of Shri CHANDER PAL,

residing at   H. No. 370 A, Bhangar Mohalla, Tughlakabad

Village, Jaitpur, South Delhi, Delhi-110044, have changed the

name of my minor son AARUSH KUMAR aged 14 years

and he shall hereafter be known as AARUSH BIDHURI.

It is certified that I have complied with other legal

requirements in this connection.

MANISH KUMAR

[Signature of Guardian]

————

I hitherto  known as KM MANISHA D/o ATOL SINGH

W/o PRAKASH CHAND, residing at 95, Rajender Vihar,

Ward No-10, Garhwal Rolling Mill, Dhalwala, Munikireti,

Tehri Garhwal, Uttarakhand-249137, have changed my name

and I shall hereafter be known as MANISHA CHAND.

It is certified that I have complied with other legal

requirements in this connection.

KM MANISHA

[Signature (in existing old name)]

————

I hitherto  known as SHIRIN AHLAWAT D/o AZAD

SINGH AHLAWAT  W/o MOHIT DAHIYA, residing at

96-D Ayodhya Enclave Sector-13 Rohini Delhi-110085, have

changed my name and shall hereafter be known as SHIRIN

DAHIYA.

It is certified that I have complied with other legal

requirements in this connection.

SHIRIN AHLAWAT

[Signature (in existing old name)]

————

I hitherto  known as SNEHLATA SRIVASTAVA alias

SNEHLATA AGRAWAL, daughter of VINAY KUMAR

SRIVASTAVA and W/o ABHISHEK AGRAWAL, residing at

C-508, Tower-C, 5th Floor, ROF Aalayas, Village Dhankot,

Sector-102, Gurugram, Haryana-122001, have changed my

name and shall hereafter be known as SNEHLATA

AGRAWAL.

It is certified that I have complied with other legal

requirements in this connection.

SNEHLATA SRIVASTAVA alias SNEHLATA AGRAWAL

[Signature (in existing old name)]

————

I hitherto  known as MONIKA KHATUN D/o MOHD

RAFIQUE, R/o House No-169, Sewa Samiti B, Leprocy

Colony, Tahirpur Jhilmil, East Delhi, Delhi-110095, have

changed my name and shall hereafter be known as RIHANA

QURESHI.

It is certified that I have complied with other legal

requirements in this connection.

MONIKA KHATUN

[Signature (in existing old name)]

I, MANJEET KHATRI S/o SH BALWANKHATRI,

R/o H.No-619, Jaton Wali Gali Tikri Khurd North West Delhi-

110040, have changed the name of my minor son KRISHAV

aged 8 years and he shall hereafter be known as KRISHAV

KHATRI.

It is certified that I have complied with other legal

requirements in this connection.

MANJEET KHATRI

[Signature of Guardian]

————

I hitherto  known as ASHISH S/o NAGENDRA LAL

KARN, R/o H.No-368, Sector-6 R K Puram, New Delhi-110022,

have changed my name and shall hereafter be known as

ASHISH KARN.

It is certified that I have complied with other legal

requirements in this connection.

ASHISH

[Signature (in existing old name)]

————

I,  RAM PUKAR RAJAK S/o RAM CHANDER,

R/o 100A, Block-A,Vidhyapati Nagar, Inder Enclave Phase-

2, North West Delhi, Delhi-110086, have changed the name

of my minor son MUNNA KUMAR aged 15 years and he

shall hereafter be known as HIMANSHU RAJ.

It is certified that I have complied with other legal

requirements in this connection.

RAM PUKAR RAJAK

[Signature of Guardian]

————

I hitherto  known as RAKESH PRASAD S/o BISHUN

PRASAD, R/o B-7/5, sector-4, Rohini, Raja Pur Kalan, Rohini

Sector-7, North West Delhi, Delhi-110085, have changed my

name and shall hereafter be known as RAKHESH PRASAD.

It is certified that I have complied with other legal

requirements in this connection.

RAKESH PRASAD

[Signature (in existing old name)]

————

I hitherto  known as LAKSHAY ANAND S/o RAJESH

KUMAR, R/o WZ-278, 2nd  Floor, Inderpuri, New

Delhi-110012, have changed my name and shall hereafter be

known as LAKSHAY ROY ANAND.

It is certified that I have complied with other legal

requirements in this connection.

LAKSHAY ANAND

[Signature (in existing old name)]
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I hitherto  known as RAJWINDER KAUR PARIHAR

alias RAJWINDER KAUR alias RAJVINDER KAUR alias

RAJWINDER KAUR PUAR D/o KULWARN SINGH,

W/o NARINDER SINGH PARIHAR, residing at H. No. 250/

3A, Railway Officer Enclave, Punchkuyia Road, New Delhi-

110001, have changed my name and shall hereafter be known

as RAJWINDER KAUR PARIHAR.

It is certified that I have complied with other legal

requirements in this connection.

RAJWINDER KAUR PARIHAR alias

RAJWINDER KAUR alias RAJVINDER KAUR alias

 RAJWINDER KAUR PUAR

[Signature (in existing old name)]

————

I hitherto  known as PRACHI D/o RAJESH JHA,

R/o C-109, Inder  Enclave PH-2, Sultan Puri, North West,

Delhi-110086, have changed my name and shall hereafter be

known as PRACHI JHA.

It is certified that I have complied with other legal

requirements in this connection.

PRACHI

[Signature (in existing old name)]

————

I hitherto  known as VINESHARI MAHATO alias TRILOKI

MAHTO S/o KHUDI MAHATO Permanent R/o Vill Bhaja

Chhapara, Post-Pahadiya, PS - Paharpur, Ward-11, Harsidhi,

East Champaran, Bihar-845422, and Present R/o 184 Kotla

Village Mayur Vihar PH-I, East Delhi-110091, have changed

my name and shall hereafter be known as TRILOKI MAHTO.

It is certified that I have complied with other legal

requirements in this connection.

VINESHARI MAHATO alias TRILOKI MAHTO

[Signature (in existing old name)]

————

I hitherto  known as RAJ KUMAR YADAV alias RAJ

KUMAR S/o BANDHU, residing at House No. E-2/763,

Khasra No. 631/220, Street No. 12, 4th Pusta, Soniya Vihar,

Karawal Nagar, North East Delhi, Delhi-110094, have changed

my name and shall hereafter be known as RAJ KUMAR.

It is certified that I have complied with other legal

requirements in this connection.

RAJ KUMAR YADAV alias RAJ KUMAR

[Signature (in existing old name)]

————

I hitherto  known as SONU SINGH S/o SANJAY SINGH,

residing at Shankar Bigha, Gaya, Bihar-805131 presently at

Tower-L, Flate No-603, Today Homes Ridge Residency

Sector-135, Noida, G.B. Nagar, U.P.-201301, have changed

my name and I shall hereafter be known as NAKSH SINGH.

It is certified that I have complied with other legal

requirements in this connection.

SONU SINGH

[Signature (in existing old name)]

I hitherto  known as PREETI D/o SHIV BALAK SINGH,

R/o H.No-DZ- 357, Near Durga Mandir, Sector-4, Patel Nagar,

Ballabgarh, Faridabad, Haryana-121004, have changed

my name and shall hereafter be known as BHAWANA

SINGH.

It is certified that I have complied with other legal

requirements in this connection.

PREETI

[Signature (in existing old name)]

————

I hitherto  known as SHOBHA D/o RAJINDER SINGH,

R/o C-64 Siddharth Nagar, Ashram, South Delhi, Delhi 110014,

have changed my name and shall hereafter be known as

SHOBHA SINGH.

It is certified that I have complied with other legal

requirements in this connection.

SHOBHA

[Signature (in existing old name)]

————

I hitherto  known as DROPADI SHARMA W/o SHYAM

SUNDER SHARMA, R/o O 119-D, Pocket-6, MIG Flats,

Mayur Vihar Phase-III, Vasundhara Enclave, East

Delhi-110096, have changed my name and shall hereafter be

known as SAPNA SHARMA.

It is certified that I have complied with other legal

requirements in this connection.

DROPADI SHARMA

[Signature (in existing old name)]

————

I hitherto  known as RAJENDER SINGH S/o BALAK

SINGH, R/o 14/9 Double Storey, Moti Nagar, Ramesh Nagar

H.O, West Delhi-110015, have changed my name and shall

hereafter be known as RAJINDER SINGH.

It is certified that I have complied with other legal

requirements in this connection.

RAJENDER SINGH

[Signature (in existing old name)]

————

I hitherto  known as ANJAL SHARMA alias ANGEL

SHARMA D/o SH. DEEPAK SHARMA, R/o H.No. 285,

Street No. 16, Balbir Nagar Ext., Babarpur, East Delhi, Delhi-

110032, have changed my name and shall hereafter be known

as ANGEL SHARMA.

It is certified that I have complied with other legal

requirements in this connection.

ANJAL SHARMA alias ANGEL SHARMA

[Signature (in existing old name)]
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I hitherto  known as ANUJ KHANNA S/o J. N. KHANNA,

R/o B-3/40-41, Sector-6, Rohini, Delhi-110085, have

changed my name and shall hereafter be known as TANUJ

KHANNA.

It is certified that I have complied with other legal

requirements in this connection.

ANUJ KHANNA

[Signature (in existing old name)]

————

I hitherto  known as BIMLESH KUMARI  alias BIMLESH

D/o HARPHOOL SINGH, W/o LALIT KUMAR, R/o Y-696,

J.J Colony-1, Nangloi, West Delhi, Delhi-110041, have

changed my name and shall hereafter be known as BIMLESH.

It is certified that I have complied with other legal

requirements in this connection.

BIMLESH KUMARI  alias BIMLESH

[Signature (in existing old name)]

————

I, MOHINI SHARMA KHANNA W/o RAHUL

KHANNA, residing at VP-204 C, Pitampura North West

Delhi-110034, have changed the name of my minor daughter

AMBREENA KHANNA aged 5 years and she shall hereafter

be known as YASHIKA KHANNA.

It is certified that I have complied with other legal

requirements in this connection.

MOHINI SHARMA KHANNA

[Signature of Guardian]

————

I, MOHINI SHARMA KHANNA W/o RAHUL

KHANNA, residing at VP-204 C, Pitampura North West

Delhi-110034, have changed the name of my minor daughter

ASHNOOR KHANNA aged 1 years and she shall hereafter

be known as NITARA KHANNA.

It is certified that I have complied with other legal

requirements in this connection.

MOHINI SHARMA KHANNA

[Signature of Guardian]

————

I, MANOJ KUMAR S/o ROSHAN LAL BANSAL,

residing at B-44 Govind Mohalla Haiderpur north west Delhi-

110088, have changed the name of my minor daughter

SHANAYA aged 10 years and she shall hereafter be known

as PRISHA.

It is certified that I have complied with other legal

requirements in this connection.

MANOJ KUMAR

[Signature of Guardian]

I hitherto  known as BRAHMACHARI RAMAKRISHNA

alias MATHURIA RAMKRISHNA RAJESH alias

RAMKRISHNA R MATHURIA S/o RAJESH MATHURIA

Permanant, R/o Ramakrishna Math, Belur, P. O. Belur Math,

P. S. Bally, Dist. Howrah, 711202, West Bengal Present

R/o Ramakrishna Mission Sevashrama, Vrindavan, Mathura,

Uttar Pradesh-281121, have changed my name and shall

hereafter be known as SWAMI LILADHARANANDA.

It is certified that I have complied with other legal

requirements in this connection.

BRAHMACHARI RAMAKRISHNA alias MATHURIA

RAMKRISHNA RAJESH alias RAMKRISHNA R

MATHURIA

[Signature (in existing old name)]

————

I hitherto  known as JASVINDER KAUR alias

JASWINDER KAUR D/o DHARMA, W/o  PAWAN

KUMAR residing at WZ-10, Second Floor, Street No.-10,

Guru Nanak Nagar, Tilak Nagar, West Delhi, Delhi-110018,

have changed my name and shall hereafter be known as

JASWINDER KAUR.

It is certified that I have complied with other legal

requirements in this connection.

JASVINDER KAUR alias JASWINDER KAUR

[Signature (in existing old name)]

————

I hitherto  known as SUGANDHA SHARMA

D/o TEJENDRA DATT SHARMA, R/o 1/2706, Gali No-1,

Ram Nagar, Loni Road Shahdara, S.O. East Delhi-110032,

have changed my name and shall hereafter be known as

SUGANDHA R SHARMA.

It is certified that I have complied with other legal

requirements in this connection.

SUGANDHA SHARMA

[Signature (in existing old name)]

————

I hitherto  known as PRERNA SHARMA alias PRERNA

MANN D/o VIPIN SHARMA, W/o PARMINDER MANN ,

R/o D-29, 3rd Floor, Deep Vihar, North West Delhi-110042,

have changed my name and shall hereafter be known as

PRERNA MANN.

It is certified that I have complied with other legal

requirements in this connection.

PRERNA SHARMA alias  PRERNA MANN

[Signature (in existing old name)]
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I hitherto  known as SHASHANK SAHU son of

OMPRAKASH SITARAM SAHU, Persent Address-Flat No-

58B, Type-III, DA Flats, Hari Nagar, Delhi-110064 Permanent

Address-H.No-B1, Pujan Tenament, Darbar Chokadi,

Maanjalpur, Vadodara, Gujarat-390011, have changed my

name and shall hereafter be known as SHASHANK

OMPRAKASH SAHU.

It is certified that I have complied with other legal

requirements in this connection.

SHASHANK SAHU

[Signature (in existing old name)]

————

I hitherto  known as ANIL SINGH YADAV S/o DHARM

DEO YADAV, R/o  Palahipur ( Bhubhui) Bogana, Bogana,

Ghazipur, Uttar Pradesh- 233226, have changed my name

and shall hereafter be known as YADAV ANILSINGH

DHARMDEV.

It is certified that I have complied with other legal

requirements in this connection.

ANIL SINGH YADAV

[Signature (in existing old name)]

————

I hitherto  known as SANJAY DATT alias SANJAY

S/o MALKIT SINGH, R/o H.No-891, Ward No-2, Himatpura

Basti Badbar, District Barnala, Punjab-148106, have changed

my name and shall hereafter be known as SANJAY.

It is certified that I have complied with other legal

requirements in this connection.

SANJAY DATT alias SANJAY

[Signature (in existing old name)]

————

I hitherto  known as KASHISH MAKKAR D/o RAJ

KUMAR MAKKAR, R/o Flat No-443, Sunehri Bagh

Apartments, Sec-13, Rohini, Delhi-110085, have changed my

name and shall hereafter be known as RADHIKA.

It is certified that I have complied with other legal

requirements in this connection.

KASHISH MAKKAR

[Signature (in existing old name)]

————

I hitherto  known as ANU D/o SUBHASH RAHEJA,

R/o V20/4, 2nd Floor, V Block Dlf Phase 3, Gurugram,

Haryana, 122002, have changed my name and shall hereafter

be known as ANU RAHEJA.

It is certified that I have complied with other legal

requirements in this connection.

ANU

[Signature (in existing old name)]

I, PARDEEP KUMAR S/o RAJPAL, R/o H.No-C-69, Lig

Flats, Ashok Vihar, Phase-Iv, Ashok Vihar H.O, North West

Delhi, Delhi-110052, have changed the name of my minor

son AHEM aged 8 years and he shall hereafter be known

as AHEM KUMAR.

It is certified that I have complied with other legal

requirements in this connection.

PARDEEP KUMAR

[Signature of Guardian]

————

I hitherto  known as MUKESH S/o MANGRU GUPTA,

R/o 222 SANJAY CAMP, Haidar Pur, North West Delhi-

110088 have changed my name and shall hereafter be known

as RHYTHM KRISHNA.

It is certified that I have complied with other legal

requirements in this connection.

MUKESH
[Signature (in existing old name)]

————

I hitherto  known as NUPUR MITTAL alias NUPUR

SINGHAL D/O RAMESH CHANDRA MITTAL,

W/o NATHU RAM SINGLA, R/o B-91, Vivek Vihar  Phase-

1, Delhi-110095, have changed my name and shall hereafter

be known as NUPUR SINGHAL.

It is certified that I have complied with other legal

requirements in this connection.

NUPUR MITTAL alias NUPUR SINGHAL

[Signature (in existing old name)]

————

I, ASHOK KUMAR S/o RAMESH KUMAR R/o Narwal,

Kaithal, Kichhana, Haryana- 136027, have changed the name

of my minor Daughter BHARTI, aged 11 years and she shall

hereafter be known as BHARTI SHARMA.

It is certified that I have complied with other legal

requirements in this connection.

ASHOK KUMAR

[Signature of Guardian]

————

I hitherto  known as SANTOSH W/o ASHOK KUMAR,

R/o Narwal, Kaithal, Kichhana, Haryana- 136027, have

changed my name and shall hereafter be known as SANTOSH

SHARMA.

It is certified that I have complied with other legal

requirements in this connection.

SANTOSH

[Signature (in existing old name)]
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I, ASHOK KUMAR S/o RAMESH KUMAR, R/o Narwal,

Kaithal, Kichhana, Haryana- 136027, have changed the name

of my minor son RAHUL DEV, aged 12 years and he shall

hereafter be known as RAHULDEV SHARMA.

It is certified that I have complied with other legal

requirements in this connection.

ASHOK KUMAR

[Signature of Guardian]

————

I hitherto  known as VANSH S/o NARSI  BHAGAT

R/o S-4/21 Old Mahavir Nagar, Tilak Nagar, West Delhi,

Delhi-110018, have changed my name and shall hereafter be

known as VANSH RATHORE.

It is certified that I have complied with other legal

requirements in this connection.

VANSH

[Signature (in existing old name)]

————

I hitherto  known as MD MAINUDDIN alias

MOHAMMED SADDAM AYAAN S/o MOHAMMED

KUDUS, Permanent R/o Vill-Lakri, Police Station, Lakri-

Nabiganj, District Siwan, Bihar-841416 and present,

R/o H.No-43, Gali No.-5, Phase-2, Naya Gaon, Sector-87,

Noida-201305, have changed my name and shall hereafter be

known as MOHAMMED SADDAM AYAAN.

It is certified that I have complied with other legal

requirements in this connection.

MD MAINUDDIN alias MOHAMMED SADDAM

AYAAN

[Signature (in existing old name)]

————

I hitherto  known as DARPAN S/o SUDESH BHARDWAJ,

R/o 178 Rani Khera, Village, North West Delhi, Delhi-110081,

have changed my name and shall hereafter be known as

DARPAN BHARDWAJ.

It is certified that I have complied with other legal

requirements in this connection.

DARPAN

[Signature (in existing old name)]

————

I hitherto  known as AADITYA alias AADITYA SINGH

DHARMASYA S/o RAJIV KUMAR, R/o House No. 1932,

Near Sabji Mandi, Alipur, Delhi-110036, have changed my

name and shall hereafter be known as AADITYA SINGH

DHARMASYA.

It is certified that I have complied with other legal

requirements in this connection.

AADITYA alias AADITYA SINGH DHARMASYA

[Signature (in existing old name)]

I hitherto  known as VINOD LOHANI S/o VASUDEV

LOHANI, R/o Flat No. 102, White Plains, Plot 125, Kavuri

Hills Phase 2, Madhapur, State Art Gallery, Greater

Hyderabad(M.Corp), Hyderabad, Telangana- 500033, have

changed my name and shall hereafter be known as VINODD

KUMAR.

It is certified that I have complied with other legal

requirements in this connection.

VINOD LOHANI

[Signature (in existing old name)]

————

I hitherto  known as VISHNU KUMAR AGARWAL

S/o DAU DAYAL AGRAWAL, R/o Flat No. B2-2002, Cherry

County, G H -5B, Sector- Techzone- 4, Greater Noida(West),

Surajpur, Gautam Buddha Nagar, Uttar Pradesh - 201306,

have changed my name and shall hereafter be known as

VISHNU KUMAR AGRAWAL.

It is certified that I have complied with other legal

requirements in this connection.

VISHNU KUMAR AGARWAL

[Signature (in existing old name)]

————

I hitherto  known as SACHIN KUMAR S/o SANJEET

KUMAR, R/o Ward 01, Near Mandir, Baghauni Harshanker,

Samastipur, Bihar- 848130, have changed my name and shall

hereafter be known as JAI KUMAR.

It is certified that I have complied with other legal

requirements in this connection.

SACHIN KUMAR

[Signature (in existing old name)]

————

I hitherto  known as PALLAVI LOHANI, W/o VINOD

LOHANI, R/o Flat No. 102, White Plains Plot 125, Kavuri

Hills, Phase 2, Madhapur, State Art Gallery, Greater

Hyderabad(M.Corp) Hyderabad, Telangana- 500033, have

changed my name and shall hereafter be known as DOLLYY

LOHAANI.

It is certified that I have complied with other legal

requirements in this connection.

PALLAVI LOHANI

[Signature (in existing old name)]

————

I hitherto  known as BAANI MONGA alias BAANI KAUR

MONGA D/o Inderpal Singh, residing at 6 Dharam Kunj

Apartment, Sector-9, Rohini North West Delhi-110085, have

changed my name and shall hereafter be known as BAANI

KAUR MONGA.

It is certified that I have complied with other legal

requirements in this connection.

BAANI MONGA alias BAANI KAUR MONGA

[Signature (in existing old name)]



PART IV] THE GAZETTE OF INDIA, NOVEMBER 25, 2023 (AGRAHAYANA 4, 1945) 4339

I hitherto  known as KULDEEP alias KULDEEP SINGH

S/o SHYAM LAL, R/o House Number-375, Nai Wala, Tosham

(Rural) (33), Bhiwani, Haryana-127040, have changed my

name and shall hereafter be known as KULDEEP SINGH.

It is certified that I have complied with other legal

requirements in this connection.

KULDEEP alias KULDEEP SINGH

[Signature (in existing old name)]

————

I hitherto  known as SUNIL KUMAR CHETRI

S/o CHANDRA KUMAR CHETRI, R/o PT-62/25, Kalkaji,

South Delhi-110019, have changed my name and shall

hereafter be known as KAMAL ACHARYA.

It is certified that I have complied with other legal

requirements in this connection.

SUNIL KUMAR CHETRI

[Signature (in existing old name)]

————

I hitherto  known as DEEPANSHI GOLA D/o DEVENDER

KUMAR GOLA, R/o J-7, Arya Samaj Road, New Holy Public

School, Uttam Nagar, West Delhi-110059, have changed my

name and shall hereafter be known as DEEPANSHI KUMARI

GOLA.

It is certified that I have complied with other legal

requirements in this connection.

DEEPANSHI GOLA

[Signature (in existing old name)]

————

I hitherto  known as PREETI D/o RAMESH CHANDER

W/o PAWAN KUMAR, R/o H.No. 629/2, Garhi Mohalla,

Rohtak, Haryana, have changed my name and shall hereafter

be known as PREETI KUMAR.

It is certified that I have complied with other legal

requirements in this connection.

PREETI

[Signature (in existing old name)]

————

I hitherto  known as KM. SANTOSH KUMARI alias

SANTOSH D/o DHAN SINGH and W/o SOHANVIR,

R/o Corp Sahyog Apartment, Plot No.-40, Flat No.-303,

Shalimar Garden, Extension-1, Sahibabad, Ghaziabad, Uttar

Pradesh-201005, have changed my name and shall hereafter

be known as SANTOSH.

It is certified that I have complied with other legal

requirements in this connection.

KM. SANTOSH KUMARI alias SANTOSH

[Signature (in existing old name)]

I hitherto  known as SATYA DEV S/o BANWARI LAL,

R/o A-5/185C, Paschim Vihar, New Delhi-110063, have

changed my name and shall hereafter be known as SATYA

DEV SHARMA.

It is certified that I have complied with other legal

requirements in this connection.

SATYA DEV

[Signature (in existing old name)]

————

I, RAJAT SANDEEP JATLEY S/o SANDEEP JAITLEY,

R/o 22 UB, Jawahar Nagar First Floor, Near Gold Star

Restaurant, Kamla Nagar, Malka Ganj, North Delhi, Delhi-

110007, have changed the name of my minor daughter

SAMAIRA JAITLEY aged 12 years and she shall hereafter

be known as SAMAIRAA  JAITLEY.

It is certified that I have complied with other legal

requirements in this connection.

RAJAT SANDEEP JATLEY

[Signature of Guardian]

————

I hitherto  known as RANADEER KUMAR alias

RANDHIR KUMAR S/o SURESH CHANDRA, R/o B-7,

Jawala Puri, Sunder Vihar, Delhi-110087,  have changed my

name and shall hereafter be known as RANADEER KUMAR.

It is certified that I have complied with other legal

requirements in this connection.

RANADEER KUMAR alias RANDHIR KUMAR

[Signature (in existing old name)]

————

I hitherto  known as SIMARDEEP SURI alias SIMARDEEP

KAUR D/o SURINDER SINGH SURI, R/o B-1/806, Bharat

City, Nistauli Near Teela Mod Police Chowki Nistauli,

Ghaziabad, Uttar Pradesh-201003, have changed my name

and shall hereafter be known as SIMARDEEP KAUR.

It is certified that I have complied with other legal

requirements in this connection.

SIMARDEEP SURI alias SIMARDEEP KAUR

[Signature (in existing old name)]

————

I hitherto  known as HARSHIT GAUTAM S/o JANKI

NANDAN SINGH, R/o Radha Rani Sinha Road, West of

Navyug Vidyalaya, Mashakchak, Jagdishpur, Bhagalpur,

Bihar-812001, have changed my name and shall hereafter be

known as ARIHAAN SINGH.

It is certified that I have complied with other legal

requirements in this connection.

HARSHIT GAUTAM

[Signature (in existing old name)]
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I hitherto  known as RAJBIR S/o RAMESH SAINI,

R/o 601, Khan Colony, Sonipat, Haryana-131001, have

changed my name and shall hereafter be known as RAJBIR

SAINI.

It is certified that I have complied with other legal

requirements in this connection.

RAJBIR

[Signature (in existing old name)]

————

I hitherto  known as KM. ANJANA KUMARI alias

ANJANA SINGH D/o DAYALAL VERMA W/o SUBODH

KUMAR SINGH, residing at Flat No.-304, Plot No.-20-21,

Vrindavan Green Apartment, Dhanpat Colony, Sahibabad,

Ghaziabad, Uttar Pradesh-201005, have changed my name

and shall hereafter be known as ANJANA SINGH.

It is certified that I have complied with other legal

requirements in this connection.

KM. ANJANA KUMARI alias ANJANA SINGH

[Signature (in existing old name)]

————

I hitherto  known as BASAVANNI PARAMAJ

S/o IRAPPA, R/o WC 92, Shivalaya Temple Road, Hidkal

Dam, Hukkeri, Hidakal, Belagavi, Karnataka-591107,  have

changed my name and shall hereafter be known as

HITESHGOWDA PARAMAJ.

It is certified that I have complied with other legal

requirements in this connection.

BASAVANNI PARAMAJ

[Signature (in existing old name)]

————

I hitherto  known as VIKAS S/o SATBIR, R/o Vpo Matan,

Tehsil Bahadurgarh, Distt. Jhajjar, Haryana-124507, have

changed my name and shall hereafter be known as VIKAS

DALAL.

It is certified that I have complied with other legal

requirements in this connection.

 VIKAS

[Signature (in existing old name)]

————

I, ARUN KUMAR S/o OM PRAKASH, R/o V-1/60A,

Budh Vihar Phase-1, Budh Vihar, North West Delhi-110086,

have changed the name of my  minor son ADITYA RATHOR

alias RITVIK aged 8 years and he shall hereafter be known

as ADITYA RATHOR.

It is certified that I have complied with other legal

requirements in this connection.

ARUN KUMAR

[Signature of Guardian]

I hitherto  known as S SURAJ alias SURAJ SHANKAR

S/o T V S KUTTY employed as Group Captain in the Indian

Air Force Present address B-103, Sadbhavna Apartments,

Plot No-8, Sector-2, Dwarka, New Delhi-110075, permanent

address Sree Vaisakh, Big Village, Mannapra (P.O) Palakkad,

Kerala - 678685, have changed my name and shall hereafter

be known as SURAJ SHANKAR.

It is certified that I have complied with other legal

requirements in this connection.

S SURAJ alias SURAJ SHANKAR

[Signature (in existing old name)]

————

I hitherto  known as VANDANA BIDLA D/o RAM PAL

SINGH, R/o A-98 Bunkar Colony, Ashok Vihar Ph-Iv Delhi-

110052, have changed my name and shall hereafter be known

as VANADANA BIDLA.

It is certified that I have complied with other legal

requirements in this connection.

VANDANA BIDLA

[Signature (in existing old name)]

————

I hitherto  known as AYUSH PANWAR S/o SANDEEP

SINGH PANWAR, R/o 125B, Shahapur Jat, Andrewsganj,

South Delhi-110049, have changed my name and shall

hereafter be known as KABIR PANWAR.

It is certified that I have complied with other legal

requirements in this connection.

AYUSH PANWAR

[Signature (in existing old name)]

————

I hitherto  known as RAJIV KUMAR S/o SHAM LAL,

R/o 412, Indra Vihar, Near Mukherjee Nagar, Delhi-110009,

have changed my name and shall hereafter be known as

DHARAM  VEER.

It is certified that I have complied with other legal

requirements in this connection.

RAJIV KUMAR

[Signature (in existing old name)]

————

I, MANISH KUMAR YADAV S/o ABHEY

SINGH,R/o Raj Nagar Part-II, Palam Colony, South

West Delhi-110077, have changed the name of my minor

daughter ISHAANI YADAV alias HAIZAL YADAV

aged 5 years and she shall hereafter be known as HAZEL

YADAV.

It is certified that I have complied with other legal

requirements in this connection.

MANISH KUMAR YADAV

[Signature of Guardian]
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I hitherto  known as AMAN SALUJA son of

RAKESH SALUJA, residing at House No 307, Sector 31,

Jharsa, Jharsa, Gurgaon, Haryana, 122003, have changed

my name and shall hereafter be known as AMMAN

SSALUJA.

It is certified that I have complied with other legal

requirements in this connection.

AMAN SALUJA

[Signature (in existing old name)]

————

I hitherto  known as GURSHARAN D/o JASWINDER

PAL, R/o Village-Hassan Munda, P.O Kartarpur, Distt.

Jalandhar, Punjab-144801, have changed my name and shall

hereafter be known as GURSHARAN JASSI.

It is certified that I have complied with other legal

requirements in this connection.

GURSHARAN

[Signature (in existing old name)]

————

I hitherto  known as BHUPENDER S/o RAM SINGH

R/o 1691, Pana Mamurpur Narela, Delhi-110040, have

changed my name and shall hereafter be known as

BHUPENDER SINGH.

It is certified that I have complied with other legal

requirements in this connection.

BHUPENDER

[Signature (in existing old name)]

————

I hitherto  known as GAYATRI SUBHASH MEHRA alias

GAYATRI MANGA Daughter of SUBHASH RAJPAL

MEHRA and Wife of ASHISH MANGA, residing at C-53,

Friends Colony East, New Delhi - 110065, have changed my

name and shall hereafter be known as GAYATRI MANGA.

It is certified that I have complied with other legal

requirements in this connection.

GAYATRI SUBHASH MEHRA alias GAYATRI MANGA

[Signature (in existing old name)]

————

I hitherto  known as RAHUL CHHIKARA S/o NARENDER

SINGH R/o H No 427, Near State Bank of Patiala, Jaunti,

North West Delhi, Delhi-110081, have changed my name

and shall hereafter be known as RAHUL SINGH.

It is certified that I have complied with other legal

requirements in this connection.

RAHUL CHHIKARA

[Signature (in existing old name)]

I, NARINDER KAUR W/o JASWINDER PAL R/o Post

Office Kartarpur, Hassan Munda, Jalandhar, Punjab-144801,

have changed the name of my  minor son GOURAV aged 15

years and he shall hereafter be known as GOURAV JASSI.

It is certified that I have complied with other legal

requirements in this connection.

NARINDER KAUR

[Signature of Guardian]

————

I hitherto  known as MADHU SHARMA W/o YASHVEER

R/o H.No-151, Graund Floor, Block D-6, Sector-6, Rohini,

North West Delhi-110085, have changed my name and shall

hereafter be known as MADHU BALA.

It is certified that I have complied with other legal

requirements in this connection.

MADHU SHARMA

[Signature (in existing old name)]

————

I hitherto  known as SUJATA D/o SITARAM RANGA

W/o SANJEEV PANDEY Employed as T.G.T (ENGLISH)  at

Govt Of N.C.T OF Delhi   R/o Flat No-268, Pocket-10, 1st

Floor, Rohini Sec-11, Delhi-110085, have changed my name

and shall hereafter be known as SUJATA  RANGA.

It is certified that I have complied with other legal

requirements in this connection.

SUJATA

[Signature (in existing old name)]

————

I, ASHOK KUMAR S/o RAM LAL Permanently, residing

at Ward No-07, Punsisar, Churu, Rajasthan-331302 Presently

residing at First Floor At H.No-B-210/1, Khasra No-166,

Indra Park Najafgarh, New Delhi-110043, have changed the

name of my minor daughter HIMANSHU aged 5 years and

She shall hereafter be known as HIMANSHI.

It is certified that I have complied with other legal

requirements in this connection.

ASHOK KUMAR

[Signature of Guardian]

————

I hitherto  known a ANKUSH S/o RAJESH KAUSHIK

R/o P-Exten-107 Mohan Garden, Uttam Nagar, New

Delhi-110059, have changed my name and shall hereafter be

known as ANKUSH KAUSHIK.

It is certified that I have complied with other legal

requirements in this connection.

ANKUSH

[Signature (in existing old name)]
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I hitherto  known as SUJEET alias SUJEET SINGH

S/o RAJBIR SINGH R/o House No-1/5623, U/G/F, Gali No-

13, Balbir Nagar, Extn.., Shahdara, Delhi-110032,  have

changed my name and shall hereafter be known as SUJEET

SINGH.

It is certified that I have complied with other legal

requirements in this connection.

SUJEET alias SUJEET SINGH

[Signature (in existing old name)]

————

I hitherto  known as DEEPALI D/o VIKRAM SINGH

R/o 20058 Salwood Tower, Mahagun Mysoods Sector-16C,

Noida West, Gautam Buddha Nagar, Uttar Pradesh-201301,

have changed my name and shall hereafter be known as

DEEAN DESHWAL.

It is certified that I have complied with other legal

requirements in this connection.

DEEPALI

[Signature (in existing old name)]

————

I hitherto  known as SUBHASHREE VAISH  D/o SANDEEP

VAISH W/o JATIN AGARWAL R/o Flat No. 602 First Floor

Triveni, Nest Apartment, Radhey Shyam Park, Sahibabad

Ghaziabad Uttar Pradesh-201005, have changed my name

and shall hereafter be known as SUBHASHREE JATIN

AGARWAL.

It is certified that I have complied with other legal

requirements in this connection.

SUBHASHREE VAISH

[Signature (in existing old name)]

————

I hitherto  known as NEHA GARG alias NEHA SINGHAL

D/o Sh. MADAN LAL GARG W/o Sh. PUNEET SINGHAL,

residing at Plot No 10, S.F, Maa Kayani Kunj, Kalyan Vihar,

Delhi -110009, have changed my name and shall hereafter be

known as NEHA SINGHAL.

It is certified that I have complied with other legal

requirements in this connection.

NEHA GARG alias NEHA SINGHAL

[Signature (in existing old name)]

————

I hitherto  known as URMIL ARORA alias URMIL MATA

D/o BUA DASS ARORA  W/o SUBHASH CHANDER

MATA R/o A-26, 1st Floor, East Uttam Nagar, Delhi-110059,

have changed my name and shall hereafter be known as

URMIL MATA.

It is certified that I have complied with other legal

requirements in this connection.

URMIL ARORA alias URMIL MATA

[Signature (in existing old name)]

I hitherto  known as OSAMA FARHAN TABREZ

S/o MOHAMMAD MISBAHUDDIN TABREZ, R/o H.No-

133, Old Purulia Road Zakirnagar, PO, Azadnagar, Jamshedpur,

Purbi Singhbhum, Jharkhand-832110, have changed my name

and shall hereafter be known as MOHAMMAD FARHAN

TABREZ.

It is certified that I have complied with other legal

requirements in this connection.

OSAMA FARHAN TABREZ

[Signature (in existing old name)]

————

I hitherto  known as MAHANDER S/o BHOOP SINGH

R/o 52/41 H, Gali No. 17, Nai Basti, Anand Parbat, Central

Delhi, Delhi-110005, have changed my name and shall

hereafter be known as MAHENDER.

It is certified that I have complied with other legal

requirements in this connection.

MAHANDER

[Signature (in existing old name)]

————

I hitherto  known as BHAGWAN SAHAY JAT S/o

BUDHA RAM JAT employed as Superintendent of Central

Tax in Anti Evasion Section, GST West Commissionerate,

1st Floor, Banashankari, BMTC Building, Bangalore,

Karnataka-560070 (Department of Revenue, Ministry of

Finance) residing at A-65, Friends Colony, Sirsi Road,

Panchyawala, Jaipur, Rajasthan-302034, have changed my

name and shall hereafter be known as BALVEER

CHOUDHARY.

It is certified that I have complied with other legal

requirements in this connection.

BHAGWAN SAHAY JAT

[Signature (in existing old name)]

————

I hitherto  known as DEEPAK S/o ASHOK KUMAR

R/o H.No-1, Enayat E Satguru Complex Village Shah

Satnampura, Sirsa, Haryana-125055, have changed my name

and shall hereafter be known as GURDEEV INSAN. I have

only changed  my name not my religion.

It is certified that I have complied with other legal

requirements in this connection.

DEEPAK

[Signature (in existing old name)]

————

I hitherto  known as RAJANTI MEENA D/o SHRI KISHAN

MEENA R/o Beroj Talai Ka Bas, Bairoj, Padampura, Karauli,

Todabhim, Rajasthan - 321611,  have changed my name and

shall hereafter be known as RAJNI MEENA.

It is certified that I have complied with other legal

requirements in this connection.

RAJANTI MEENA

[Signature (in existing old name)]
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I hitherto  known as VISHNU S/o SADHU RAM

R/o L-1-600, Gali No 12, Sangam Vihar, Delhi-110062, I have

changed my name and shall hereafter be known as VISHNU

YADAV.

It is certified that I have complied with other legal

requirements in this connection.

VISHNU

[Signature (in existing old name)]

————

I hitherto  known as SUMAN GIRDHAR alias SUMAN

ARORA D/o RAM DAS GIRDHAR W/o SUSHIL KUMAR,

R/o C-34, Block-C Jhilmil Colony, Shahdara, Delhi-110095,

have changed my name and shall hereafter be known as

SUMAN ARORA.

It is certified that I have complied with other legal

requirements in this connection.

SUMAN GIRDHAR alias SUMAN ARORA

[Signature (in existing old name)]

————

I, HAIDAR PATEL S/o ALANOOR PATEL, R/o 479,

Goya Road Khajrana, Indore, Indore, Madhya Pradesh-

452016, have changed the name of my minor son ARBAZ

PATEL aged about 15 years and he shall hereafter be known

as GULAM AHMED PATEL.

It is certified that I have complied with other legal

requirements in this connection.

HAIDAR PATEL

[Signature of Guardian]

————

I, DEEPAK LAMBA S/o BALDEV KUMAR LAMBA,

R/o Tower B4, Flat- 2404, Cleo County, Sector- 121 Gautam

Buddha Nagar, ** Gautam Buddha Nagar, Uttar Pradesh-

201301, have changed the name of my minor son HANISH

LAMBA aged about 1 year and he shall hereafter be known

as HARSHVARDHAN LAMBA.

It is certified that I have complied with other legal

requirements in this connection.

DEEPAK LAMBA

[Signature of Guardian]

————

I hitherto  known as M. ESWARAIAH S/o MADIGA

BAALAANJINEYULU, R/o H.No. 3/24, S.C.Colony,

Kasapuram, Anantapur [DT] -515803, Andhra Pradesh,  have

changed my name and shall hereafter be known as M.PAUL.

It is certified that I have complied with other legal

requirements in this connection.

M. ESWARAIAH

[Signature (in existing old name)]

I hitherto  known as AYESHA FATIMA

W/o MOHAMMED SONU, R/o House No-43-233/1,

Hanuman Nagar, RTC Colony, Secunderabad, Hyderabad,

Le, Moulali, Telangana-500040, have changed my name and

shall hereafter be known as PIVAHAL SONY.

It is certified that I have complied with other legal

requirements in this connection.

AYESHA FATIMA

[Signature (in existing old name)]

————

I hitherto  known as YENDUVA UMA D/o YENDUVA

NAGARAJU, residing at 8-2-635/8/17, Banjara Hills, Near

S T D Booth, Road No-12, Hyderabad, Andhra Pradesh-

500034, have changed my name and I shall hereafter be

known as AYESHA BEGUM.

It is certified that I have complied with other legal

requirements in this connection.

YENDUVA UMA

[Signature (in existing old name)]

————

I hitherto  known as POOJA D/o RAM SINGH

W/o MOHD UMER and residing at H.No.213, New Lahore

Colony, Shastri Nagar, Delhi-110031, have changed my name

and shall hereafter be known as ZUNI PARVEEN.

It is certified that I have complied with other legal

requirements in this connection.

POOJA

[Signature (in existing old name)]

————

I hitherto  known as NAAJREEN D/o NOOR HASAN

and W/o DEEPAK CHAUDHARY residing at House

No. DA 319, Near Housing Board, Dharam Nagar, Palwal,

Haryana-121102, have changed my name and shall hereafter

be known as MAHI CHAUDHARY.

It is certified that I have complied with other legal

requirements in this connection.

NAAJREEN

[Signature (in existing old name)]

————

I hitherto  known as SAMIM S/o AHAMAD,

R/o C-252,B, New Ashok Nagar, Vasundhra Enclave, East

Delhi, Delhi-110096, have changed my name and shall

hereafter be known as SOUMENDU SEKHAR SENGUPTA.

It is certified that I have complied with other legal

requirements in this connection.

SAMIM

[Signature (in existing old name)]
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I hitherto  known as VIJAY MAKKAR S/o CHUNI LAL

MAKKAR R/o 3/60, Geeta Colony, East Delhi, Delhi-110031,

have changed my name and shall hereafter be known as

MANJEET SINGH.

It is certified that I have complied with other legal

requirements in this connection.

VIJAY MAKKAR

[Signature (in existing old name)]

————

CHANGE OF RELIGION

I, M. ESWARAIAH S/o MADIGA BAALAANJINEYULU,

R/o H.No: 3/24, S.C.Colony, Kasapuram, Anantapur [Dt]-

515803, Andhra Pradesh, do hereby solemnly affirm and

declare that I have embraced CHRISTIANITY and renounced

HINDUISM with effect from 24-01-1998.

It is certified that I have complied with other legal

requirements in this connection.

M. ESWARAIAH

[Signature]

————

I, AYESHA FATIMA wife of MOHAMMED SONU,

R/o House No-43-233/1, Hanuman Nagar, RTC Colony,

Secunderabad, Hyderabad, Le, Moulali, Telangana-500040,

do hereby solemnly affirm and declare,  that I have embraced

HINDU religion and renounced MUSLIM w.e.f. 04/10/2023.

It is certified that I have complied with other legal

requirements in this connection.

 AYESHA FATIMA

[Signature]

————

I, YENDUVA UMA D/o YENDUVA NAGARAJU, residing

at 8-2-635/8/17, Banjara Hills, Near S T D Booth, Road

No. 12, Hyderabad, Andhra Pradesh-500034, do hereby

solemnly affirm and declare that I have embraced ISLAM

and renounced HINDUISM with effect from 02/06/2023.

It is certified that I have complied with other legal

requirements in this connection.

YENDUVA UMA

[Signature]

————

I, POOJA D/o RAM SINGH W/o MOHD UMER, residing

at H.No.213, New Lahore Colony, Shastri Nagar, Delhi-110031,

do hereby solemnly affirm and declare that I have embraced

ISLAM and renounced HINDUISM with effect from

19.09.2023.

It is certified that I have complied with other legal

requirements in this connection.

POOJA

[Signature]

I, NAAJREEN D/o NOOR HASAN W/o DEEPAK

CHAUDHARY, residing at House No- DA 319, Near Housing

Board, Dharam Nagar, Palwal, Haryana-121102, do hereby

solemnly affirm and declare that I have embraced HINDU

and renounced ISLAM with effect from 05.05.2023.

It is certified that I have complied with other legal

requirements in this connection.

NAAJREEN

[Signature]

————

I, SAMIM S/o AHAMAD, R/o C-252,B, New Ashok Nagar,

Vasundhra Enclave, East Delhi, Delhi-110096, do hereby

solemnly affirm and declare that I have embraced HINDUISM

and renounced ISLAM with effect from 13-10-2023.

It is certified that I have complied with other legal

requirements in this connection.

SAMIM

[Signature]

————

I, VIJAY MAKKAR S/o CHUNI LAL MAKKAR,

R/o 3/60, Geeta Colony, East Delhi, Delhi-110031, declare

that I have embraced SIKH religion and renounced HINDU

religion w.e.f. 05.01.2004.

It is certified that I have complied with other legal

requirements in this connection.

VIJAY MAKKAR

[Signature]

————

PUBLIC NOTICE

I, AAROHI AGARWAL D/o ASHISH AGARWAL,

R/o Flat No-301, Piyush Paradise, Balika Vidyalaya,

Moti Nagar, Rajendra Nagar, Lucknow, Uttar Prddesh-226004,

hereby undertake that I, AAROHI AGARWAL want to

change my name to ASHMIT AGARWAL and gender as

MALE.

I, AAROHI AGARWAL henceforth be known as ASHMIT

AGARWAL S/o ASHISH AGARWAL.

The above statement made by me is true & correct to the

best of my knowledge and belief. If any Legal Issue arises

in this regard at any stage, I will be personally responsible

for the same and, the Department of Publication will not be

liable for any consequences arising therefrom.

It is certified that I have complied with other legal

requirements in this connection.

AAROHI AGARWAL

[Signature]
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I, SATHVIK PONANGI alias PONANGI SATHVIK son of

PONANGI RAGHUVEER, residing  at 17-1-382/N/278

Nagarjuna Colony, Champapet, K.v. RANGA REDDY,

Telangana-500079, hereby undertake that I, SATHVIK

PONANGI alias PONANGI SATHVIK want to change my

name to PRAMITI PONANGI and gender as FEMALE.

I, SATHVIK PONANGI alias PONANGI SATHVIK will

henceforth be known as PRAMITI PONANGI D/o PONANGI

RAGHUVEER.

The above statement made by me is true & correct to the

best of my knowledge and belief. If any legal issue arises

in this regard at any stage, I will be personally responsible

for the same and the Department of Publication will not be

liable for any consequences arising therefrom.

It is certified that I have complied with other legal

requirements in this connection.

SATHVIK PONANGI alias PONANGI SATHVIK

[Signature]

————

I, YASHASWINEE NEMANE, D/o, ASHOK NEMANE

and SUREKHA NEMANE, R/o B-2, 404, Bakul C.H.S.,

Ashokvan, Shiv Vallabh Road, Borivali East,

MumbaI-400066, Maharashtra, hereby undertake that

I, YASHASWINEE NEMANE, want to change my name

to YASH NEMANE and gender marker from FEMALE to

MALE.

I, YASHASWINEE NEMANE, henceforth be known as

YASH NEMANE, S/o, ASHOK NEMANE and SUREKHA

NEMANE.

The above statement made by me is true & correct to the

best of my knowledge and belief. If any legal issue arises

in this regard at any stage, I will be personally responsible

for the same and the Department of Publication will not be

liable for any consequences arising therefrom.

It is certified that I have complied with other legal

requirements in this connection.

YASHASWINEE NEMANE

[Signature]

————

I, SOHAM PAL S/O SAMAR RANJAN PAL,

R/o 2/1, Ground Floor, 12th Main Road, Malleshwaram,

Vyalikaval, Bengaluru-560003, hereby undertake that

I, SOHAM PAL want to change my name to NIVI PAL and

gender as FEMALE.

I, SOHAM PAL henceforth be known as NIVI PAL

D/o SAMAR RANJAN PAL.

The above statement made by me is true & correct to the

best of my knowledge and belief. If any legal issue arises

in this regard at any stage, I will be personally responsible

for the same and, the Department of Publication will not be

liable for any consequences arising therefrom.

It is certified that I have complied with other legal

requirements in this connection.

SOHAM PAL

[Signature]

————

It is for general information that I, PREETI RAJNIKANT

AGRAWAL D/o PAWANKUMAR GANGADHAR

SARAYAN and Ex. wife of RAJNIKANT SURAJPRAKASH

AGRAWAL, R/o B/103 Hampton Park Opp Agam Arcade

Vesu Surat City Gujarat-395007, declare that I got divorce

from my husband RAJNIKANT SURAJPRAKASH

AGRAWAL vide Family Court, Surat, Family Suit No 755 of

2021 dated 10.03.2022. Further, I have changed my name and

shall hereafter be known as PREETI AGRAWAL.

It is certified that I have complied with other legal

requirements in this connection.

PREETI RAJNIKANT AGRAWAL

[Signature]

————

It is general information that I, PRIYANKA SHARMA

D/o VIJAY KUMAR SHARMA, Ex. W/o RANKESH

KUMAR, residing at House No-33-B, Gian Colony, Near

Phatak No-22, Patiala, Punjab-147001, declare that I got

divorce from my husband vide court decree DMC No.

138/2018 dated 19/07/2022 have changed the name of my

minor son SAHAAN MUKHIJA aged 12 years and he shall

hereafter be known as ADVAIT.

It is certified that I have complied with other legal

requirements in this connection.

PRIYANKA SHARMA

[Signature]

————

It is for general information that I, SIMRAN SEEHRA

D/o GURDEEP SINGH EX-W/o HIMMAT SINGH RAI,

R/o GNA House, Kot Kalan, Old Phagwara Road, Kot Kalan,

Jalandhar, Punjab-144024, declare that I got divorce from my

ex-husband HIMMAT SINGH RAI vide court decree

No. HMA No.-PBJL01-012293-2019 dated 10-12-2019 further,

I have changed the name of my minor daughter SAMREEN

RAI aged 7 years and she shall hereafter be known as

SAMREEN SINGH for all future purposes.

It is certified that I have complied with other legal

requirements in this connection.

SIMRAN SEEHRA

[Signature]
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It is for general information that I, SHIWANI alias

SHIWANI GABA D/o DARSHAN LAL Ex. wife of

DHIRENDRA KUMAR KAUSHIK,  R/o 137, SAMMAN

BAZAR LANE, BHOGAL, JUNGPURA-110014,  declare that

I got divorced from my husband  vide court decree no.

HMA No. 3122/22. Further I remarried with CHIRAG GABA

son of SURENDER GABA  vide marriage certificate

No.90730000176231 dated 9-08-2023  henceforth I have

changed  name of  mine and  my minor daughter namely

ANSHIKA KAUSHIK aged 13 years we shall hereafter be

known as SHIWANI GABA  and ANSHIKA GABA

respectively further I declare that name of the father of my

minor daughter may be known as CHIRAG GABA  in future

for all purpose.

It is certified that I have complied with other legal

requirements in this connection.

SHIWANI alias SHIWANI GABA

[Signature]

————

It is for general information that I, AKASH JANGWAL

S/o RAJENDRA SINGH, R/o Kaul, Kol Meerut, Uttar

Pradesh-250401, declare that name of my mother has been

wrongly written as BINESH DEVI in my all Educational

documents and Birth Certificate. The actual name of my

mother is VINESH SINGH, which may be amended

accordingly.

It is certified that I have complied with other legal

requirements in this connection.

AKASH JANGWAL

[Signature]

————

It is for general information that I, HAVISHAND SINGH

S/o PARKASH SINGH, R/o Village- Punjo Khera (23), Kheri

Bhutan, Karnal, Haryana- 132041, declare that name of mine

& my father and my mother has been wrongly written as

HAVISHAND & PRAKASH SINGH and NEELAM DEVI in

my 10th and 12th Class Certificate . The actual name of mine

& my father and my mother are HAVISHAND SINGH &

PARKASH SINGH and NEELAM, which may be amended

accordingly.

It is certified that I have complied with other legal

requirements in this connection.

HAVISHAND SINGH

[Signature]

————

It is for general information that I, PRITAM KUMAR

S/o SHAILESH KUMAR, R/o H. No. 5A/64, Gali No. 19,

Nangli Vihar, Baprola, New Delhi-110043, declare that name

of mine and my father has been wrongly written as PRITAM

and SHAILESH MAHTO in my educational documents. The

actual name of mine and my father are PRITAM KUMAR

and SHAILESH KUMAR, respectively which may be

amended accordingly.

It is certified that I have complied with other legal

requirements in this connection.

PRITAM KUMAR

[Signature]

————

It is for general information that I, BIJAY SINGH

S/o KIRAT SINGH, R/o Kirat Singh ki Dhani, near K.S.

Public School, Jetu Singh Nagar, Ketu Mada, Jodhpur,

Rajasthan-342025, declare that name of mine has been

wrongly written as VIJAY SINGH in my PPO No. C/AOC/

25604 /2007 dated 16/11/2007. The actual name of mine is

BIJAY SINGH, which may be amended accordingly.

It is certified that I have complied with other legal

requirements in this connection.

BIJAY SINGH

[Signature]

————

It is for general information that I, BIRENDER SINGH

S/o VASUDEV SINGH R/o Gram-Jhotana, Post- Jhotana,

Jakhanian, Ghazipur, Uttar Pradesh-275203 declare that name

of mine has been wrongly written as BRINDER SINGH in my

P.P.O. No. S/033338/89. The actual name of mine is BIRENDER

SINGH, which may be amended accordingly.

It is certified that I have complied with other legal

requirements in this connection.

BIRENDER SINGH

[Signature]

————

It is for general information that I, NARAYAN LAL

S/o BHAGWANLAL CHOUDHRI, R/o Makan No- 52, Ward

No- 08, Hanuman Mandir Ke Pass, Khaddhamniya, Basai,

Mandsaur, Madhya Pradesh - 458990, declare that name of

mine has been wrongly written as RAMNARAYAN in my

minor son NILESH CHOUDHARY, aged about 16 years, in

his 10th Class Certificate. The actual name of mine is

MARAYAN LAL, which may be amended accordingly.

It is certified that I have complied with other legal

requirements in this connection.

NARAYAN LAL

[Signature]

————

It is for general information that I, DHANESH KUMAR

CHOUDHARY S/o SURESH CHOUDHARY, R/o 3rd Floor,

23Door, 11 Cross, Cubbonpet Bangalore, Karnataka-560002,

declare that name of my father has been wrongly written as

SAVARAMJI in my 10th and 12th class certificate. The

actual name of my father is SURESH CHOUDHARY, which

may be amended accordingly.

It is certified that I have complied with other legal

requirements in this connection.

DHANESH KUMAR CHOUDHARY

[Signature]
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It is for general information that I, NARINDAR

CHAUDHARY W/O AJAY SINGH CHAUDHARY,

R/o Behind Tyagi Nursing Home, 238, Defence Estate, Phase-

2, Devri Road, Agra Cantt, Agra, Uttar Pradesh- 282001,

declare that name of mine has been wrongly written as

NARENDER CHAUDHARY in my Service Record that name

of mine has been wrongly written as NARENDER KAUR

MAGO in my 10th Class Certificate. The actual name of

mine is NARINDAR CHAUDHARY, which may be amended

accordingly.

It is certified that I have complied with other legal

requirements in this connection.

NARINDAR CHAUDHARY

[Signature]

————

It is for general information that I, RAMNIK KAUR

D/o PRITAM SINGH CHAWLA W/o MANVIR SINGH,

R/o House No-10502, New Patel Nagar, Haibowal Kalan,

Ludhiana, Punjab-141001, declare that my name has been

wrongly written as RAMNEEK KAUR in Senior School

Certificate and as RAMNIK KAUR CHAWLA in my Bachelor

of Commerce Degree & Marks Statement and Master of

Commerce 1st Semester Marks Statement. The actual name

of mine is RAMNIK KAUR, which may be amended

accordingly.

It is certified that I have complied with other legal

requirements in this connection.

RAMNIK KAUR

[Signature]

————

It is for general information that I, B VISWANATHA

SHENOY S/o B KRISHNARAYA SHENOY,  residing at REB

(TRG) AF, HQTC Campus, JC Nagar, Bangalore North,

Bangalore, J.C. Nagar, Karnataka PIN-560006, declare that

name of mine has been wrongly written as VISWANATHA

SHENOY B in my service records. The actual name of mine

is B VISWANATHA SHENOY, which may be amended

accordingly.

It is certified that I have complied with other legal

requirements in this connection.

B VISWANATHA SHENOY

[Signature]

————

It is for general information that I, JITENDER KUMAR

son of Sh. ISHAM SINGH, R/o House No. 105, Bakarpur

(120), Sabapur, District Yamuna Nagar, Haryana -135101,

declare that name of mine and my wife has been wrongly

written as JITENDER KAMBOJ and ANCHLA DEVI in my

minor son VISHWAS KAMBOJ aged 16 years in his 10th

class Educational Documents. The actual name of mine and

my wife are JITENDER KUMAR and ANCHLA KUMARI,

which may be amended accordingly.

It is certified that I have complied with other legal

requirements in this connection.

JITENDER KUMAR

[Signature]

It is for general information that I, HARVEER SINGH

S/o PREETAM SINGH, R/o Post-Funderi, Dehara Chaq,

Dhanaura, Amroha, Uttar Pradesh-244231, declare that name

of my wife has been wrongly written as MAHAK DEVI in

my minor son namely NIHAL CHAUDHARY aged 16 years,

in his CBSE class 10th Marksheet cum Certificate. The actual

name of my wife is SONIKA, which may be amended

accordingly.`

It is certified that I have complied with other legal

requirements in this connection.

HARVEER SINGH

[Signature]

————

It is for general information that I, KUNDAN YADAV

S/o SATYENDRA KUMAR YADAV, R/o Ward No- 7,

PO-Laukahi Narahiya, Laukahi Madhubani, Bihar-847108,

declare that name of my father has been wrongly written as

S K YADAV in my 10th Class Certificate . The actual name

of My Father is SATYENDRA KUMAR YADAV, which may

be amended accordingly.

It is certified that I have complied with other legal

requirements in this connection.

KUNDAN YADAV

[Signature]

————

It is for general information that I, KONDAPARTHI

PICHAIAH S/o SITHAIAH, residing at 2-71, Papatapalli,

Raghunadhapalem, Papadapalle, Khammam (Urban),

Telangana-507003, declare that the name of mine and my

wife have been wrongly written as K.PRASAD and

K.VENKATA LAXMI in my minor son KONDAPARTHI

UDAY KUMAR, aged 17 years in his Birth Certificate

No. 1168/2006. The actual name of mine and my wife are

KONDAPARTHI PICHAIAH and KONDAPARTHI LAXMI

respectively, which may be amended accordingly.

It is certified that I have complied with other legal

requirements in this connection.

KONDAPARTHI PICHAIAH

[Signature]

————

It is for general information that I, SAHIL SHARMA

S/o AJAY KUMAR, R/o Vill, Raghowal, P.O-Sagran, Dasuya,

Hoshiarpur, Punjab- 144205, declare that name of my mother

has been wrongly written as JAGRITI in my 10th Class

Certificate. The actual name of  my mother is JAGRATI

SHARMA, which may be amended accordingly.

It is certified that I have complied with other legal

requirements in this connection.

SAHIL SHARMA

[Signature]
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It is for general information that I, LAKHVINDER SINGH

SIDHU S/o HARBHAJAN SINGH SIDHU, residing at

H. No. B013/03627, ST. No. 2, I.T.I. Chowk, Gurdev Singh

Nagar, Barnala, Punjab-148101, declare that the name of

mine, my wife and my minor son have been wrongly written

as LAKHVINDER SINGH, GURPREET KAUR and

PARAMVEER SINGH in my minor son PARAMVEER SINGH

SIDHU aged 15 years in his school records. The actual

name of mine, my wife and my minor son are LAKHVINDER

SINGH SIDHU, GURPREET KAUR SIDHU and

PARAMVEER SINGH SIDHU respectively, which may be

amended accordingly.

It is certified that I have complied with other legal

requirements in this connection.

LAKHVINDER SINGH SIDHU

[Signature]

————

It is for general information that I, KONDAPARTHI SAI

ABHIMANYU S/o KONDAPARTHI PICHAIAH, residing at

2-71, Papatapalli, Raghunadhapalem, Papadapalle,

Khammam(urban), Telangana-507003, declare that the name

of my father and mother have been wrongly written as

K PRASAD and K VENKATA LAXMI in my birth certificate

No. 3444/2004. The actual name of my father and mother are

KONDAPARTHI PICHAIAH and KONDAPARTHI LAXMI

respectively, which may be amended accordingly.

It is certified that I have complied with other legal

requirements in this connection.

KONDAPARTHI SAI ABHIMANYU

[Signature]

————

It is for general information that I, MAYA W/o TRISHOOL

SAW, R/o Village Mor English Po Mor Ps Mokama,

Mokameh, Patna, Bihar-803302, declare that name of mine

and my minor daughter has been wrongly written as MAYA

DEVI and RIYA ANGEL in my  minor daughter namely

ANUSANSKRITI SUVARNA in her 10th class educational

documents. The actual name of mine and my minor daughter

are MAYA and ANUSANSKRITI SUVARNA respectively

and, which may be amended accordingly.

It is certified that I have complied with other legal

requirements in this connection.

MAYA

[Signature]

————

It is for general information that I, CHANDER SHEKHAR

S/o GOVIND SINGH, R/o House No-RZ-40 Block PB,

Chanakya Place Part-2, D.K Mohan Garden, West Delhi,

Delhi-110059, declare that name of my wife and my minor

son has been wrongly written as LAXMI and JATIN in my

minor son JATIN JADODIYA, aged about 15 Years, in his

school records . The actual name of my wife and my minor

son are LAXMI SHEKHAR and JATIN JADODIYA, which

may be amended accordingly.

It is certified that I have complied with other legal

requirements in this connection.

CHANDER SHEKHAR

[Signature]

————

It is for general information that I, BABY BHIMARAY

KADAM W/o BHIMARAY, R/o No 456, Ward No 2,

VTC: Bilagi, PO: Bilgi, District: Bagalkot, Karnataka-587116,

declare that name of mine has been wrongly written as

BABY VASANT HOTKAR in my service document. The

actual name of mine is BABY BHIMARAY KADAM, which

may be amended accordingly.

It is certified that I have complied with other legal

requirements in this connection.

BABY BHIMARAY KADAM

[Signature]

————

It is for general information that I, PARUL LALIT GUPTA

W/o LALIT GUPTA, R/o Flat No-A 3-1204, Gardenia Glory

Apartment, Near Mother Dairy, Sector-46, Noida, Gautam

Buddha Nagar, Uttar Pradesh-201301, declare that name of

mine has been wrongly written as PARUL GUPTA in my

minor son MRINAL GUPTA, aged about 17 years, in his

10th class certificate. The actual name of mine is PARUL

LALIT GUPTA, which may be amended accordingly.

It is certified that I have complied with other legal

requirements in this connection.

PARUL LALIT GUPTA

[Signature]

————

It is for general information that I, MANJUNATHA

S/o SHIVANNA, R/o 149/1, Cheemasandra, Bangalore,

Karnataka- 560049, declare that name of my father has been

wrongly written as SHIVAKUMAR in my 10th Class

Certificate. The actual name of my father is SHIVANNA,

which may be amended accordingly.

It is certified that I have complied with other legal

requirements in this connection.

MANJUNATHA

[Signature]
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It is for general information that I, DIVYESH KUMAR

JAIN S/o RAMESH KUMAR JAIN, R/o 6, Opp Shivrati

House, Ganesh Ghati, Clock Tower, Girwa, Udaipur, Shastri

Circle, Udaipur, Rajasthan- 313001, declare that name of

mine and my father has been wrongly written as DIVYESH

JAIN and RAMESH JAIN in my Birth Certificate . The

actual name of mine and my father is DIVYESH KUMAR

JAIN and RAMESH KUMAR JAIN, which may be amended

accordingly.

It is certified that I have complied with other legal

requirements in this connection.

DIVYESH KUMAR JAIN

[Signature]

————

It is for general information that I, HARSHIT NIVERIYA

son of  RAKESH KUMAR, residing at H.No.5313, Street

No.6, Dharampura, Shingar Cinema Road, District Ludhiana-

141008, Punjab, declare that my Father name has been

wrongly written as RAKESH NIVERIYA in my Matriculation

Certificate. The actual name of my Father is RAKESH

KUMAR respectively, which may be amended accordingly

in Documents.

It is certified that I have complied with other legal

requirements in this connection.

HARSHIT NIVERIYA

[Signature]

————

It is for general information that I, KAASHVI  SHARMA

D/o RAJNEESH KUMAR, R/o Gali No. 01, Opposite Water

Works, Adarsh Nagar, Talwara, Distt. Hoshiarpur, Punjab-

144216, declare that name of mine has been wrongly written

as KAASHVI in my 10th class educational documents. The

actual name of mine is KAASHVI SHARMA, which may be

amended accordingly.

It is certified that I have complied with other legal

requirements in this connection.

KAASHVI  SHARMA

[Signature]

————

It is for general information that I, KOKKULA GAYATRI

W/o PAMU RAMMOHAN, residing at 1-8-3/143, Sri Ram

Nagar Colony, Vartha Office, Warangal X Road,

Khammam(urban), Telangana-507001, declare that the name

of mine has been wrongly written as PAMU EJAYATHRI in

my minor son PAMU PRANEETH KUMAR aged 16 years

in his birth certificate No. 50106-B-83252. The actual name

of mine is KOKKULA GAYATRI, which may be amended

accordingly.

It is certified that I have complied with other legal

requirements in this connection.

KOKKULA GAYATRI

[Signature]

It is for general information that I, SUNNY PANCHAL

S/o VEDA NAND, R/o 854/21, Gali No-1, Dipo Wali Gali,

Kailash Colony, Rohtak, Haryana-124001, declare that name

of my father and my mother has been wrongly written as

VED ANAND and ASHA in my 10th Class Certificate . The

actual name of My Father and My Mother are VEDA NAND

and ASHA RANI, which may be amended accordingly.

It is certified that I have complied with other legal

requirements in this connection.

SUNNY PANCHAL

[Signature]

————

It is for general information that I, SURENDER SINGH

S/o KUNDAN LAL R/o Jhund Sarai, Abad (124), Patil R S,

Gurgaon, Haryana-122506 declare that name of my father

has been wrongly written as KUNDAN SINGH in my FCI

Service Records. The actual name of my father is KUNDAN

LAL respectively, which may be amended accordingly.

It is certified that I have complied with other legal

requirements in this connection.

SURENDER SINGH

[Signature]

————

It is for general information that I, ARYAN SAINI

S/o JITENDRA BHOI, R/o Bapu Bazar, Old Telephone

Exchange, Rishabhdev, Udaipur, Rajasthan-313802, declare

that name of mine, my father and my mother has been

wrongly written as ARYAN SAINEE, JITENDRA SAINEE

and HANSA DEVI, respectively in my 10th & 12th Class

School Certificate Cum Marksheet . The actual name of

mine, my father and my mother is ARYAN SAINI, JITENDRA

BHOI and HANSA DEVI BHOI respectively, which may be

amended accordingly.

It is certified that I have complied with other legal

requirements in this connection.

ARYAN SAINI

[Signature]

————

 It is for general information that I, KULPREET SINGH

son of Late KAWAL JEET SINGH, residing at 41/2, Church

Road, Bhogal, Jangpura, South Delhi, Delhi-110014, declare

that name of my father and my mother has been wrongly

written as SURJEET SINGH and JASBIR SINGH in my 10th

and 12th  Class Educational Documents. The actual name of

my father and my mother are KAWAL JEET SINGH and

SATNAM KAUR respectively, which may be amended

accordingly.

It is certified that I have complied with other legal

requirements in this connection.

KULPREET SINGH

[Signature]
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It is for general information that I, JAGDISH SINGH

RANA S/o GULAB SINGH RANA, R/o 36, Panditwari,

Dehradun, Uttarakhand-248007, declare that name of mine

and my father has been wrongly written as JAGDISH SINGH

and GULAB SINGH in my Service Certificate. The actual

name of mine and my father are JAGDISH SINGH RANA

and GULAB SINGH RANA, which may be amended

accordingly.

It is certified that I have complied with other legal

requirements in this connection.

JAGDISH SINGH RANA

[Signature]

————

It is for general information that I, AMARKOSH BELLARY

S/o PEDDANNA, residing at # 20/8, Jai Bheem Nagar,

Dharwad, Distt. Dharwad, Karnataka, PIN: 580001, declare

that name of mine and father's has been wrongly written as

AMARKESHAV P BALLARY and PEDDENNA in my service

record. The actual name of mine and father's is AMARKOSH

BELLARY and PEDDANNA respectively, which may be

amended accordingly.

It is certified that I have complied with other legal

requirements in this connection.

AMARKOSH BELLARY

[Signature]

————

It is for general information that I, KOMREWAR

RAMCHANDRA S/o KOMREWAR BHUMAIYA , R/o Flat

No. 407, Block-1, Mahanagar Green Terrace APT Bandlaguda,

Beside Ecopolis Apartment, Nagole, Medchal-Malkajgiri,

Telangana-500068, declare that name of my father has been

wrongly written as SHANKARRAO KOMREWAR in my

School Living Certificate. The actual name of my father is

KOMREWAR BHUMAIYA, which may be amended

accordingly.

It is certified that I have complied with other legal

requirements in this connection.

KOMREWAR RAMCHANDRA

[Signature]

————

It is for general information that I, SHIV SHANKAR

KUMAR S/o FULESHWAR SAH, R/o Ward No. 02, Gram-

Chaidha, Post-Babu Bagicha, Thana-Maheshkhunt, Mansi

Khagaria, Bihar- 851214, declare that name of mine and my

father has been wrongly written as SHIVSHANKER KUMAR

and PULESHWAR SAH in my Education Document that

name of my father has been wrongly written as FULESWAR

PRASAD SAH in my Intermediate and Bachelor of Arts.

The actual name of mine and my father are SHIV SHANKAR

KUMAR and FULESHWAR SAH, which may be amended

accordingly.

It is certified that I have complied with other legal

requirements in this connection.

SHIV SHANKAR KUMAR

[Signature]

It is for general information that I, GARVITA AGNI

D/o RAJENDRA AGNI, R/o Manpur North, Rampur,

Uttar Pradesh-244924, declare that name of my father has

been wrongly written as RAJENDRA CHAUHAN in my

10th Class Certificate. The actual name of my father is

RAJENDRA AGNI, which may be amended accordingly.

It is certified that I have complied with other legal

requirements in this connection.

GARVITA AGNI

[Signature]

————

It is for general information that I, HOSHIAR SINGH

S/o JAGAR NATH, R/o Qtr. No. 23/2, Pathankot Cantt,

Punjab, declare that name of my minor daughter has been

wrongly written as  RIYA aged 13 years in her educational

documents. The actual name of my minor daughter is RIYA

MAMANIYA, which may be amended accordingly.

It is certified that I have complied with other legal

requirements in this connection.

HOSHIAR SINGH

[Signature]

————

It is for general information that I, MANJU BALA

W/o VIJENDER SINGH, R/o Plot No.-37B/37C, Shiv Park,

Sani Mandir Wali Gali, Kakrola, Delhi-110078, declare that

name of mine has been wrongly written as MANJU in my

minor son TANISH MEHRA aged 14 years in his School

Records. The actual name of mine is MANJU BALA, which

may be amended accordingly.

It is certified that I have complied with other legal

requirements in this connection.

MANJU BALA

[Signature]

————

It is for general information that I, RAVI KANT

S/o CHANDER KUMAR, R/o Street Number- 1, Near Davra

Steel Factory, Madhav Nagari, Fazika, Punjab-152123, declare

that name of mine has been wrongly written as RAVI KANT

SHARMA in my minor son ARMAAN SHARMA, aged

about 17 years, in his 10th Class Certificate. The actual

name of mine is RAVI KANT, which may be amended

accordingly.

It is certified that I have complied with other legal

requirements in this connection.

RAVI KANT

[Signature]
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It is for general information that I, JASBIR KAUR

W/o Sh. SURINDER PAL SINGH, residing at H.No. 166,

Shastri Colony, Mukerian, Distt. Hoshiarpur, Punjab-144211,

declare that name of my husband has been wrongly written

as SURINDERPAL SINGH in my passport No. P4267712.

The actual name of my husband is SURINDER PAL SINGH

respectively, which may be amended accordingly.

It is certified that I have complied with other legal

requirements in this connection.

JASBIR KAUR

[Signature]

————

It is for general information that I, DULIN BARNABAS

S/o D RANGMEISONG, R/o Sagang Lukhumbi,

Churachandpur, Manipur -795133, declare that name of mine

and my father has been wrongly written as DUBLIN

BARNABAS KOM and DUBLIN ASONG KOM in my Pan

Card No. DZIPK3292L. The actual name of mine and my

father are DULIN BARNABAS and D RANGMEISONG,

which may be amended accordingly.

It is certified that I have complied with other legal

requirements in this connection.

DULIN BARNABAS

[Signature]

————

It is for general information that I, KUNAL KANGRA

S/o SUNIL KUMAR, R/o 369, 14 Block, Dakshin Puri

Extension, New Delhi-110062, declare that name of my father

and mother has been wrongly written as SUNIL KUMAR

KANGRA and SAVITA KANGRA in my 10th and 12th

Educational Documents. The actual name of my father and

mother are SUNIL KUMAR and SAVITA respectively, which

may be amended accordingly.

It is certified that I have complied with other legal

requirements in this connection.

KUNAL KANGRA

[Signature]

————

It is for general information that I, SACHIN SINGH

S/o SHISHUPAL SINGH, R/o Jhamka, Bulandshahr,

Uttar Pradesh-203131, declare that name of mine has been

wrongly written as SACHIN KUMAR in my 10th and 12th

educational documents. The actual name of mine is SACHIN

SINGH, which may be amended accordingly.

It is certified that I have complied with other legal

requirements in this connection.

SACHIN SINGH

[Signature]

It is for general information that I, SAURAV SAHA

S/o BHABATOSH SAHA, R/o 221/N, Santinagar, Khardah,

Panihati (M), North 24 Parganas, Rahara, West Bengal-

700118, declare that name of my father has been wrongly

written as BHABOTOSH SAHA in my all Educational

Documents and Service Record. The actual name of my

father is BHABATOSH SAHA, which may be amended

accordingly.

It is certified that I have complied with other legal

requirements in this connection.

SAURAV SAHA

[Signature]

————

It is for general information that I, AVIJIT BARIK

S/o BHANU BARIK, R/o Jasomantapur, Purba Medinipur,

West Bengal-721172, declare that name of mine and my

father has been wrongly written as AVIJIT PATRA and

BISWANATH PATRA in my Pan Card No. FROPP9175B.

The actual name of mine and my father are AVIJIT BARIK

and BHANU BARIK, which may be amended accordingly.

It is certified that I have complied with other legal

requirements in this connection.

AVIJIT BARIK

[Signature]

————

 It is for general information that I, SARBJIT SINGH

son of GIAN SINGH, residing at H.No. W.S-376, Near Neel

Kanth Mandir, Bania Mohalla, Basti Sheikh, Jalandhar-144003,

Punjab, declare that name of mine and my wife and my minor

son has been wrongly written as SARBJIT SINGH KALRA

and POONAMJIT KAUR KALRA and HARMAN PREET

SINGH KALRA in my minor son's aged 17 years in his 10th

Class Certificate. The actual name of mine and my wife and

my minor son's is SARBJIT SINGH and POONAMJIT KAUR

and HARMAN PREET SINGH respectively, which may be

amended accordingly.

It is certified that I have complied with other legal

requirements in this connection.

SARBJIT SINGH

[Signature]

————

It is for general information that I, RISHOO D/o KEDAR

SINGH, R/o Village Rajapur, Post Lakhaura, Mainpuri, Uttar

Pradesh-205265, declare that name of my father has been

wrongly written as JAYVEER SINGH in my Pan Card

No.-EWBPR4558H. The actual name of my father is KEDAR

SINGH, which may be amended accordingly.

It is certified that I have complied with other legal

requirements in this connection.

RISHOO

[Signature]
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It is for general information that I, SAPNA W/o JYOTI

SHANKAR BHARTI D/o HARE RAM  BHARTI, R/o H.No.

B-44, Near Rama Public School, New Gopal Nagar, Najafgarh,

South West Delhi-110043, declare that  name of my Father

has been wrongly written as HARE RAM in my 10th, 12th

Marksheet, Certificates  and  educational documents. The

actual name of my father is HARE RAM BHARTI, which

may be amended accordingly.

It is certified that I have complied with other legal

requirements in this connection.

SAPNA

[Signature]

————

It is for general information that I, ASMAT KHAN

S/o Sh. RAVIJ KHAN, R/o 619 L-BLK Mangol Pur Kalan,

Delhi-110085, declare that name of mine has been wrongly

written as ASMAT in my minor daughter namely SHIFA

aged 14 years in her school record. The actual name of mine

is ASMAT KHAN, which may be amended accordingly.

It is certified that I have complied with other legal

requirements in this connection.

ASMAT KHAN

[Signature]

————

It is for general information that I, AJIT SINGH YADAV

S/o DHARAM SINGH YADAV, R/o HC-2, Police Station,

Lodhi Colony, New Delhi-110003, declare that name of mine

and my father has been wrongly written as AJIT SINGH and

DHARAM SINGH in my 10th and 12th class educational

documents, in my service book and the name of my father

as DHARAM SINGH in my Passport No. T6049096. The

actual name of mine and my father are AJIT SINGH YADAV

and DHARAM SINGH YADAV respectively, which may be

amended accordingly.

It is certified that I have complied with other legal

requirements in this connection.

AJIT SINGH YADAV

[Signature]

————

It is for general information that I, MANISH PAL

S/o  ANOOP SINGH, R/o B-14/44, Street No. 14, Near Samadhi

Wali Gali, Saboli Village, North East, Delhi-110093, declare

that name of mine  has been wrongly written as MANISH

KUMAR  in my minor Son  MAYANK aged 15 years in his

School Leaving Certificate. The actual name of mine is

MANISH PAL, which may be amended accordingly.

It is certified that I have complied with other legal

requirements in this connection.

MANISH PAL

[Signature]

It is for general information that I, VIPIN KUMAR

S/o BACHI RAM, R/o Kh.No. 18/15, Gali No. 08, Block-A1,

PD Joshi Amrit Vihar, Burari, North Delhi, Delhi-110084,

declare that name of mine has been wrongly written as

VIPIN in my CBSE class 12th Marksheet cum Certificate.

Further, name of my mother has been wrongly written as

NARVDESHWARI in my CBSE 10th and 12th class

Marksheets cum Certificates. The actual name of mine and

mother are VIPIN KUMAR and NARMADA respectively,

which may be amended accordingly.

It is certified that I have complied with other legal

requirements in this connection.

VIPIN KUMAR

[Signature]

————

It is for general information that I, MONICA RAVI

KUMAR D/o RAVIKUMAR MUNIRATHINAM, R/o A-5,

Type-3, Tower-16, Kidwai Nagar, East, South West Delhi-

110023, declare that name of mine and my father has been

wrongly written as MONICA R and RAVIKUMAR H M in

my driving Licence No. TN23 20190004907. The actual name

of mine and my father are MONICA RAVI KUMAR and

RAVIKUMAR MUNIRATHINAM respectively, which may

be amended accordingly.

It is certified that I have complied with other legal

requirements in this connection.

MONICA RAVI KUMAR

[Signature]

————

It is for general information that I, HARVINDER

S/o RAMKUMAR, R/o 371, Gali Brahman Wali, Bawana

North West Delhi-110039, declare that name of mine and my

minor daughter has been wrongly written as HARBINDER

and BANO DHANI in my minor daughter namely DHANI

aged 14 years in her school record. The actual name of mine

and my minor daughter are HARVINDER and DHANI

respectively which may be amended accordingly.

It is certified that I have complied with other legal

requirements in this connection.

HARVINDER

[Signature]

————

It is for general information that I, RADHA KRISHAN

S/o KHARAK SINGH, residing at Andhop (287), Palwal,

Haryana-121106, declare that name of mine has been wrongly

written as RADHA KRISHNAN in my discharge book and

PPO No.-S/021542/2013(ARMY). The actual name of mine is

RADHA KRISHAN, which may be amended accordingly.

It is certified that I have complied with other legal

requirements in this connection.

RADHA KRISHAN

[Signature]



PART IV] THE GAZETTE OF INDIA, NOVEMBER 25, 2023 (AGRAHAYANA 4, 1945) 4353

It is for general information that I, MUNAR DEVI

W/o LALCHAND MAHTO, Permanent R/o Vill Daudpur

Bintoli, Dinapur, Cum-Khagaul, Patna, Bihar-801502 and

Present, R/o D-104, Gazipur Village, Delhi-110096, declare

that name of mine and my husband has been wrongly

written as RINKI DEVI and LAL CHAND MAHTO in my

minor daughter namely RASHMI aged 16 years in her 10th

class marksheet. The actual name of mine and my husband

are MUNAR DEVI and LALCHAND MAHTO respectively,

which may be amended accordingly.

It is certified that I have complied with other legal

requirements in this connection.

MUNAR DEVI

[Signature]

————

It is for general information that I, KANHAIYALAL

SAXENA S/o TOTARAM, R/o 486, DDA Janta Flat, Hastsal,

West Delhi-110059, declare that name of mine has been

wrongly written as KANHAIYALAL in my 12th class

educational documents. The actual name of mine is

KANHAIYALAL SAXENA, which may be amended

accordingly.

It is certified that I have complied with other legal

requirements in this connection.

KANHAIYALAL SAXENA

[Signature]

————

It is for general information that I, JITENDER KUMAR

S/o OM PRAKASH THAKUR, R/o H.No. A-1-162-163,

Sector-17, Rohini, Delhi-110089, declare that name of mine

and my father has been wrongly written as JITENDERA

KUMAR and OM PARKASH SINGH in my 10th class marks-

sheet and certificate and JITENDERA KUMAR and OM

PRAKASH SINGH in my 12th class marks-sheet, certificate,

graduation degree and L.L.B. degree. The actual name of

mine and my father are JITENDER KUMAR and OM

PRAKASH THAKUR, which may be amended accordingly.

It is certified that I have complied with other legal

requirements in this connection.

JITENDER KUMAR

[Signature]

————

It is for general information that I, KASHANA PARVEEN

D/o ANUL HAQUE, R/o N-95/79, T-Huts, Indra Lok,

Rampura, Delhi-110035, declare that name of my father has

been wrongly written as AIN UL HAQUE in my all

educational documents. The actual name of my father is

ANUL HAQUE, which may be amended accordingly.

It is certified that I have complied with other legal

requirements in this connection.

 KASHANA PARVEEN

[Signature]

It is for general information that I, DILKASH PARVEEN

D/o ANUL HAQUE, R/o N-95/79, T-Huts, Shehzada Bagh,

Inderlok, Onkar Nagar, Saraswati Vihar, Delhi-110035, declare

that name of my father has been wrongly written as AINUL

HAQ in my all educational documents. The actual name of

my father is ANUL HAQUE, which may be amended

accordingly.

It is certified that I have complied with other legal

requirements in this connection.

DILKASH PARVEEN

[Signature]

————

I, SUSHMA JOSHI W/o NARENDRA PRASAD JOSHI

and Legal guardian of NARENDRA PRASAD JOSHI vide

Court Order No. 19657 dated 06.02.2014, residing at A-194,

Pocket B, Mayur Vihar, Phase-2, Delhi-110091, have changed

the name of my mentally disabled husband namely

NARENDER PRASAD JOSHI alias N.P JOSHI alias

NARENDRA PRASAD JOSHI S/o SAKLA NAND JOSHI,

R/o A-194, Pocket B, Mayur Vihar, Phase -2, Delhi-110091

and he shall hereafter be known as NARENDRA PRASAD

JOSHI.

It is certified that I have complied with other legal

requirements in this connection.

 SUSHMA JOSHI

[Signature]

————

It is for general information that I, PARACHOOR

SRIDHAR MAHESHWARI W/o Late Shri P SRIDHAR,

R/o Type 3/32, NCERT Campus Sri Aurobindo Marg,

New Delhi-110016, declare that name of mine has been

wrongly written as P.S. MAHESHWARI in my  service

book. The actual name of mine is PARACHOOR SRIDHAR

MAHESHWARI, which may be amended accordingly

It is certified that I have complied with other legal

requirements in this connection.

PARACHOOR SRIDHAR MAHESHWARI

[Signature]

————

It is for general information that I, MUSKAN D/o PAWAN

KUMAR, R/o Malyan Pana, Dighal(2), Jhajjar, Haryana-

124107, declare that name of my father and my mother has

been wrongly written as PAWAN and POONAM in my 10th

and 12th Class Educational Documents. The actual name of

my father and my mother are PAWAN KUMAR and

POONAM DEVI respectively, which may be amended

accordingly.

It is certified that I have complied with other legal

requirements in this connection.

MUSKAN

[Signature]
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It is for general information that I, PRADEEP VERMA

S/o RAMNIWAS VERMA, R/o F-5, 103, Sultan Puri,

Delhi-110086, declare that name of mine and my father has

been wrongly written as PRADEEP and RAM NIVAS in my

driving Licence No. DL-1120140281582. The actual name of

mine and my father are PRADEEP VERMA and RAMNIWAS

VERMA respectively, which may be amended accordingly.

It is certified that I have complied with other legal

requirements in this connection.

PRADEEP VERMA

[Signature]

————

It is for general information that I, RAJENDER SINGH

S/o KUNDAN SINGH, residing at RZ-29C, Gali No. 2, Raghu

Nagar, Pankha Road, New Delhi-110045, declare that name

of mine and my father has been wrongly written as

RAJINDER SINGH and KUNDAN SINGH BISHT in my

service book and name of mine and my father has been

wrongly written as RAJINDER SINGH and K SINGH in my

10th Class Educational Documents. The actual name of mine

and my father are RAJENDER SINGH and KUNDAN SINGH

respectively, which may be amended accordingly.

It is certified that I have complied with other legal

requirements in this connection.

RAJENDER SINGH

[Signature]

————

It is for general information that I, SALONI

PRIYADARSHINI D/o SHASHI BHUSHAN PRASAD,

R/o A-31, 3rd Floor AE-2 Section-37 Faridabad, Haryana-

121003, declare that I have adopted LAXMI from Children

of the World, Plot No. 5, PSP Pocket Dwarka Sector-8, New

Delhi, with effect from 11/09/2019 vide court order (GP) No.

03/2019/(23/19) dated 11th sept 2019. Further, I have changed

the name of my minor adopted daughter named LAXMI,

aged 13 years and she shall hereafter be known as SIA

PRIYADARSHINI in future for all purposes.

It is certified that I have complied with other legal

requirements in this connection.

SALONI PRIYADARSHINI

[Signature]

————

It is for general information that I, SUKHMAL CHAND

JAIN S/o KANWAR SEN JAIN, R/o R-31, Vani Vihar, Uttam

Nagar, West Delhi-110059, declare that name of mine has

been wrongly written as SUKHMAL CHAND in my Passport

No. X 536970. The actual name of mine is SUKHMAL

CHAND JAIN, which may be amended accordingly.

It is certified that I have complied with other legal

requirements in this connection.

SUKHMAL CHAND JAIN

[Signature]

It is for general information that I, YOGENDRA SINGH

NEGI son of DIGAMBER SINGH NEGI, residing at Flat

No. 8A and 9, First Floor, front Side, Garhwal Apartment,

Gali No.-17, Bhagwati Garden Extn. D K Mohan Garden,

West Delhi, Delhi-110059, declare that name of my wife has

been wrongly written as ASHA DEVI in my PPO No. 08/14/

B/D/3739/87. The actual name of my wife is ASHA NEGI,

which may be amended accordingly.

It is certified that I have complied with other legal

requirements in this connection.

YOGENDRA SINGH NEGI

[Signature]

————

It is for general information that I, MANISH KUMAR

JAIN S/o ANIL JAIN, R/o 8-A, Gulab Vatika, Loni Dehat,

Ghaziabad, Uttar Pradesh-201102, declare that name of mine

has been wrongly written as MANISH JAIN in my minor

son namely VAIBHAV JAIN aged 14 years in his school

record. The actual name of mine is MANISH KUMAR JAIN,

which may be amended accordingly.

It is certified that I have complied with other legal

requirements in this connection.

MANISH KUMAR JAIN

[Signature]

————

It is for general information that I, MOHD  NAEEM

S/o MAKBUL HUSAIN, R/o H.No. B-305, Gali No.-5, Kabir

Nagar Shahadra, North East Delhi-110094, declare that name

of mine and my father has been wrongly written as NAIM

KHAN and MAKBUL in my I.U. V. R.C No. DL-1RAA2748

dated 09-11-2021.  The actual name of mine and my father

are MOHD NAEEM and MAKBUL HUSAIN respectively,

which may be amended accordingly.

It is certified that I have complied with other legal

requirements in this connection.

MOHD  NAEEM

[Signature]

————

It is for general information that I, VIPUL KUMAR ARYA

S/o UTTAM KUMAR, R/o A-304, Metro Vihar, Shashtri-

Park, Delhi-110053, declare that name of mine has been

wrongly-written as VIPUL in my service record and VIPUL

KUMAR in my passport. The actual name of mine is VIPUL

KUMAR ARYA, which may be amended accordingly.

It is certified that I have complied with other legal

requirements in this connection.

VIPUL KUMAR ARYA

[Signature]
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It is for general information that I, AKASH JANGWAL

S/o RAJENDRA SINGH, residing at Kaul, Kol, Meerut,

Uttar Pradesh-250401, declare that name of my mother has

been wrongly written as BINESH DEVI in my 10th and

12th class marksheet and certificate and Passport No.

S2582728. The actual name of my mother is VINESH SINGH,

which may be amended accordingly.

It is certified that I have complied with other legal

requirements in this connection.

AKASH JANGWAL

[Signature]

————

It is for general information that I, MALLIKARJUN

NAYIK S/o KALLAPPA NAYIK, Permanent Address-Examba,

Belagavi, Karnataka-591244, Present Address-1872, Rocket

Regiment C/o 56 APO, Pin 921872, declare that name of mine

and my minor son has been wrongly written as

MALLIKARJUN KALLAPPA NAYIK and PRAJWAL in my

minor son PRAJWAL MALLIKARJUN NAYIK aged

11 years in his school records. The actual name of mine and

my minor son are MALLIKARJUN NAYIK and PRAJWAL

MALLIKARJUN NAYIK respectively, which may be amended

accordingly.

It is certified that I have complied with other legal

requirements in this connection.

 MALLIKARJUN NAYIK

[Signature]

————

It is for general information that I, AJIT SINGH ATHWAL

S/o AKAL SINGH ATHWAL, residing at 116 Kangra Niketan

Society, Vikaspuri, New Delhi-110018, declare that name of

mine has been wrongly written as AJIT SINGH in my Indian

Navy Discharge Book No.- 86793 and PPO No.- Navy/ 5/

171/2001. The actual name of mine is AJIT SINGH ATHWAL,

which may be amended accordingly.

It is certified that I have complied with other legal

requirements in this connection.

 AJIT SINGH ATHWAL

[Signature]

————

It is for general information that I, MANOJ KUMAR

S/o MUNNA LAL, R/o 26/125, Gali No. 10, Siddharth Gali,

Vishwas Nagar, North East Delhi, Delhi-110032, declare that

name of mine and my minor son has been wrongly written

as MANOJ KR and VIBHORE KR in my minor son VIBHOR

KUMAR, aged 15 years in his 10th class marks-sheet and

certificate. The actual name of mine and my minor son are

MANOJ KUMAR and VIBHOR KUMAR, which may be

amended accordingly.

It is certified that I have complied with other legal

requirements in this connection.

MANOJ KUMAR

[Signature]

It is for general information that I, SEEMA SHARMA

W/o VISHAL MOHAN, R/o D-6/90/1, Sector-6, Rohini, North

West Delhi-110085, declare that name of mine has been

wrongly written as SEEMA in my minor daughter namely

PARIDHI aged 15 years in her school record. The actual

name of mine is SEEMA SHARMA, which may be amended

accordingly.

It is certified that I have complied with other legal

requirements in this connection.

SEEMA SHARMA

[Signature]

————

It is for general information that I, RITU YADAV

D/o LAL BABU PRASAD YADAV, R/o H.No. J-22, Shiv

Vihar Karala, North West  Delhi-110081, declare that name

of my father has been wrongly written as LAL BABU YADAV

in my 10th class educational documents. The actual name

of my father is LAL BABU PRASAD YADAV, which may be

amended accordingly.

It is certified that I have complied with other legal

requirements in this connection.

RITU YADAV

[Signature]

————

It is for general information that I, SUNEETA W/o RAJ

PAL SINGH, residing at House No.-1113, Gali No.-30,

B-Block, Sant Nagar, Burari, North Delhi, Delhi 110084, declare

that the name of mine has been wrongly written as

KM SUNEETA in my 10th and 12th Class Marksheet and

Certificate and SUNITA in my BA and MA Marksheet  and

Degree and KM SUNITA in my B.Ed  Marksheet and Degree.

The actual name of mine is SUNEETA, which may be

amended accordingly.

It is certified that I have complied with other legal

requirements in this connection.

SUNEETA

[Signature]

————

It is for general information that I, NEHA KHAN

D/o MOHAMMAD JAVED, residing at C-146, Sainik Nagar,

Uttam Nagar, Delhi-110059, declare that the name of my

father has been wrongly written as MOHD JAVED in my

CBSE Class 10th and 12th marksheet. The actual name of my

father is MOHAMMAD JAVED, which may be amended

accordingly.

It is certified that I have complied with other legal

requirements in this connection.

NEHA KHAN

[Signature]
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It is for general information that I, MUNNA KUMAR

SAH S/o BALKISHUN SAH, R/o 15/3, Gali No.-3, Shani

Mandir, Ext. Swaroop Nagar, North West Delhi-110042,

declare that name of mine has been wrongly written as

MUNNA SAH in my minor daughter namely SANDHYA

KUMARI aged 5 years in her birth certificate No. MCD-

OLIR-2219-003658747. The actual name of mine is MUNNA

KUMAR SAH, which may be amended accordingly.

It is certified that I have complied with other legal

requirements in this connection.

MUNNA KUMAR SAH

[Signature]

————

It is for general information that I, AKHALESH SINGH

S/o RAJABAHADUR SINGH, Presently at RZ D-1/52,

Sitapuri Part-2, Dabri, South West Delhi, Delhi-110045, and

Permanently, resident 58K, Village Karhal, Ahladpur,

Mainpuri, Sahas, Mainpuri, Uttar Pradesh-205001, declare

that name of mine and my wife has been wrongly written as

AKHILESH SINGH and REENA in my minor daughter

SHIKHA aged 13 year in her school records. The actual

name of mine and my wife are AKHALESH SINGH and

ANITA, which may be amended accordingly.

It is certified that I have complied with other legal

requirements in this connection.

AKHALESH SINGH

[Signature]

————

It is for general information that I, ANITA RANI

W/o RANJEEV KUMAR BHUTANI, R/o G-118, Naraina

Vihar, Naraina Industrial Esate, South West Delhi,

Delhi-110028, declare that name of my husband has been

wrongly written as RANGEEV BHUTANI in my service book.

The actual name of my husband is RANJEEV KUMAR

BHUTANI respectively, which may be amended accordingly.

It is certified that I have complied with other legal

requirements in this connection.

ANITA RANI

[Signature]

————

It is for general information that I, ADARSH KUMAR

SHARMA S/o TRIBHUVAN  NATH SHARMA, R/o Parasia

Ahir, Deoria, Uttar Pradesh-274001, declare that name of my

father has been wrongly written as TRIBHUWAN SARMA

in my 10th class educational documents. The actual name

of my father is TRIBHUVAN  NATH SHARMA, which may

be amended accordingly.

It is certified that I have complied with other legal

requirements in this connection.

ADARSH KUMAR SHARMA

[Signature]

It is for general information that I, PRIYANSHI

D/o RAJESH KUMAR RANA, R/o B-71, Laxmi Park, Nangloi,

West Delhi, Delhi-110041, declare that name of my father

has been wrongly written as RAJESH KUMER RANA in my

10th Class Educational Documents. The actual name of my

father is RAJESH KUMAR RANA respectively, which may

be amended accordingly.

It is certified that I have complied with other legal

requirements in this connection.

 PRIYANSHI

[Signature]

————

It is for general information that I, PAWAN KUMAR

GUPTA S/o PURUSHOTTAM DAS GUPTA, R/o H.No.-35,

Bajrang Bali Colony, Near Sabji Mandi, Rohtak Road,

Bhiwani, Haryana-127021, declare that name of my wife and

my minor son has been wrongly written as RITU and

AADITYA GUPTA in my minor son namely ADITYA GUPTA

aged 16 years in his 10th educational documents. The actual

name of my wife and my minor son are RITU GUPTA and

ADITYA GUPTA respectively, which may be amended

accordingly.

It is certified that I have complied with other legal

requirements in this connection.

PAWAN KUMAR GUPTA

[Signature]

————

It is for general information that I, HEMLATA HANDA

W/o KAPIL HANDA, R/o WZ-15 B, S/F, Meenakshi Garden,

Tilak Nagar, New Delhi-110018, declare that name of mine

has been wrongly written as RIYA HANDA in my minor

daughter PARINEETA HANDA, aged 17 years in her

10th Class Mark Statement cum Certificate. The actual name

of mine is HEMLATA HANDA, which may be amended

accordingly.

It is certified that I have complied with other legal

requirements in this connection.

HEMLATA HANDA

[Signature]

————

It is for general information that I, KRISHAN KUMAR

AGGARWAL son of BAJRANG LAL AGGARWAL,

R/o Gandhaly Braman Gali, Near Ghosian Chowk, Bhiwani,

Haryana-127021, declare that name of mine and my wife has

been wrongly written as KRISHAN and SHASHI in my

minor daughter namely ANSHU, aged 16 years in her

10th class educational documents. The actual name of mine

and my wife are KRISHAN KUMAR AGGARWAL and

SHASHI AGGARWAL respectively, which may be amended

accordingly.

It is certified that I have complied with other legal

requirements in this connection.

KRISHAN KUMAR AGGARWAL

[Signature]
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It is for general information that I,  SITA DEVI

W/o SUNIL SINGH, R/o H.No.-123, Gali No.-3, Block-D,

Sangam Vihar, New Delhi-110062, declare that name of mine

and my minor daughter and my husband has been wrongly

written as SITA, ADITY and SUNIL in my minor daughter

ADITI SINGH aged 14 years in her birth certificate

No. 17282. The actual name of mine, my minor daughter and

my husband are SITA DEVI, ADITI SINGH and SUNIL

SINGH respectively, which may be amended accordingly.

It is certified that I have complied with other legal

requirements in this connection.

SITA DEVI

[Signature]

————

It is for general information that I, RAJIV CHADHA

S/o SUDERSHAN KUMAR CHADHA, R/o E-14, Raj Rani

Niwas Naveen Shahdara, East Delhi-32, declare that name of

mine has been wrongly written as RAJIV KUMAR CHADHA

in my service record. The actual name of mine is RAJIV

CHADHA, which may be amended accordingly.

It is certified that I have complied with other legal

requirements in this connection.

RAJIV CHADHA

[Signature]

————

It is for general information that I, AJEET KUMAR

S/o JAYPAL SINGH, R/o E-25, Gaurav Apartment,

I.P. Extension, Shakarpur, East Delhi-110092, declare that

name of mine and my minor daughter has been wrongly

written as AJIT KUMAR and TANISHKA in my minor

daughter TANISHKA SINGH aged 14 years in her school

records. The actual name of mine and my minor daughter are

AJEET KUMAR and TANISHKA SINGH respectively, which

may be amended accordingly.

It is certified that I have complied with other legal

requirements in this connection.

AJEET KUMAR

[Signature]

————

It is for general information that I, ARVIND RAWAT

S/o BIJENDRA SINGH RAWAT, R/o Village/Post office-

Ringwari, Pauri Garhwal, Uttarakhand-246167, declare that

name of my father has been wrongly written as VIRENDER

SINGH RAWAT in my 10th Class Educational Documents.

The actual name of my father is BIJENDRA SINGH RAWAT

respectively, which may be amended accordingly.

It is certified that I have complied with other legal

requirements in this connection.

ARVIND RAWAT

[Signature]

It is for general information that I, MANISH YADAV

S/o JAGMOHAN YADAV, R/o 93-94, Lal Kurti Bazar, Near

Bus Stand, Ambala Cantt, Ambala G.P, Haryana-133001,

declare that name of my minor son has been wrongly written

as SAARTHAK YAADAV in my minor son SAARTHAK

YADAV aged 16 years in his 10th class educational

documents. The actual name of my minor son is SAARTHAK

YADAV, which may be amended accordingly.

It is certified that I have complied with other legal

requirements in this connection.

MANISH YADAV

[Signature]

————

It is for general information that I, RAJESH KUMAR

SINGH S/o DARSHAN SINGH, R/o 89, Tharp, Didihat,

Pithoragarh, Uttarakhand-262531, declare that name of my

father has been wrongly written as DARSAN SINGH in my

10th and 12th  educational documents. The actual name of

my father is DARSHAN SINGH, which may be amended

accordingly.

It is certified that I have complied with other legal

requirements in this connection.

RAJESH KUMAR SINGH

[Signature]

————

It is for general information that I, BALBEER SINGH

RATHOUR S/o KHARAK SINGH RATHOUR, R/o 178 Old

No.-397-A, Fourth Floor, Gali No.-5, Sarpanch Ka Bara,

Mandawali Fazalpur, East Delhi-110092, declare that name of

mine and my wife has been wrongly written as BALBEER

SINGH and PUSHPA DEVI in my minor son namely RAHUL

SINGH RATHOUR aged 15 years in his birth certificate

No. 09/2015. The actual name of mine and my wife are

BALBEER SINGH RATHOUR and PUSHPA RATHOUR

respectively,  which may be amended accordingly.

It is certified that I have complied with other legal

requirements in this connection.

BALBEER SINGH RATHOUR

[Signature]

————

It is for general information that I, SAMEER AHMED

S/o HAMID AHMED, residing at B-1530, Gautam Puri,

Phase-2, Badarpur, South Delhi, Delhi-110044, declare that

name of my mother has been wrongly written as  ISWARI

AHMED in my 10th and ISWARI in my 12th class educational

documents. The actual name of my mother is ISHWARI,

which may be amended accordingly.

It is certified that I have complied with other legal

requirements in this connection.

SAMEER AHMED

[Signature]
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It is for general information that I, CHANDER PAL

S/o Late Shri BABU RAM, R/o B-145, Nehru Camp,

Govindpuri, South Delhi-110019, declare that name of mine

has been wrongly written as CHANDRAPAL  in my minor

son namely VIKASH SINGH aged 17 years in his 10th and

12th class educational documents. The actual name of mine

is CHANDER PAL, which may be amended accordingly.

It is certified that I have complied with other legal

requirements in this connection.

CHANDER PAL

[Signature]

————

It is for general information that I, DEVANSH SINGH

S/o DHARMENDRA SINGH, R/o B-26, Old Kondli,

East Delhi-110096, declare that name of my mother has been

wrongly written as SANTOSH in my 10th and 12th class

educational documents. The actual name of my mother is

SANTOSH DEVI, which may be amended accordingly.

It is certified that I have complied with other legal

requirements in this connection.

 DEVANSH SINGH

[Signature]

————

It is for general information that I, NISHIKA D/o ANIL

KUMAR, R/o RZ-G-63, Sita Puri, Part-2, Dabari, South West

Delhi, Delhi-110045, declare that name of my mother has

been wrongly written as SANJANA in my 10th and 12th

Class Educational Documents. The actual name of my mother

is SANTOSH respectively, which may be amended

accordingly.

It is certified that I have complied with other legal

requirements in this connection.

NISHIKA

[Signature]

————

It is for general information that I, PANKAJ KUMAR

S/o RAMESH KUMAR, R/o M-170, G-Floor, Guru Harkishan

Nagar, Paschim Vihar, Sunder Vihar, West Delhi-110087,

declare that name of mine and my father has been wrongly

written as PANKAJ KUMAR BASWALA and RAMESH

KUMAR BASWALA   in my 10th , 12th and B.A  educational

documents. The actual name of mine and my father are

PANKAJ KUMAR and RAMESH KUMAR respectively,

which may be amended accordingly.

It is certified that I have complied with other legal

requirements in this connection.

PANKAJ KUMAR

[Signature]

It is for general information that I, RAVINDER KUMAR

S/o RAMESH KUMAR, R/o M-170, G-Floor, Guru Harkishan

Nagar, Paschim Vihar, Sunder Vihar, West Delhi-110087,

declare that name of mine and my father has been wrongly

written as RAVINDER KUMAR BASWALA and RAMESH

KUMAR BASWALA in my 10th, 12th and B.Tech educational

documents. The actual name of mine and my father are

RAVINDER KUMAR and RAMESH KUMAR respectively,

which may be amended accordingly.

It is certified that I have complied with other legal

requirements in this connection.

RAVINDER KUMAR

[Signature]

————

It is for general information that I, KRISHNA YADAV

S/o DAYARAM YADAV, R/o D-87A, West Vinod Nagar,

East Delhi-110092, declare that name of mine and my father

has been wrongly written as KRISHANA KUMAR and

DAYA RAM in my 10th class marksheet and certificate and

my and my father's name has been wrongly written as

KRISHNA KUMAR and DAYA RAM in my 12th educational

documents. The actual name of mine and my father are

KRISHNA YADAV and DAYARAM YADAV respectively,

which may be amended accordingly.

It is certified that I have complied with other legal

requirements in this connection.

KRISHNA YADAV

[Signature]

————

It is for general information that I, GURPREET SINGH

ARORA S/o JOGINDER SINGH ARORA, R/o DE-91,

Tagore Garden, West Delhi-110027, declare that name of

mine and my minor son has been wrongly written as

GURPREET SINGH and GURVANSH SINGH, in my son

namely GURVANSH SINGH ARORA aged 14 years in his

school record and name of mine and my minor son has been

wrongly written as GURPREET SINGH and GURVANSH

SINGH ARORA PRABHJEE, in his birth certificate

No. MCDOLIR-0109-003499121. The actual name of mine

and my minor son are GURPREET SINGH ARORA and

GURVANSH SINGH ARORA, respectively which may be

amended accordingly.

It is certified that I have complied with other legal

requirements in this connection.

GURPREET SINGH ARORA

[Signature]
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It is for general information that I, HARMESH SINGH

S/o ANAND SINGH, R/o Plot No-6, Techer Vihar Nilothi

Extn. Chander Vihar, Nilothi, West Delhi-110041, declare that

name of mine has been wrongly written as HARMESH

SINGH BINDRA, in my PPO No. 08/14/B/08233/2002. The

actual name of mine is HARMESH SINGH, which may be

amended accordingly.

It is certified that I have complied with other legal

requirements in this connection.

HARMESH SINGH

[Signature]

————

It is for general information that I, AAKANSHA

D/o MEHER JIWAN,  R/o 34, Near Dal Mil, Village Sahipur,

Shalimar Bagh, North West Delhi-110088,  declare that name

of my father has been wrongly written as MEHER JEEWAN

VERMA,  in my 10th and 12th and Graduation  educational

documents. The actual name of my father is MEHER JIWAN

which may be amended accordingly.

It is certified that I have complied with other legal

requirements in this connection.

AAKANSHA

[Signature]

————

It is for general information that I, SHIWANGI SHARMA

W/o LATE SUNIL SHARMA, R/o E-120,  E-Block, Mansa

Ram Park, Uttam Nagar, West Delhi-110059, declare that

name of mine has been wrongly written as SHIVANGI, in my

minor daughter namely ASHMITA SHARMA, aged 15 years

in her birth certificate No. MCDOLR08070746 and as

SHIVANGI, in her school record. The actual name of mine

is SHIWANGI SHARMA, which may be amended

accordingly.

It is certified that I have complied with other legal

requirements in this connection.

SHIWANGI SHARMA

[Signature]

————

It is for general information that I, VIKASH KUMAR

PRAJAPATI S/o DIP CHAND, R/o Permanent R/o New

Grasim Vihar Colony, Near Chode Ke Hanuman Mandir, Char

Sahar Ka Naka, Gird, Gwalior, MP-474003 And Present

R/o WZ-1057, Near Arya Samaj Mandir, Nangal Raya, New

Delhi-110046, declare that name of my father has been

wrongly written as DEEP CHAND, in my   12th class

educational documents. The actual name of my father is DIP

CHAND, which may be amended accordingly.

It is certified that I have complied with other legal

requirements in this connection.

VIKASH KUMAR PRAJAPATI

[Signature]

————

It is for general information that I, AMIT KUMAR

S/o SOMPAL, R/o H.No. 5, Gali No-1, Shiv Mandir,

Wazirabad, Timarpur, North Delhi-110054, declare that name

of my mother has been wrongly written as VIMLA DEVI, in

my 10th and 12th class educational documents. The actual

name of my mother is BIMLA DEVI, which may be amended

accordingly.

It is certified that I have complied with other legal

requirements in this connection.

AMIT KUMAR

[Signature]

————

It is for general information that I, NAJMUDDIN

S/o NOORUDDIN R/o C-73, Gali No-17, Near Petrol Pump,

Subhash Mohalla North Ghonda, Maujpur, North East Delhi-

110053, declare that name of mine has been wrongly written

as NAJAMUDDIN, in my minor son namely MOHD SAAD

SOBAN, in his 10th class educational documents. The actual

name of mine is NAJMUDDIN, which may be amended

accordingly.

It is certified that I have complied with other legal

requirements in this connection.

NAJMUDDIN

[Signature]

————

It is for general information that I, ASHISH KUMAR

S/o SHRI RAJENDER RAM, R/o Plot No-8A/1, Major Bhola

Ram Enclave, Pochanpur, Sector-23, Dwarka, South West

Delhi-110077, declare that name of mine, my father and my

mother has been wrongly written as ASHISH, RAJENDER

PRASAD and REKHA, in my 10th and 12th class educational

documents. The actual name of mine, my father and my

mother are ASHISH KUMAR, RAJENDER RAM and REKHA

DEVI, respectively  which may be amended accordingly.

It is certified that I have complied with other legal

requirements in this connection.

ASHISH KUMAR

[Signature]
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It is for general information that I, KESHAV S/o KAJOD,

R/o 25B, Block C, Near Shiv Chowk, Karan vihar, Part-5,

Kirari, Suleman Nagar, North West Delhi, Delhi-110086,

declare that name of mine and my father has wrongly written

as KESHAV BIJAWAT and KAJOD BIJAWAT in my 10th

and 12th class marksheet and certificate and graduation

SOL University of Delhi mark sheet. The actual name of

mine and my father are KESHAV and KAJOD, respectively,

which may be amended accordingly.

It is certified that I have complied with other legal

requirements in this connection.

 KESHAV

[Signature]

————

It is for general information that I VINITA

W/o HITENDER KUMAR, R/o J-4/19 A, DDA Flats, Kalkaji,

Alaknanda, Ali, South Delhi, Delhi-110019, delcare that name

of mine has been wrongly written as VINEETA in my minor

son namely HARSHIT BALUNI, above aged 16 years in his

10th class certificate and school record. The actual name of

mine is VINITA, which may be amended accordingly.

It is certified that I have complied with other legal

requirements in this connection.

VINITA

[Signature]

————

It is for general information that I, ANJALI  D/o DINESH

KUMAR, R/o J-40, Gali No-6, Kartar Nagar, North East

Delhi-110053, declare that name of my father has been

wrongly written as DINESH in my 10th and 12th class

educational documents. The actual name of my father is

DINESH KUMAR, which may be amended accordingly.

It is certified that I have complied with other legal

requirements in this connection.

ANJALI

[Signature]

————

It is general information that I, RAM RATAN

KUSHWAHA S/o LAXMAN KUSHWAHA, employed as

examiner ( MCM ) Personal No. 005757 in the QC Section

of Small Arms Factory, Kanpur, Uttar Pradesh-208009, residing

at G 1 T/ 45, Armapur Estate, Kanpur Nagar, Armapur Estate

(CT) Kanpur Nagar-208009 (UP), declare that name of mine

and my father have been wrongly written as RAM RATAN

and LAXMAN, in my Service book Record, and name of

mine has been wrongly written as RAM RATAN, in my

Intermediate Marksheet. The actual name of mine and my

father are RAM RATAN KUSHWAHA and LAXMAN

KUSHWAHA, respectively, which may be amended

accordingly.

It is certified that I have complied with other legal

requirements in this connection.

RAM RATAN KUSHWAHA

[Signature]

————

It is for general information that I, JOGENDER KUMAR

S/o DHARM SINGH, R/o E-107, Prem Nagar-1, Kirari Suleman

Nagar, North West Delhi, Delhi-110086, declare that name of

mine and my father has been wrongly written as JOGINDER

and DHARAM SINGH, respectively in my Driving Licence

No. DL-1120110148086. The actual name of mine and my

father is JOGENDER KUMAR and DHARM SINGH,

respectively, which may be amended accordingly.

It is certified that I have complied with other legal

requirements in this connection.

JOGENDER KUMAR

[Signature]

————

It is for general information that I, BIRENDRA KHADKA

S/o HARIBAHADUR, permanently residing at R and A Coy

DSC Centre, Kannur, Kerala-670013, presently residing at

RZ-48A/4, Gali No-1, West Sagarpur, New Delhi-110046,

declare that name of mine and my minor daughter has been

wrongly written as BIRENDRA KHANDAGA and SHEETAL

in my minor daughter SHEETAL KHADKA aged 15 years in

her School Records. The actual name of mine and my minor

daughter are BIRENDRA KHADKA and SHEETAL

KHADKA, respectively which may be amended accordingly.

It is certified that I have complied with other legal

requirements in this connection.

BIRENDRA KHADKA

[Signature]

————

It is for general information that I, PRADEEP KUMAR

S/o RAM KISHAN TOKAS, R/o 216-A, Munirka Village,

South West Delhi-110067, declare that name of mine has

been wrongly written as PRADEEP TOKAS,  in my minor

son namely KESHAV TOKAS, aged 16 years in his 10 class

educational documents. The actual name of mine is

PRADEEP KUMAR, which may be amended accordingly.

It is certified that I have complied with other legal

requirements in this connection.

PRADEEP KUMAR

[Signature]
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It is for general information that I, PARDEEP YADAV

S/o MUNESH CHAND YADAV, R/o H-No. 155, S/F Khsra

No-582, Gali No-17, Near Shiv Mandir, Bihari Pur, North East

Delhi-110094, declare that name of mine and my father has

been wrongly written as PARDEEP and MUNESH CHAND,

in my   all   educational documents. The actual name of mine

and my father are PARDEEP YADAV and MUNESH CHAND

YADAV, respectively which may be amended accordingly.

It is certified that I have complied with other legal

requirements in this connection.

PARDEEP YADAV

[Signature]

————

It is for general information that I KALASH SHARMA

D/o MANOJ KUMAR  SHARMA,  R/o H.No. G-23/209,

Sector-7 Rohini, North West Delhi, Delhi- 110085, declare

that the name of  my father has been wrongly written as

AJAY KUMAR SHARMA, in my  10th,12th, B.Com

Educational documents. The actual name of my father is

MANOJ  KUMAR  SHARMA, respectively which may be

amended accordingly.

It is certified that I have complied with other legal

requirements in this connection.

KALASH SHARMA

[Signature]

————

It is for general information that I, MEENA DEVI

W/o LATE JAGDISH PRASAD, R/o 7-C, Sector-4, Pushp

Vihar, New Delhi-110017, declare that name of my son and

my daughter has been wrongly written as NISHANT and

KM NISHA, in my husband's service record. The actual

name of my son and my daughter are MONU and NISHA

KUMARI, respectively which may be amended accordingly.

It is certified that I have complied with other legal

requirements in this connection.

MEENA DEVI

[Signature]

————

It is for general information that I, KHUSHI KUMARI

D/o RAJKUMAR SHAH, residing at 115-A, Munirka, New

Delhi-110067, declare that name of my father has been

wrongly written as RAJKUMAR SAHU, in my 10th and

12th class educational documents. The actual name of my

father is RAJKUMAR SHAH, which may be amended

accordingly.

It is certified that I have complied with other legal

requirements in this connection.

KHUSHI KUMARI

[Signature]

————

It is for general information that I, VISHAL ANTIL

S/o DHARAMVIR SINGH, R/o H.No-491, Dipalpur (28),

Sonipat, Haryana-131021, declare that name of my father

and my mother has been wrongly written as DHARMVIR

SINGH and RAKESH, in my 10th and 12th, B.tech. and

Educational Documents and as name of my father has been

wrongly written as DHARMVIR SINGH in my Pan Card No-

DBSPA7558H and Driving License No-HR1020200001996.

The actual name of my father and my mother are

DHARAMVIR SINGH and RAKESH LATA, respectively

which may be amended accordingly.

It is certified that I have complied with other legal

requirements in this connection.

VISHAL ANTIL

[Signature]

————

It is for general information that I, DHRUV KANT BHATI

S/o RAJKUMAR, R/o Kamalpur, Astauli, Gautam Buddha

Nagar, Uttar Pradesh-203202,  declare that name of my mother

has been wrongly written as ANSHU BHATI,   in my  all

educational documents. The actual name of my mother is

ANSHU RANI, which may be amended accordingly.

It is certified that I have complied with other legal

requirements in this connection.

DHRUV KANT BHATI

[Signature]

————

It is for general information that I, NAVEEN KUMAR

S/o JOGINDER KUMAR, R/o 724/A Thakur Gangu Singh Ki

Gali, Near M.K Shastri House Ghosiyan Chowk, Bhiwani,

Haryana-127021, declare that name of mine and my Wife has

been wrongly written as NAVEEN and RITU, respectively in

my minor Son PIYUSH GOYAL, aged 16 years in his 10th

Class School Certificate Cum Marksheet. The actual name of

mine and my Wife is NAVEEN KUMAR and RITU RANI,

which may be amended accordingly.

It is certified that I have complied with other legal

requirements in this connection.

NAVEEN KUMAR

[Signature]
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It is for general information that I, AVDHESH KUMAR

S/o SH. KRISHNA SWAROOP, R/o 2364-AB, Raja Park,

Delhi-110034, declare that name of mine has been wrongly

written as AVADHESH KUMAR in my 10th and as ABDHESH

KUMAR in my 12th class educational documents and

ABDHESH KUMAR in my service record. The actual name

of mine is AVDHESH KUMAR which may be amended

accordingly.

It is certified that I have complied with other legal

requirements in this connection.

AVDHESH KUMAR

[Signature]

————

It is for general information that I, HARPREET SINGH

S/o LATE HARMESH KUMAR, R/o Qtr No-1C Block-78,

Sector-2, Sarkari Awas, New Delhi-110001, declare that name

of my father has been wrongly written as HARMESH SINGH

in my 10th and 12th educational documents. The actual

name of my father is HARMESH KUMAR which may be

amended accordingly.

It is certified that I have complied with other legal

requirements in this connection.

HARPREET SINGH

[Signature]

————

It is for general information that I, MEHAK ARORA

D/o VARINDER KUMAR, R/o 1/52, Third Floor, Gali No.-1,

Nirankari Colony, North West Delhi-110009, declare that

name of my father has been wrongly written as VARINDER

KUMAR ARORA in my 10th class educational documents.

The actual name of my father is VARINDER KUMAR, which

may be amended accordingly.

It is certified that I have complied with other legal

requirements in this connection.

MEHAK ARORA

[Signature]

————

It is for general information that I, ABDUL GHANI

S/o ABDUL WAHEED, R/o 3378, Gali Akhare Wali, Lal

Quan, Kucha Pandit, Delhi-110006, declare that name of

mine has been wrongly written as ABDUL GANI in my 10th

and 12th Class educational documents. The actual name of

mine is ABDUL GHANI respectively, which may be amended

accordingly.

It is certified that I have complied with other legal

requirements in this connection.

ABDUL GHANI

[Signature]

It is for general information that I, TARUN SINGH

RAWAT S/o SURENDRA SINGH RAWAT, R/o B-1129,

G D Colony, Mayur Vihar Phase-3, East Delhi-110096, declare

that name of my father has been wrongly written as

SURENDER SINGH RAWAT  in my 10th and 12th class

educational documents. The actual name of my father is

SURENDRA SINGH RAWAT, which may be amended

accordingly.

It is certified that I have complied with other legal

requirements in this connection.

TARUN SINGH RAWAT

[Signature]

————

It is for general information that I, SUNITA DEVI

W/o BABU RAM, R/o A-10, Ring Road, Maharani Bagh,

Sriniwaspuri, South Delhi-110065, declare that name of mine,

my husband and my minor son  has been wrongly written

as SUNITA, BABU RAM CHAUHAN and ABHISHEK in

my minor son namely ABHISHEK CHAUHAN aged 14 years

in his school record. The actual name of mine, my husband

and my minor son are SUNITA DEVI, BABU RAM and

ABHISHEK CHAUHAN respectively, which may be

amended accordingly.

It is certified that I have complied with other legal

requirements in this connection.

SUNITA DEVI

[Signature]

————

It is for general information that I, MOHD AFZAL

S/o MOHD. IQBAL, R/o A-2/12, DDA Flat, Inder Lok Onkar

Nagar, North West Delhi-110035, declare that name of my

minor daughter has been wrongly written as AYESHA in her

10th educational documents. The actual name of my minor

daughter is AIYSHA, which may be amended accordingly.

It is certified that I have complied with other legal

requirements in this connection.

MOHD AFZAL

[Signature]

————

It is for general information that I, MAHALAXMI

W/o PRAKASH, R/o D-201 K-Block DDA Flat Ke Samne,

Jahangir Puri, North West Delhi, Delhi-110033, declare that

name of mine has been wrongly written as LAXMI in my

minor Daughter NANDHINI aged 15 Years in her school

records. The actual name of mine is MAHALAXMI, which

may be amended accordingly.

It is certified that I have complied with other legal

requirements in this connection.

MAHALAXMI

[Signature]
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It is for general information that I, SUMIT SANGLI

S/o SRIKISHAN, R/o 3/ID, P &T Qtrs, Kali Bari Marg, New

Delhi-110001, declare that name of my father has been

wrongly written as KISHAN in my 10th &12th Educational

Documents. The actual name of my father is SRIKISHAN

respectively, which may be amended Accoringly.

It is certified that I have complied with other legal

requirements in this connection.

SUMIT SANGLI

[Signature]

————

It is for general information that I, SUPRIYA ARORA

D/o GULSHAN RAI WADHWA, R/o 6810, Opposite

Muktsar Club, Kotkapura Road, Sri Muktsar Sahib,

Punjab-152026, declare that name of mine has been wrongly

written as SUPRIYA in my all Educational Documents. The

actual name of mine is SUPRIYA ARORA respectively, which

may be amended accordingly.

It is certified that I have complied with other legal

requirements in this connection.

SUPRIYA ARORA

[Signature]

————

It is for general information that I, MOHD. SHAKIR

S/o USMAN BAKSH, R/o RZC/1, Gali No. 11D, Durga Park,

Palam Village, South West Delhi-110045, declare that name

of my wife has been wrongly written as SHAIN BEGAM in

my minor son namely REHAN MANSURI aged 15 years in

his school record. The actual name of my wife is SHAEIN

BEGAM, which may be amended accordingly.

It is certified that I have complied with other legal

requirements in this connection.

MOHD. SHAKIR

[Signature]

————

It is for general information that I, KRISHAN GOPAL

GUPTA S/o SHIV PRASAD, CDA (Army) Meerut Cantt,

UP-250001, R/o 162, Jawahar Puri Kanker Khera Meerut

Cantt UP-250001, declare that name of mine has been wrongly

written as KRISHAN KUMAR, KRISHAN KUMAR GUPTA,

K.K GUPTA, KISHAN KUMAR in my service book CDA

(ARMY) Meerut Cantt. The actual name of my mine is

KRISHAN GOPAL GUPTA, which may be amended

accordingly.

It is certified that I have complied with other legal

requirements in this connection.

KRISHAN GOPAL GUPTA

[Signature]

It is for general information that I, RAGHUVEER

SINGH S/o JOGINDER SINGH, R/o M-50, Mohan Garden,

Peepal Wala Road, D.K. Mohan Garden, West Delhi-

110059, declare that my name is wrongly written as

RAGHUBIR SINGH in my 10th and as RAGHUVIR SINGH

in my 12th Class Educational Documents. The actual

name of mine RAGHUVEER SINGH, which may be

amended accordingly.

It is certified that I have complied with other legal

requirements in this connection.

RAGHUVEER SINGH

[Signature]

————

It is for general information that I, ARCHANA RAJ

W/o VIJAY PRAKASH, R/o House No. 74, Pocket-8,

Sector-24, Rohini, North West Delhi, Delhi-110085, declare

that name of mine has been wrongly written as ARCHNA

RAJ in my Service Records. The actual name of mine is

ARCHANA RAJ respectively, which may be amended

accordingly.

It is certified that I have complied with other legal

requirements in this connection.

ARCHANA RAJ

[Signature]

————

It is for general information that I, AMAN

S/o DHARAMVIR PARASHAR, R/o 937/29, Gali No.-3, Vikas

Nagar, Sonipat, Haryana-131001, declare that name of my

father has been wrongly written as DHARAMVIR in my

CBSE class 10th and class 12th documents. The actual name

of my father is DHARAMVIR PARASHAR which may be

amended accordingly.

It is certified that I have complied with other legal

requirements in this connection.

AMAN

[Signature]

————

It is for general information that I, SANJAY MALHOTRA

S/o SUBHASH  MALHOTRA, R/o 11/143, Geeta Colony,

Delhi-110031,  declare that name of mine has been wrongly

written as SANJAY in my OBC Caste Certificate No. OBC/

88/881/2972/18/1/2011/8811054894/54. The actual name of

mine is SANJAY MALHOTRA, which may be amended

accordingly.

It is certified that I have complied with other legal

requirements in this connection.

SANJAY MALHOTRA

[Signature]
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It is for general information that I, RAMA SHANKAR

UPADHYAY S/o BABHISHAN UPADHYAY, R/o Flat No. 3,

Block-A-5, Pocket-8, Sector-23B, Dwarka, New Delhi-110077,

declare that name of mine and my father has been wrongly

written as RAMASHANKAR UPADHYA and BABHISHAN

UPADHYA  in my   10th and  as RAMSHANKAR

UPADHYAY and as VIBHISHAN UPADHYAY in  12 class

educational documents and  name of my father as

BIBHISHAN UPADHYAY in my discharge book. The actual

name of mine and my father are RAMA SHANKAR

UPADHYAY and BABHISHAN UPADHYAY respectively,

which may be amended accordingly.

It is certified that I have complied with other legal

requirements in this connection.

RAMA SHANKAR UPADHYAY

[Signature]

————

It is for general information that I, SASHIPAL SINGH

RAWAT S/o Late Sh. AVTAR SINGH RAWAT, employed as

D.T.P. Operator in Govt. of India Press, Minto Road, New

Delhi-110002, residing at 759, Saraswati Vihar, M.G. Road,

Near Sahara Mall, Gurgaon-122002, Haryana, declare that

name of mine has been wrongly written as SASHI PAL

SINGH RAWAT in my office service book and as SASHI

PAL SINGH in Educational Documents. The actual name of

mine is SASHIPAL SINGH RAWAT, respectively which may

be amended accordingly.

It is certified that I have complied with other legal

requirements in this connection.

SASHIPAL SINGH RAWAT

[Signature]
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CORRIGENDA

In the Gazette of India, Part-IV, Issue No. 44 (November

4-November 10, 2023), Page No. 4087, 2nd Column, the line

"The actual name of my father is PRASHANT, which may

be amended accordingly" in gazette notification of applicant

PRASHANT may be read as "The actual name of mine is

PRASHANT, which may be amended accordinly.

Sd/- ILLEGIBLE

For Assistant Controller (Business)

————

In the Gazette of India, Part-IV, Issue No.-41 (October 14-

October 20,  2023) Page No.-3742, 1st Column, the name of

mother of the applicant RAHUL NAHAR in 4th line and

7th line of gazette notification may be read as RIMPAL and

RIMPAL NAHAR instead of RIMPLE and RIMPLE NAHAR

respectively.

Sd/- ILLEGIBLE

For Assistant Controller (Business)

————

In the Gazette of India, Part-IV, Issue No.-41 (October 14-

October 20, 2023), page No.-3678 2nd Column. Name of the

father of the applicant RAKESH KUMAR SWANI

may be read as YASH PAL SWANI instead of YASHPAL

SWANI.

Sd/- ILLEGIBLE

For Assistant Controller (Business)

————

In the Gazette of India, Part-IV, Issue No. 28 (July 15-

July 21, 2023) Page No.-2437, 2nd Column, applicant

GOVIND NARAIAN'S new name may be read as GOVIND

NARAIAN AGGARWAL instead of GOVIND NARAIN

AGGARWAL.

Sd/- ILLEGIBLE

For Assistant Controller (Business)
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